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BEFORE
THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

News item published in Hindustan Times dated 03.06.2022 titled “178
Women workers fall ill after gas leak in Andhra’s Visakhapatnam?”

Joint Committee meeting on 01.09.2022

e

|

Field visit of Joint Committee on 02.09.2022

2nd Interim Report
of the Joint Committee
Appointed by the National Green Tribunal
in the matter of
O.A. No.448 of 2022
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December, 2022
21d Interim Report on the Incidents occurred on 03.06.2022 and
02.08.2022 at M/s Brandix Intimate India Pvt. Ltd., (formerly M/s
Seeds Intimate Apparel India Pvt. Ltd.,) located in the premises of M/s.
Brandix India Apparel City Pvt., Ltd, SEZ, Atchuthapuram, Anakapalli
District, Andhra Pradesh.

1.0 Preamble

The Hon’ble National Green Tribunal, Principal Bench, New Delhi initiated
the proceedings suo-moto based on the News item published in Hindustan
Times dated 03.06.2022 titled “178 women fall ill after gas leak in Andhra’s
Visakhapatnam” in O.A. No. 448/2022. T he Hon’ble National Green
Tribunal (NGT) vide order dated 03.08.2022 constituted a joint committee
headed by the Chairman, APPCB to ascertain cause of incident and suggest

measures to prevent such incidents.

2.0 Order of the Hon’ble NGT dated 03.08.2022

The Hon’ble NGT in O.A No. 448 of 2022, dated 03.08.2022 passed the

following order:

“10. The statutory safety norms are laid down inter-alia in manufacture,
Storage and Import of Hazardous Chemical Rules, 1989 (‘the 1989 Rules”),
Chemical Accidents (Emergency Planning, Preparedness and Response) Rules
1996 (the 1996 Rules), Factories Act 1948 and Disaster Management Act
2005. The 1989 Rules require on-site and off-site plans and holding mock
drills, apart from other safety issues including siting. Chemical Accidents
Rules provide for establishment of Central, State, District and Local Crisis
Alert Systems. Director Industrial Safety and State Chief Inspector of Factories
are to deal with the safety issues under the Factories Act. National Disaster
Management Authority and other such authorities at State and District levels

have been constituted under the Disaster Management Act, 2005.

11.Accordingly, we constitute a six-member Joint Committee headed by

Chairman State PCB with Regional Director, CPCB, nominee of NDMA, Prof. P.
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Jagannadha Rao, Department of Chemical Engineering, Andhra University,
Visakhapatnam, District Magistrate, Anakapalli, Director Industrial Safety,
Andhra Pradesh and Indian Institute of Chemical Technology, Hyderabad.
State PCB will be the nodal agency for coordination and compliance. The
Committee may hold its first meetings preferably within two weeks and all or
some of the Members may undertake visit to the site and interact with the
stakeholders and victims to ascertain factual position. Except for site visit,
other proceedings may be physical or online. The Committee will be at liberty
to co-opt any other Experts/ Institution. The Committee may ascertain cause of
present incident and suggest measures to prevent such incidents. It may mark
areas prone to such incidents and vulnerable industries so as to detect
marker pollutant in case of mishaps and take immediate crisis management
measures in future, apart from fixing accountability for the incident. Report of
the Committee may be furnished within three months by e-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and
not in the form of Image PDF. If any violators are identified, copy of the report
may also be furnished to them so that they may file their response, if any,

before this Tribunal.

12. Though in the present matter hearing was concluded on 01.08.2022 and
order was to be pronounced within two days, it has come to our notice from
today’s media report that a further incident of gas leak has taken place in the
area from M/s Seeds Intimate Apparel India Pvt., Ltd., in Brandix SEZ in
Anakapalle District of Andhra Pradesh. This has affected about 50 people.
This incident may also be taken into account by the Committee and if
possible, the Committee may undertake site visit within one week and give an
interim report of the factual observations, preferably within two weeks.

Based on the said factual observations, further course of action may be

indicated in the final report.”

A copy of the Hon’ble NGT order is enclosed in Annexure - 1

In compliance to Hon’ble NGT order, APPCB as Nodal agency constituted a
Committee Comprising of following members:
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The Chairman, APPCB.

Smt. H D Varalaxmi, Sc. E & Regional Director, CPCB, Chennai.

Dr. S.K. Ghosh, NDMA.

Dr. P. Jagannadha Rao, (Retd.) Professor, Dept. of Chemical Engg,

N O

Andhra University, Visakhapatnam.

5. Shri Ravi Pattanshetti, 1.A.S., District Collector & District Magistrate,
Anakapalli.

6. Shri D. Chandrasekhar Varma, Director of Factories.

7. Dr. A. Krishnaiah, 1ICT, Hyderabad.

3.0 Meeting and Site visit by the Committee:

In compliance of the above mentioned order, the Chairman, APPCB
convened a Committee meeting on 19.08.2022 through video conference and
briefed about the mandate of the Committee as well as introduction about
both incidents happened at M/s Seeds Intimate Apparel India (P) Ltd., The
Committee discussed in detail and concluded to visit the site and also

decided to co-opt the following three experts:

1. Dr. Shaik Basha, Scientist & Head, CSIR-NEERI, Hyderabad Zonal Centre,

Hyderabad.

2. Prof. S. Balaprasad, Dept. of Civil Engg, Andhra University,
Visakhapatnam.

3. Prof. K.V. Rao, (Retd.), Dept. of Chemical Engg, Andhra University,
Visakhapatnam.

Subsequently, the Committee headed by the Chairman, APPCB and co-opted
experts visited the M/s Seeds Intimate Apparel India (P) Ltd., during
September 01-02, 2022 and interacted with stake holders as well as affected
workers and also visited the other 14 units of M/s Brandix India Apparel
City (P) Ltd., In compliance of Hon’ble NGT order, the joint Committee
submitted an interim report on 02.11.2022, the copy of the report is

enclosed as Annexure - 2.

4.0 About M/s Brandix Intimate India (P) Ltd., (formerly known as M/s
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Seeds Intimate Apparel India (P) Ltd.,

M/s. Seeds Intimate Apparel India (P) Ltd was recently acquired by the
Brandix Apparel India Ltd and renamed as M/s. Brandix Intimate India (P)
Ltd (BIIL). M/s. BIIL (formerly known as M/s. Seeds Intimate Apparel India
(P) Ltd) registered as a factory under section 2m (i) of Factories Act bearing
Registration No 104025. Sri Rajiv Privan Malasekera is the occupier of the
factory and Sri. Sanjeewa Abeyrathna is the manager of the factory. The
maximum horse power permitted is 3715.39 HP and maximum employees
permitted upto 5000. As such, this unit is categorized as non-hazardous
factory.

M/s. BIIL has four building blocks namely M1, M2, L and N blocks

and open space /areas. The layout of the unit is shown in Figure 1.
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Figure 1: The layout of the M/s. Brandix Intimate India (P) Ltd.,
Unit in Brandix India Apparel City (P) Ltd.,

The two manufacturing blocks are designated as M1 and M2, whereas
the L block houses the administration office, moulding, preproduction,
cutting, and warehouse for storage of raw material and finished apparel
product. The Block N is meant for utilities including a medical room and

canteen. There is a separate room in N block, which is designated as
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compressor and chiller room. There are three cooling towers behind the N
block at a distance of 6 m from the N block as shown in Figure 1. The bus
parking area is at the rear side (north side) of the M1 and M2 blocks. The
rest rooms or washrooms were provided at the backside (north side) of M1
and M2 blocks. There is a chemical storage unit, which stores chemicals
necessary for the chilling unit. A Diesel Generator set with a capacity of
1010 KVA (2 Nos) is installed and a diesel storage tank of capacity 15 KL

exists.

The corridor between M1 and M2 is 6 meters wide and it is open to sky. The
width of the open space on North side of M1 block is 15 m North side M1 to

North compound wall) as shown in Figure 1.

M/s. Quantum Clothing India Pvt. Ltd., which is owned by Brandix India
Apparel City (P) Ltd., located adjacent to the M/s. Brandix Intimate India (P)
Ltd. was closed on 30.04.2022. The employees working in M/s. Quantum
Clothing India Pvt. Ltd. were transferred to M/s. Brandix Intimate India (P)
Ltd. on 01-06-2022. All the employees who worked earlier in Quantum are
transferred now to BIIL and now majority are working in M1 block and a few

of them are working in M2 block.

The Layout of M/s Brandix India Apparel City Pvt., Ltd, and the Google map
indicating location of BIIL are shown in figure 2 & 3 respectively.
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Figure - 2: Layout. of Brandix India Apparel City Pvt,, Ltd, SEZT
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Atchuthapuram, Anakapalli District.

. Legend
Bho ; . S Faature 1
bi g B8 ¢ vLimieo
B &5 Measure
¥ Seads intimate Appare! nda Privars L

Untitled Map

Wiite 8 descrplion for your mag

Geogle e - g ST

——3

Figure - 3: Google map showing location of BIIL and surroundings.

4.1 The Air conditioning system: The working areas viz. M 1, M2 and L
blocks of M/s BIIL are centrally air-conditioned. The air conditioning system
is described below:

The Air conditioning facility provided is chilled water HVAC system
consists of a central chilling unit outside the building as shown in Figure 1.
There are total eight Air Handling Units (AHU) catering the air — conditioning
needs of both M1 (4 AHUs for M1) and M2 (4 AHUs for M2) blocks. The
AHUs are located on the roof top of M1 and M2 buildings. The each of the
AHUs provide fresh air inlet to draw outside air. The fresh air drawn through
these inlets is mixed with the chilled air and circulated in the air

conditioning system.
* Chilling room has one chilling plant and three No. of COMPpressors

in N block.

* 4 number of Air Handling Units (AHUs) are provided for each of the
M1 and M2 blocks (two 75 TR AHUs are located at North side and
the other two 80 TR AHUs are at south side of the blocks).

* Capacity of AHUs for each block is 80 TR AHUs (2 Nos.) — 34,400
CFM; 70TR AHUs (2 Nos) — 28,000 CFM.

¢« The lines numbered as 1,3,5,7,9,11,21,22 in the manufacturing

blocks are connected to AHUs — 3 at South West side of M1.
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« The lines bearing numbers 2,4,6,8,10,12 are connected to AHU - 4
at South East side of M1.

« The lines 13,15,17,19,23 are connected to AHU-2 at North East
side of M1.

« The lines 14,16,18,20,24 are connected to AHU- 1 at North West
side of M 1.

« The AHU room size is 20.9ft x 16 ft.

« Fresh air damper of AHU size is 20 inch x 16 inch.

« AHU No.3 & 4 were installed on terrace slab of M1 building at

South side at a distance of 5m from corridor lean to roof.

Air Handling Units (AHUs)

4.2 Statutory Permissions obtained:

The unit has obtained permissions from Factories Department, AP
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State Disaster Response and Fire Services Department, Petroleum &
Explosives Safety Organisation & A.P. Pollution Control Board The details of

permissions granted and its validity are as below:

Permission

I?c.) s obtained ﬁi:ﬁ:;e;g Issue date | Valid upto Ilizme rt°f th:
by unit . partmen
Permanent
Factory license and Factories
b license D L2Baui] no renewal Department
involved
AP State
RC No Disaster
2. Fire NOC j 14.10.2022 | 13.10.2027 | Response and
8631 » :
Fire Services
Department
Petroleum &
P/Hq/AP/1 :
g | R0 5/3947 | 22.02.2021 | 31.12.2023 | [Xplosives
License Safety
(P277636) il
Organisation
Order No.
3829 /APPC A.P. Pollution
4, CTO B/RO-VSP/ 27.09.2018 | 31.10.2028 Cuntest Bowsd
2018-4814

4.3 Process Description:

M/s. Brandix Intimate India (P) Ltd. is an apparel factory producing
the apparels. It is engaged in manufacturing or knitting of Bras upto 39,800
numbers/day and Bralets upto 10,200 numbers/day. The factory receives
fabric, elastic, hooks, PU cups, rings and slides, stickers, tags etc. as raw
materials. Initially, as per the designs, the cutting of the fabric takes place
in the L block. Then it is supplied to the M1 and M2 blocks where the
workers stitch the fabric to make the final product and pack it. The packed
product is sent to designated storage in L block. The major activity in the
M1 and M2 blocks is tailoring. The approximate dimensions of the each of

the M1 and M2 blocks are 80 m x 50 m. The ceiling is at a height of 5m at
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eaves. The M1 and M2 blocks are centrally air-conditioned blocks where the
temperature and humidity are maintained in the range of 250 C - 269 C and
55% - 60% respectively. The noise levels are measured during the field visit
and the average noise level is 65 dB. The staff working in these blocks 1is
exposed to these conditions for duration of approximately 7.5 hours in a
working day. The production floor layout of the M1 and M2 blocks is shown

in Figure 2.
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Figure 2: Production floor layout of the M1 and M2 blocks

5.0 Description of the incidents:

5.1 First Incident on 03.06.2022:

The first incident occurred on 03.06.2022 for a short duration of
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11

about 10 minutes between 11.50 Am to 12.00 Noon. As reported by the
management of the company, the employees of M/s. Brandix Intimate India
(P) got affected due to inhalation of an unknown obnoxious gas and reported |
symptoms like vomiting, bowl irritation and breathlessness. Soon after
hearing the widespread news of the incident, the District Collector,
Anakapalli, the Superintendent of Police, Anakapalli, the Addl.
Superintendent of Police, Narsipatnam, the Revenue Divisional Officer,
Anakapalli, the Environmental Engineer & Assistant Environmental
Engineer, APPCB, Visakhapatnam and 1/c Inspector of Factories & Deputy
Chief Inspector of Factories, Visakhapatnam rushed to the location and
inspected the premises of M/s. Brandix Intimate India (P). The sequence of

activities during first incident at BIIL are as below:

11.56:30 - Camera No. 45 (MI-Area 8) - Sewing line 1 towards Quantum.
2nd, 3rd, 4th 5th and 6th employees witnessed smell.

11:56:30 — Camera -45 (M1 Area 08) — Line one, Associates 02, 03 and 04
(Yellow marked point at M1 block)

11:57:20 — Camera -43 (M1 Area 06) — Associates hurries towards exit
11:57:08 — Camera -10 (M1 — M2 corridor) - Associate had a vomiting
sensation _

11:57:09 — Camera -49 (M1 Area 12) — Bottom right two employees observe
the smell

11:57:22 — Camera -60 (M2 Area 01) — Associate from the third line feels
discomfort and few more associates in the same line

11:57:47 — Camera -41 (M1 Area 04) — Associate runs towards the exit
11:58:50 — Camera -57 (Packing) — All felt unpleasant smell

11:59:30 — Camera -27 (Cutting 02) — Female associate feeling dizzy
11:56:40 — Camera -04 (M2 backside 01) — Associate vomiting

The workers who were admitted into hospitals day wise were given in table

No.1.
Table No.1: Day wise admission of workers into Hospital

Day wise Hospital details
Date M1 M2 L Building Revs sl
03.06.2022 92 81 22 195
04.06.2022 76 60 22 158
05.06.2022 ; 20 16 2 38
06.06.2022 | 7 6 4 17
07.06.2022 | 0 0 0 0
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08.06.2022 0 0 0 0
09.06.2022 1 1 0 2 ]
10.06.2022 0 0 0 0
12.06.2022 0 0 0 0

Total 196 164 50 410

5.2 Second Incident on 02.08.2022:

After two days of the joining of workers from M/s Quantum Clothing India
Pvt. Ltd. into the M/s. Brandix Intimate India (P), the first incident occurred
on 3-6-2022 After the first incident, the activity in the M1 building was
closed till 15.06.2022 and the work in the M1 block of BIIL was resumed on
16.06.2022. The management of the M/s BIIL stopped chemical spraying for
pest control work after the first incident (03.06.2022). After a gap of 59 days
again the fumigation process was restarted on 01-08-2022. The Beta
Cyfluthrin 2.45% SC (SC: Suspension Concentrate) chemical was used for
fumigation of the outside the premises. Moreover, subsequent to the first
incident, the management decided to spray the pest and insect control
chemical during the night times after completion of the B or second shift
(from 2.00 PM. to 10.00 PM). Accordingly, on 01-08-2022, Beta Cyfluthrin
2.45% SC was sprayed for pest control from 11.00 PM after the B shift. The
chemical for pest control was sprayed for a total duration of approximately 3
hours. The pest control operator had sprayed the chemical at the verandah
and outside the M1, M2, L and N blocks. The workers, who came to work on
02-08-2022 for the first shift from 6.00 AM to 2.00 PM, did not feel/sense
any odor or smell. After their shift by 2.00 PM, they went back to their

homes safely.

The other group of workers who came for the B or second shift started
feeling the smell or odor from around 6:40 PM. Normally, the workers in the
B shift take a break and go to the canteen in two spells. The 1st spell is from
6.00 PM to 6.30 PM and 2nd spell is from 6.40 PM to 7.10 PM. The workers
who went for dinner break during the 1st spell were not affected and didn’t
sense any smell except a few who returned to the M1 block after completion
of the first break. They completed their break for snack / dinner from 6.00
PM to 6.30 PM and returned to their duty. The workers, during the dinner
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break for second spell, came out from M1 block at about 6.30 PM from north
side exit for going to the rest rooms besides collecting their dinner / snack
boxes from lockers on the northern side of the M1 block. During this period,
these workers have sensed an unpleasant odor or smell initially at lockers
area and in the verandah and open space abutting the lockers area around
6:40 PM. A little later, some of the workers, who had been exposed to the
odor, experienced nausea and vomiting sensation. Immediately, these
workers have been moved to a safe place towards neighboring factory on
west side i.e. M/s Quantum Clothing India Pvt Ltd. From there, some of the
workers were shifted to the nearby hospitals and others were shifted to their
homes by buses. Some of the workers, who had uncomfortable symptoms
while going home, were also joined in the nearby hospitals. A total 129
workers were admitted in different hospitals located in Anakapalli and
Atchyuthapuram. The details are shown in Table 2. The sequence of

activities during second incident at BIIL are as below:
18.43 PM : In the mid bay (corridor) of M1 and M2, one worker from M1

block while going to canteen area sensed an unpleasant smell.

18.47 PM : Another worker from the M1 block complained about the

smell to welfare officer.

18.55 PM : Unit Engineering, safety, HR and other teams also felt the

smell in the mid bay area and checked for other areas.

19.00 PM : It was observed that a smell had been felt in midway exit
areas (corridors) and no smell was experienced in other areas viz. inside

the M1, M2, and L blocks, the entrance security gate area of the BIIL and

the open spaces at other locations.

19.20 PM : All the areas were checked continuously for detection of smell

and all the AHUs and AC’s were switched off as a precautionary measure.

19.20 PM : One worker was taken by wheel chair to medical room (OHC).
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19.22 PM : Another worker moved from M1 and M2 path ways to medical

TOOIIl.

19.28 PM : Another worker reported from lockers area to medical room

and another associate reported from M1 path way to medical room.

19 .45 PM : One more worker started vomiting and ambulance was made

ready.

19.46 PM : First patient moved from the factory to Medirise Hospital,

Atchutapuram by ambulance.

20.00 PM : Few more workers started complaining about vomiting,
headache and dizziness. Stated evacuation of workers and shifted sick
employees to nearby hospitals and got logistic support from all other

Brandix units.

21.00 PM : The shift operations were suspended in all areas of the unit

and started sending all the workers to their homes.

The workers who were admitted into various hospitals were discharged
within a day after medical treatment. The district administration reacted
promptly and reached the incident site. They along with the factory and
M/s Brandix India Apparel City personnel assessed the situation and

took care of the affected persons.

Table 2: No. of Workers Admitted in Different Hospitals

8. Hospital Name No. of workers
No. admitted
2 NTR 43
2. Usha Prime 46
3: Satyadev 14
4, Medirise 15
5. SreeVaibhav 6
6. Starzen 5
Total 129

The affected people were provided medical treatment and the needy

people were admitted in to different hospitals. The officials of Director of
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Factories, AP Pollution Control Board, Revenue, Police and other
departments at the district level looked into the incident issues and
conducted studies. Apart from the above government machinery, the

premier institutions involved in the study to analyze the incident scenario

include NIE, NIN, etc.,

5.3 Chronology of incidents:

The Chronology of incidents is described as follows:

S.No. Date Event

1. [ 03.06.2022 | An incident took place at the premises of M/s. Seeds
Intimate Apparel India Pvt. Ltd., located at Plot No.11
of M/s.Brandix India Apparel City Pvt. Ltd., SEZ,
Pudimadaka Road, Atchtuthapuram, Anakapalli
District on 03.06.2022 between 11:50 AM to 12:00
Noon. As reported by the management of the company
about 410 employees of M/s.Seeds Intimate Apparel
India Pvt. Ltd., got affected due to inhalation of an
unknown toxic gas and reported symptoms like
vomiting, bowl irritation and breathlessness.

2. | 03.06.2022 | The District Collector, Anakapalli constituted District
Level Committee comprising of:

1. Joint Collector, Anakapalli — Chairman,

2. Environmental Engineer, APPCB - Member
Convener,
Revenue Divisional Officer, Anakapalli — Member,
Deputy Chiefl Inspector of Factories- Member,
Dy. Commissioner of Labour, Anakapalli -Member,
Addl. Superintendent of Police, Narsipatnam -
Member,
Dr. P.J.Rao, Retd. Professor, Dept. of Chemical
Engineering, AU, Visakhapatnam — Member,
8. Prof.P.Rajendra Prasad, Dept. of Chemical

Engineering, AU, Visakhapatnam — Member.

9. Md. Yaswen, Managing Partner, air 'n' gas
Controls — Member

oo w

N

3. | 03.06.2022 | APPCB collected air samples within the premises of
M/s. Seeds Intimate Apparel India Pvt. Ltd., and dust
sample from the AHU ducts and submitted to IICT,

Hyderabad for analysis.
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03.06.2022

The unit stopped its operations.

04.06.2022

APPCB constituted a Committee comprising of
1. Joint Collector, Anakapalli District,
2. Joint Chief Environmental, ZO, APPCB,
Visakhapatnam,
3. Inspector of Factories Visakhapatnam,
4. Zonal Manager, APIIC, Atchutapuram,
Visakhapatnam

06.06.2022
&
07.06.2022

Both the Committee s have visited the incident site i.e.,
M/s.Seeds Intimate Apparel India Pvt. Ltd, CETP of
M/s. Brandix Apparel India (Pvt) Ltd (BIAQ) &
incinerator within the premises of BIAC and
surrounding industries viz., M/s.Porus Laboratories
Private Limited (Unit-VI), M/s.Atchutapuram Effluent
Treatment Limited (AETL), M/s. Solara Active Pharma
Sciences Limited & M/s. Toyotsu Rare Earths (Indiq)
Private Limited.

08.06.2022

IICT, Hyderabad furnished analysis report. As per the
report the air and dust samples contain various
chemicals such as acetonitrile, dichoromethane, ethyl
acetate, n-hexane, toluene, chloromethane,
cyclopropane, acetaldehyde, furan, acetone, 2-methyl
propanal, n-butanol, 2-methyl furan, 2-butanone,
benzene, 2,3 butanedione, 2-methyl butanol,
Chlorphyrifos.

10.06.2022

Both the Committees jointly submitted ‘a detailed
report to the Government. The Committees concludes
that the incident took place due to spraying of
Chlorpyrifos 20% EC between the production blocks
and the accumulated vapours underneath the roof
were sucked into the inlets of 4 ducts of air handling
units installed in M1 and M2 blocks, thereby leading to
the incident.

19.07.2022

As per the advice of the State Government, the APPCB
on 19.07.2022 addressed the Director, National
Institute of Epidemiology (ICMR), Chennai for
willingness to enquire into the incident to identify the
route cause for large number of employees affected
with symptoms of vomiting, irritation, breathlessness
due to the above incident took place on 03.06.2022.
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10.

02.08.2022

Second Incident took place in the same premises of
M/s. Seeds Intimate Apparel India Pvt. Ltd., in between

6.30 PM to 07.45 PM.

1=k

02.08.2022
8
03.08.2022

APPCB Officials collected air samples from the inside &
outside premises of M-1 & M2 Blocks (during AHU
on/off condition) and also at toilet and corridor
between M1 & M2 blocks and collected the samples of
air filter dust from all Air Handling Units (AHU)
installed on the top of M1 & M2 blocks and also
collected the samples of dust deposited on the AHU
ducts in M1 & M2 blocks of M/s.Seeds Intimate
Apparel India Private Limited for analysis.

13,

03.08.2022

The Hon’ble NGT constituted a six-member Joint
Committee headed by Chairman State PCB with
Regional Director, CPCB, nominee of NDMA, Prof. P.
Rao, Department of  Chemical
Engineering, Andhra University, Visakhapatnam,
District Magistrate, Anakapalli. Director Industrial
Safety, Andhra Pradesh and Indian Institute of
Chemical Technology, Hyderabad.

Jagannadha

13.

03.08.2022

Government of Andhra Pradesh, Vide G.0O.Rt.No.78,
constituted the Expert Committee with senior experts
from ICMR, Hyderabad, IICT, Hyderabad and Central
Forensic Science Laboratory, Hyderabad to probe into
the cause behind the gas leak and suggest measures to
improve the protocol for industrial safety within the 30

days.

14,

05.08.2022
&
06.08.2022

ICMR- NIE (National Institute of Epidemiology), Chennai
team and ICMR-National Institute of Nutrition (NIN),
Hyderabad team conducted the visits.

18.

16.08.2022

CSIR-IICT, Hyderabad furnished analysis report. As
per the analysis report, the dust and air sample
indicates the presence of Chlorpyrifos in minor

quantity.

16.

01.09.2022
8
02.09.2022

Committee constituted by Hon’ble NGT visited the site
of M/s. BIIL and surrounding industries.

17,

02.11.2022

The Committee submitted first interim report to
Hon’ble NGT.
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18.] 15.11.2022 | M/s Brandix Intimate India Private Limited submitted
an undertaking to the District Level Committee that
they will comply with all the recommendations made
by the District Level Committee before carrying on
process work and also ensured to comply with
directions of Hon'ble NGT in OA No.448 of 2022 from
time to time.

19.| 28.11.2022 | M/s Brandix Intimate India Private Limited started the
operations in M1 block.

20.]/02.12.2022 | ICMR - NIN, Hyderabad and ICMR - NIE, Chennai
jointly submitted investigation report. As per the
report, the community diagnosis is

“The clinical picture and epidemic pattern are
characteristic of a common source, single exposure
outbreak. The acute clinical signs and symptoms were
suggestive of inhalation of organophosphate
insecticide. The biomarker of Imidacloprid, an
Insecticide, were found in four samples among the
exposed”.

This is suggestive of inhalation of Imidacloprid
Insecticide, but the source of exposure might be
accidental or incidental”.

6.0 Factual Observations of Committee:

The NGT Committee visited the site on 1st and 2nd September 2022 to
ascertain the issues related to the incident occurred on 27¢ August 2022.
The Committee, during its visit, has visited 14 factories in the Brandix
Apparel city and interacted with workers and senior management team. The
Committee has collected the additional information and secured the line
department findings like Factories Department and APPCB etc., The footages
of both the incidents from the strategically located cameras out of the total
70 CC camaras installed in the factory premises were also secured. The
Committee has later conducted hybrid meetings on different dates and all
these evidences were examined by the Committee. The following are some of
the details of the investigations by Factories Department and other
industries located within M/s Brandix Apparel India Pvt. Ltd.,:

6.1 Investigation of Inspector of Factories about First Incident:
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11.

1.

v,

Intoto Pest Control and Facility Services, a pest control agency
which was engaged by M/s. Seeds Intimate Apparel India Pvt. Ltd.
On behalf of the agency Sri M. Gangaraju. Pest Control Operator is
regularly engaged in spraying pesticide in & around the plant
premises.

Sri M. Gangaraju, in his written-statement revealed that he comes
everyday and collects 25-30 ml of chemical from the chemical storage
room located in N-Block and dilutes with 3-Itrs of Water in 5 ltrs
capacity spraying can. He proceeds this spraying of diluted
pesticide covering all the blocks and sprays outside the blocks.
The Committee (constituted by District Collector, Anakapallij has
collected a sheet which contains the block wise spraying details
along with time completion and signatures of respective
managers of the sections.

The agency is using two chemicals for pest control viz., Alpha
Cypermethirin 10% SC for pest management inside the facilities
and blocks and -Chlorpyrifos 20% EC for use in open areas.
During the visit, the Committee (constituted by District Collector,
Anakapalli) was informed that there was no stock of Alpha
Cypermethirin 10% SC on the day of incident and the pest control
operator has applied Chlorpyrifos 20% EC instead of Alpha
Cypermethirin 10% SC in between the production blocks. The 6 m
corridor between L block and M1, M2 & N blocks is covered with a
lean to roof GI sheeting .The height of the roof at L. block shed is
7.5 inches and the height of eaves on slab of M1, M2 & N block is
6.41 m. There is a gap of 1.5 m between the slabs of M1, M2 & N
and roof sheet. There are two AHUs on the roof of M1 block and
two AHUs on M2 block at south side of blocks. The fresh air
inlets of all 4 AHU units are located near the opening of the lean
to roof. It appears that due to suctionof chlorpyrifos 20% EC
sprayed in that area might have been sucked through fresh air

inlet of air handling unit (AHUs) and in turn into the production
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area where the incident occurred.

v. As per the composition, solubility of Chlorpyrifos 20% EC in water is
2 mg/l and at the time of spraying at the incident site the final
concentrated residue may have settled down in the sprayer due to
improper mixing and the concentrated chemical might have been
sprayed at the site leading to the occurrence of the incident.

vi. It was reported by the pest control operator that a few days prior to
the incident the stocks of Alpha cypermethrin 10% SC meant to be
used inside the block was exhausted and that he had asked Sri
Sekhar, Supervisor of agency for additional stock who instructed
the pest control operator to use a transparent bottle filled with a
light yellow coloured liquid (Chlorpyrifos 20% EC). The copy of
written statement given by the pest control operator and job
cards /service acknowledgement for M/s Seeds Intimate
Apparel India Pvt. Ltd.

vii. The statement obtained from the pest control operator Sri
M.Gangaraju stating that the pest control was done from
09:00 AM to 11:24 AM on the day of incident i.e. on
3.6.2022 at various-facilities including the semi closed corridor
area between the MI, M2, N and L Blocks.

viii. There is a lean to roof of GI sheet found on the slabs of M,
M2 & N blocks L block there is 6 m wide corridor between MI,
M2 & N blocks and L building. The pest control operator usually
spraying along the walls of L Block and return along the walls of
M1, M2 & N blocks, As the 6 meters corridor with the length of
about 150 meters is sprayed twice and the entire
gases/vapour generated from the spray is accumulated at lean
to roof from there the accumulated gases passed through the

gap between the roof and walls of MI, M2 & N blocks.

The investigation report of Inspector of Factories is enclosed as

Annexure - 3
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6.2

1.

iii.

iv.

Investigation of Inspector of Factories about second Incident:

On 01-08-2022 at about 10:30 PM, Sri. Koviri Mutyalu, age 29 years,
who has been working as pesticide and insecticide spraying operator
from the contracting agency of M/s. Pest Cure Solutions &
Fumigation, sprayed Beta Cyfluthrin 2.45% SC solution prepared
using 50 ml of the chemical in 05 liters of water all along bottom
corner of the outside walls of L, M1, M2, and N Blocks.

At the time of incident, there were 940 workers in M1 block, 727 in
M2 Block and 254 in L block and a total of 1921 workers present in
the factory.

Out of the 129 female workers who were hospitalized, 122 employees
were workers from M1-Block and 07 workers from M2 Block.

The Pollution Control Board authorities from Visakhapatnam office
collected air and dust samples from different locations. Dust samples
from air filters, ducts of air handling system at different locations in
M1 block. The air inside the M1 block was sampled using air bags and
sorption tubes. These samples were sent to IICT Ilaboratory,
Hyderabad for parametric analysis. After the incident PCB authorities
seized the M1 block.

During the course of enquiry by the officials of factories department it
was observed that the covers over the soak pits and other drains
(storm water pits) were opened near the chemical room. It was further
observed that a soak pit (30 cm x 30 cm x 60 cm approximately) has
not been cleaned for few weeks and observed foul odor. There are
117nos. of wash rooms present in the factory and the sewage
generated is being conveyed through sewer lines and reach the

common effluent treatment plant located on South-West corner of

BIAC.

The investigation report of Inspector of Factories is enclosed as

Annexure - 4

6.3

Internal grudge between workers:
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Inspector of Factories report stated that some internal issues in the
factory prior to the incident were observed. From 01.06.2022 onwards
2446 workers were taken into Brandix Intimate India Pvt. Ltd from
nearby Quantum Clothing India Pvt Ltd in which operations were
terminated due to financial crisis. Initially workers from Quantum
Clothing India Pvt Ltd refused to work in Brandix Intimate India Pvt.
Ltd., but the management of the factory persuaded them by assuring
provision of required amenities to them. The associates from Quantum
(operators, quality and supporting workers) were engaged in M-I
building. Staff and executives were allotted to concerned departments
based on hierarchy. At the time of assigning roles, there was
resistance from some departments especially from RMWH (Raw
Material Ware House) department workers. By conciliating the
employees from both the units, job roles were assigned accordingly.
The 120 numbers of workers from RMWH department were taken to
Kondakarla Ava Lake on 24.07.2022 as a part of outbound training
program and a picnic like program was arranged to conciliate and

alleviate the apprehensions of the workers from both the units.

6.4 Other industries located in the M/s Bradix India Apparel City:

There are several industries around the BIIL in the Atchutapuram SEZ.
The factories located within 1km radius of this factory were verified. The

details of the nearest factories are given below.

The factories on East side:

1. Rain CII Carbon (Vizag) Limited

2. Uniparts India Limited

3. Pioneer Elastic India Pvt Limited
The factories on North side:

1. Pilkington Automotive India Pvt. Ltd.
The factories on West side:

1. ATC Tyres AP Pvt. Ltd.
2.  Brandix Apparel India (P) Ltd. Unit - 1
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3. Teejay India Pvt Ltd.

4. Quantum Clothing India (P) Ltd.

S.  Brandix India Apparel City (P) Ltd. ETP and
The factories on South side:

1. Solara Active Pharma Sciences Limited

2. Porus Laboratories Pvt.Ltd.

3. Toyotsu Rare Earths India (P) Ltd.

Pilkington Automotive India Pvt. Ltd factory is located on north side. The
factory produces windshields of cars and trucks. Black ink is used to design
the wind shield glasses. The ink is black in color having a flash point is 90°C
(ISO 3679). 1t is not explosive and do not cause hazardous reactions.
However, it has irritant effect on skin and eyes. The factory is also having
N.C thinner D13 - X solvent which is used to clean the wind shields. The
thinner is prone to fire and explosion hazard. Between these two factories,
the Brandix officers’ quarters are located. The odor problem was not

reported by the residents of the quarters or the officers and staff of the

automotive company as stated by them.

On western side, ATC Tyres AP Pvt. Ltd., Unit — I of Brandix Apparel India
(P) Ltd., Teejay India Pvt Ltd., Quantum Clothing India (P) Ltd., and ETP of
Brandix India Apparel City (P) Ltd. are located. Last year, Quantum Clothing
India (P) Ltd. which is a garment manufacturing unit closed its operations.
Brandix 1 is also a garments manufacturing unit involved in cutting and
stitching of fabric to produce apparels. Teejay India (P) Ltd., whose
manufacturing activities are knitting and dying of fabric, is located within a
radial distance of 1 Km. The main chemicals used are Hydrogen Peroxide of
30% concentration which is a strong oxidizer with a health hazard rating of
3 as per the NFPA 704 and Acetic acid which is also stored in the premises,

its NFPA hazard rank being 3-2-0 besides corrosion. Both are stored up to a

maximum of 2 MT only at ambient conditions.
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On Eastern side, there are 4 units as stated earlier. M/s Uniparts India
Ltd. located within a radial distance of 1 Km which produces precision
machined parts. M/s Uniparts India Ltd. uses hazardous material such as
Propane (up to 32 MT storage). The NFPA for Propane is 2-4-0. Pioneer
Elastic India Pvt Ltd is located within a radial distance of 0.3 Km. The
factory is manufacturing elastic ware for use in bras and bralets. Rain CII
Carbon Vizag Ltd. is located within a radial distance of 1 Km and it
produces Calcinated Carbon. Aqueous Ammonia of 24% concentration is
stored up to a storage capacity of 630 KL with the NFPA classification of 3-1-
0. Emissions of ammonia gas, very toxic in nature, may be from the storage
vent at ambient conditions. As per the preliminary report, no smell was
sensed in this factory on 02-08-2022.

The industries located in the south side of the incident area are already
listed earlier. M/s. Porus Laboratories Private Limited (Unit — V) is situated
toward southern side from the site of incident at a radial distance of
approximately about 550 m. The industry is manufacturing Agrochemicals
and Specialty chemicals. M/s. Atchutapuram Effluent Treatment Limited
(AETL) unit is situated towards South — East side from the site of incident
and it is at a radial distance of about 2.0 Km. It is a common effluent
treatment plant run by APIIC to treat the effluents generated and collected
from members industries of APSEZ, Atchuthapuram. Often some VOC
emissions within the premises of AETL are used to be observed in and
around the AETL premises. M/s. Solara Active Pharma Sciences Limited is
an industry situated towards South — West side from the site of incident at a
radial distance of about 600 meters. It is manufacturing APl and Bulk
Drugs. M/s. Toyotsu Rare Earths (India) Private Limited is situated towards
South side from the site of incident at a radial distance of about 600 m. The

industry is manufacturing the oxides & carbonates of Rare earth elements.

The main Hazardous chemical factories are located on South side of the
factory. The BIIL management has installed 6 gas detectors for detecting

Carbon Monoxide, Formaldehyde, Total VOC, Ammonia, Chlorine, Methyl
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Mercaptan gases near the factory main gate which is at South West corner
of the factory. The unpleasant odor/smell was sensed by the workers on

north side of the factory. But, the detectors have not detected any gas

present in the ambient air near security gate.

6.5 Status of Omnsite & Offsite Emergency Plans and Mock Drills
conducted:
The Rule 13 of the Manufacture, Storage and Import of Hazardous
Chemicals Rules 1989 (MSIHC Rules 1989) prescribes the requirement of
preparation of Onsite Emergency Plan by the occupier of an industrial
activity and Rule 14 of MSIHC Rules 1989 prescribes the requirement of off-
site emergency plan by the District Administration for dealing with
emergencies In connection with the industrial activities having the

hazardous chemicals with more inventory than that prescribed in column 3

of Schedule 3 of the said rules.

But the present factory M/s Brandix Intimate India Pvt Ltd (formerly known
as M/s Seeds Intimate Apparels India Puvt Ltd) is carrying a non-hazardous
process without any hazardous chemicals, thereby does not qualify under
the rules for the above requirement of Onsite and Offsite emergency plans

for this industry.
6.6 Investigation conducted by various Departments:

i. District Administration: The District Collector, Anakapalli
constituted a Committee comprising of Joint Collector,
Environmental Engineer, APPCB, Revenue Divisional Officer,
Anakapalli, Deputy Chief Inspector of Factories, Dy. Commissioner
of Labour, Anakapalli, Addil. Superintendent of Police,
Narsipatnam, Prof. P.J. Rao, Dept. of Chemical Engineering,
Andhra University, Visakhapatnam, Prof. P. Rajendra Prasad,
Dept. of Chemical Engineering, Andhra University, Visakhapatnam
and Md. Yeswen, Managing Partner, Air ‘n’ Gas Controls to

investigate the incident happened. The detailed report is annexed

Papge 25 nf 32

25



il.

as Annexure — 5. The Committee concluded that the source of
toxic gas was from the premises of M/s Brandix Apparel India (P)
Ltd., due to spraying of Chlorphyriifos 20% EC between the
production blocks and the accumulated vaporous underneath the
roof were sucked into the inlets of 4 ducts of Air Handling units
installed in M1 & M2 Blocks, thereby leading to the incident. And
also reported that except in the premises of M/s. Brandix Intimate
India (P) Ltd (BIIL) (formerly known as M/s. Seeds Intimate Apparel
India (P) Ltd) no other persons of the companies in the vicinity felt
any symptoms / smell which was noticed by the employees of BIIL.
AP Pollution Control Board: Officials of APPCB collected residual
air and residue samples on the day of incident i.e., on 03.06.2022
from inside the shed near line — 1, inside the shed near line - 7,
outside the shed near fresh air inlet and dust samples collected
from AHU ducts inside the sheds and from fresh air inlet filter of
Air Handling System (AHU) in M1 block in the premises of M/s
Brandix Apparel India (P) Ltd.,, and are submitted to ICT,
Hyderabad for analysis and also APPCB monitored Ambient Air
Quality within the industry premises using Mobile CAAQM station
on 24 Hrly basis for five days period i.e., from 08.06.2022 to
13.06.2022. As per the data generated, the ambient air quality
parameters (CO, O3, NO, NOz, NHs, SOz, PM2.5, PM1 0) were within
the NAAQS norms. As per the analysis report of IICT the air and
dust samples contain various chemicals such as acetonitrile,
dichoromethane, ethyl acetate, n-hexane, toluene, chloromethane,
cyclopropane, acetaldehyde, furan, acetone, 2-methyl propanal, n-
butanol, 2-methyl furan, 2-butanone, benzene, 2,3 butanedione, 2-

methyl butanol, Chlorphyrifos.

Upon second incident on 02.08.2022 collected air samples from the
inside & outside premises of M1 & M2 blocks (during AHU on / off
condition) and also at toilet and corridor between M1 & M2 blocks

and collected the samples of air filter dust from all Air Handling
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iii.

Units (AHU) installed on the top of M1 & M2 blocks during the
period from 02.08.2022 to 03.08.2022. And also collected the
samples of dust deposited on the AHU ducts in M1 & M2 blocks of
M/s Brandix Apparel India (P) Ltd., for analysis. The samples were
submitted to IICT, Hyderabad on 03.08.2022 for detailed analysis
of VOCs, Methane, Monomeththylamine, Propadine, Ammonia,
Mercaptans and pesticides residues viz., Chloriphyrifos,
Cypermethrin, Deltamethrin, Beta-Cyfluthrin. However as per the
analysis report, pesticide residues of Chloriphyrifos were present in
dust samples collected in AHU ducts of M1 & M2 blocks. Action
taken report of Environmental Engineer, APPCB, Regional Office,
Visakhapatnam dt.06.12.2022 on First incident and Second
incident along with Air Quality reports of APPCB and IICT is

enclosed as Annexure — 6.

ICMR, NIN & NIE: The APPCB requested ICMR-NIN on behalf of
Govt. of Andhra Pradesh to investigate into the sudden unknown
illness of employees of M/s. Seeds Intimate Apparel Pvt. Ltd
wherein women employees were admitted in Govt. & Pvt. Hospitals
of Anakapalli District. The Director NIN constituted a multi
disciplinary team to conduct outbreak investigation. Another team
was also constituted by Dr. Manoj Murekar, Director, ICMR-
National Institute of Epidemiology as per the request of APPCB.
The teams visited the factory, observed CC TV footage, visited
hospital and collected blood and wurine samples and also
conducted in depth interviews with patients and treating doctors
etc., ICMR - NIN, Hyderabad and ICMR - NIE, Chennai jointly
submitted investigation report. As per the report, the community
diagnosis is

“The clinical picture and epidemic pattern are characteristic of

a common source, single exposure outbreak. The acute clinical

signs and symptoms were suggestive of inhalation of
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organophosphate insecticide. The biomarker of Imidacloprid,

an insecticide, were found in four samples among the exposed”.

This is suggestive of inhalation of Imidacloprid Insecticide, but
the source of exposure might be accidental or incidental”. The

detailed report is enclosed as Annexure — 7.

iv. Police Department: Upon receiving information that some
unknown gas was leaked from the Seeds Company of Brandix,
Atchuthapuram and some of the workers of that company are
effected with vomiting and irritative smell and complaint lodged by
Sri Lalam Ravi, S/o Somu Naidu, the Superintendent of Police,
Anakapalli instructed Inspector of Police, Yalamanchili Circle to
investigate the incident. Accordingly, investigation has taken on
03.08.2022 and the detailed report is enclosed as Annexure - 8. In
the Police investigation report, it was stated that “On verification of
CC footages, it is clear that no person is found on suspicious
manner in the premises of M/s Brandix Apparel India (P) Ltd., on
the day of incident”. The Investigation Officer (I10) asked APPCB,
Visakhapatnam and Inspector of Factories to visit the company
and to furnish the information. And also given instruction to
Medical Officer of various Hospitals to treat the victims and to
furnish the information on type of gas of their treatment. IO also
collected sample of food material from the Seeds Company and
canteen which food was eaten by the workers and send the same to
the Asst. director, RFSL, Visakhapatnam with request to analyze
the food material. 10 also addressed a letter to Joint Director,
Agriculture Department, Anakapalli for their report on above

chemical used for pest control.

7.0 Recommended remedial measures to prevent such incidents:

Based on the field observations about prevailing working condition,
involvement of huge manpower, the Committee suggests following

remedial measures to prevent such accidents;
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ii.

iii.

iv.

Vi,

Vii.

The unit should have proper ventilation system as per the
guidelines of Industry and Factories Act

Any pest/insecticide control fumigation should be taken when no
workers in  the working place. On application  of
pesticide/insecticide proper time has to give for dilution and
should not impact on any workers.

The wunit should ensure the certified pesticides/insecticides
application in inside of the building to avoid any unforeseen
circumstances in future.

The pest/insecticide control fumigation should be taken under the
guidance of qualified/trained person who has knowledge about
proper ratio of mixing rate of application etc.,

The accessibility of air handling unit to be restricted to only
maintenance personals and no other persons are allowed in the

area.

The unit should give proper and periodical mock drill training to
all workers to enable them to safeguard their health & life in case
of any unforeseen situations.

Periodical medical examination of workers shall be conducted

8.0 Concluding Remarks of Commaittee:
The Committee visited the site / location of incidents, the surrounding

areas, factories in the Brandix apparel park. The Committee examined the

information collected, various reports submitted on the incident and the

CC camera footages and the interactions with victims etc.,. Based on

these, there are multiple external and internal sources that could have

lead to the incident. Some of these are given below:

a.In the first incident (occurred on 03.06.2022), the IICT chemical

analysis of various air and dust samples collected from the area inside

the shed and the air handling system of M1 and M2 buildings of
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M /s.Brandix Intimate India (P) Ltd (BIL) (formerly known as M/ s.Seeds
Intimate Apparel India (P) Ltd), shows the presence of several chemicals
like acetonitrile, dichoromethane, ethyl acetate, n-hexane, toluene,
chloromethane, cyclopropane, acetaldehyde, furan, acetone, 2-methyl
propanal, n-butanol, 2-methyl furan, 2-butanone, benzene, 2, 3
butanedione, 2-methyl butanol, Chlorphyrifos. On the other hand, T he
ICMR-NIN & ICMR-NIE, as mentioned in their report, observed that
the clinical picture and the epidemic pattern are characteristic of a
single exposure outbreak. The acute clinical signs and symptoms were
suggestive of inhalation of organophosphate insecticide. The bio
marker of Imidacloprid, an Insecticide, were found in four samples
among the exposed samples taken from 52 people. This is suggestive
of inhalation of Imidacloprid. But as per the statement recorded from
Sri K. Muthyalu, the pest control contract worker during investigation
by Factories Department, it was found that the insecticide used on
01.08.2022 night was “Beta Cyfluthrin” but not Imidacloprid. This

requires a more detailed probe and analysis.

b. The CC camera footage shows the execution of pest control activity by the

concerned person across the outdoor and indoor areas like M1 block, M2
block, L block etc., at the corners of walls and floor on 03.06.2022
between 9 am to 11 am when all the workers were present at their
respective work places. None of them have been found depicting any sign
of sensing the smell or feeling inconvenience etc., due to application of
insecticides very close to them during the application of the pesticide. The
statement recorded by the Factories Department from Sri M. Gangaraju
who applied the insecticide on 02.06.2022, it is clear that there was no
stock of the pesticide “Alpha Cypermethrin 10%EC” which was intended
for indoor spraying since 01.06.2022. It is further clear that the pesticide
“Chlorpyrifos 20% EC” was used for inside and outside spraying also. In
this background, it needs to be ascertained as to whether pesticides being

used and their concentrations and dilution with water can create any
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impact on the workers that too in a scenario, as could be seen from CC
footage, where the person applying spray was continuously walking with
the sprayer gun thereby not facilitating the accumulation of concentration
of pesticide at any given spot. This has to be juxtaposed with the
deposition of the Welfare Officer Mrs Lavanya, who was around the
incident scene. She was found to be comfortable in CC footages on
02.08.2022. The Committee interacted with her and she stated to the
Committee that the number of workers who were affected at the incident
area were few. After a while, she went to her place of work i.e., M1 block
and found all the workers have gone to neighboring factory premises
called M/s Quantum Clothing India Private Limited. She also went to the
said neighboring factory. When she reached there, she was shocked that
several workers had started exhibiting symptoms of toxic exposure in a

premises where hardly smell was reported and everything seemed normal.

. The sequential connectivity has to be established in the behavior of the

workers as to how the incident can trigger and spread in the way it was

shown in CC footages.

. As per the investigation conducted by the Committee constituted by the
District Collector, Anakapalli concluded that spraying of Chlorphyrifos
20% EC between the production blocks and the accumulated vapors
underneath the lean to roof were sucked into the fresh air inlet ducts of
4 air handling units installed on slab of M1 & M2 blocks there by
leading to the incident. Thus, it has to be confirmed if the concerned
air emissions released from the solution in liquid form (consisting of
Iml pesticide chemical in 100 ml of water) and the dispersion

characteristics of the emissions led to the incident.
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32

In view of the above observations, the Committee unanimously felt the

need for conducting a separate and in-depth study of all the industrial

activities of the factories around up to 1 km from M/s.Brandix Intimate

India (P) Ltd (BIIL) (formerly known as M/s.Seeds Intimate Apparel India (P)

Ltd),. This study will help the Committee in understanding and assessing

possible scenarios, which can result into such incidents, which have

happened, in Brandix Intimate India Pvt. Ltd.,. This study will also help in

ruling out certain probabilities for these incidents, which in turn helps the

Committee to move closure to the conclusion at the earliest. The Committee

has also expressed that the Andhra University at Visakhapatnam, being one

of oldest and one of the best-rated Universities in the Country, may be

requested for carrying out this study with a time line of 3 months. Therefore,

‘it is humbly prayed that an additional time of 4 more months may be

granted to the Committee for submission of final report in this matter.

0o B S

Smt. H D Varalaxmi, Sc. E Dr. S.K. Ghosh
& Regional Director, NDMA '
CPCB, Chennai

b

Shri D. Chandrasekhar Varma,
Director of Factories.

| b S
Prof. S. Balaprasad,
Dept. of Civil Engg,

Dr. A. Kr‘ishnéiéh,
IICT, Hyderabad

[xzeey
Dr. Shaik Basha,
Scientist & Head,

CSIR-NEERI, Andhra University,
Hyderabad Zonal Centre, Visakhapatnam
Hyderabad
hai n, APPCB
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Dr. P. Jagannadha Rao,
Retd. Professor,
Dept. of Chemical Engg,
Andhra University,
Visakhapatnam

Shri Ravi Pattanshetti, LA.S.,

District Collector & District
Magistrate, Anakapalli

KNI

Prof. K.V. Rao, (Retd.),
Dept. of Chemical Engg,
Andhra University,
Visakhapatnam.



Annexure - 1

Item No. 01 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(By Video Conferencing)

Original Application No. 448/2022

In re: News item published in Hindustan Times dated 03.06.2022 titled
«178 women workers fall ill after gas leak in Andhra’s
Visakhapatnam?”

Date of completion of hearing and reserving of order: 01.08.2022

Date of uploading of order on the website: 03.08.2022

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE PROF. A. SENTHIL VEL, EXPERT MEMBER

ORDER

1. Proceedings have been initiated suo-moto in view of captioned
report to the effect that there was gas leak affecting the health of 178

women workers at Visakhapatnam.

2.3 In pursuance of advance notice dated 06.06.2022, issued by the
Registry, response has been filed by CPCB, State PCB and Porus
Laboratories Private Limited. Submissions have also been filed by an

NGO - “Scientists for People”.

3. The NGO has submitted that the gas released in the present case is
from Seeds Intimate Apparel Factory and Porus Lab in APIIC SEZ,
exposing 369 women workers to ammonia. There is also probability of
incident on account of handling of viscose fabric for innerwear. NGO has

accordingly, suggested a scientific study.
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4. Stand of CPCB is that according to version of State PCB, gas leak is
from M/s Brandix Apparel India Ltd. and not from Porus Lab Private
Limited. CPCB has prepared Guidelines tilted “Integrated Guidance
Framework for Chemicals Safety in Respect of the Isolated Storages
and Industries Covered Under Manufacture, Storage and Import of
Hazardous Chemicals Rules, 1989” in pursuance of orders of this
Tribunal dated 11.06.2021 in O.A. No. 60/2021 which has been

forwarded to all State PCBs/PCCs on 24.12.2021.

5. The State PCB has stated that the incident took place at M/s Seeds
Intimate Apparel India Pvt. Ltd. in Special Economic Zone (SEZ) of M/s
Brandix India Apparel City (Pvt.) Ltd., (BIAC) Pudimadaka Road,
Atchuthapuram, Anakapalli District. The State PCB constituted a
Committee to enquire into the incident which has given its report. The
report has been examined by the State Government and the matter has
beer: referred to ICMR. The State PCB has sought willingness for turther

investigation from ICMR, Bhopal, Chennai and Bengaluru.

6. Stand of Porus Laboratories Private Limited is that no leakage has

taken place from its premises.

7. From the above, it is seen that large number of workers and
inhabitants are adversely affected by gas leakage. According to media
report, the leakage took place from Porus Laboratories Pvt. Ltci. but the
said unit has denied leakage was from its unit. The State PCB has
conducted some investigation but copy of the report has not been filed.
According to State PCB, incident has taken place at M/s Seeds Intimate

Apparel India Pvt. Ltd. in the premises of M/s Brandix India Apparel City.
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Learned Counsel for Brandix India Apparel City has put in appearance

and submitted that the source of leakage is not from its unit.

8. While in view of precautionery principle, scientific proof of source is
not a condition precedent for action, which can be on probabilities also,
burden of proof then being on the unit to rule out its involvement, further
inquiry in the matter may be appropriate to fix liability and to prevent

recurrence of such incidents in future.

9. This Tribunal has come across violations of safety norms resulting
in loss of human lives in the said area even earlier. Reference may inter-
alia be made to fatal accidents in Nellore District on 29.07.2020 and
11.05.2021 considered by this Tribunal in O.A. 144/2020 vide order
dated 07.12.2021 and to incident of gas leak at Vizag on 07.05.2020
resulting in death of 12 persons which was dealt with by this Tribunal
vide order dated 01.06.2020 in O.A. No. 73/2020. There have been such
industrial accidents adversely affecting humans and environment in

Andhra Pradesh.!

10. The statutory safety norms are laid down inter-alia in Manufacture,
Storage and Import of Hazardous Chemical Rules, 1989 (“the 1989
Rules”), Chemical Accidents (Emergency Planning, Preparedness and
Response) Rules, 1996 (The 1996 Rules), Factories Act, 1948 and

Disaster Management Act, 2005. The 1989 Rules require on-site and off-

1 1. News item published in the local daily “Economic Times” dated 30.06.2020 titled “Anather
Gas Leakage at Vizag Factory kills two, critically injures four...”, OA No. 106/2020 decided on
22.12.2020.

2. News item published on 13.07.2020 in the local daily named “India Today” titled “Massive fire
engulf Vizag chemical plant, explosions heard, injuries reported”, OA No. 134/2020 decided on
22.12.2020.

3. In re: News item in NDTV dated 14.04.2022 titled “6 killed, 12 injured after fire breaks out at
Andhra Pradesh Pharma Unit”, OA No. 284 /2022 decided on 20.04.2022.
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site plans and holding of mock drills, apart from other safety issues
including siting. Chemical Accidents Rules provide for establishment of
Central, State District and Local Level Crisis Alert Systems. Director
Industrial Safety and State Chief Inspector of factories are to deal with
the safety issues under the Factories Act. National Disaster Management
Authority and other such authorities at State and District levels have

been constituted under the Disaster Management Act, 2005.

11. Accordingly, we constitute a six member joint Committee headed by
Chairman State PCB with Regional Director, CPCB, nominee of NDMA,
Prof. P. Jagannadha Rao, Department of Chemical Engineering, Andhra
University, Visakhapatnam, District Magistrate, Anakapalli, Director
Industrial Safety, Andhra Pradesh and Indian Institute of Chemical

Technology, Hyderabad. State PCB will be the nodal agency for

—_—

coordination and compliance. The Committee may hold its first meetings

preferably within iwo weeks and all or some of the Members may
undertake visit to the site and interact with the stakeholders and victims
to ascertain factual position. Except for site visit, other proceedings may
be physical or online. The Committee will be at liberty to co-opt any other
Experts/Institution. The Committee may ascertain cause of present
incident and suggest measures to prevent such incidents. It may mark
areas prone to such incidents and vulnerable industries so as to detect
marker pollutant in case of mishaps and take immediate -crisis
management measures in future, apart from fixing accountability for the
incident. Report of the Committee may be furnished within three months
by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/
OCR Support PDF and not in the form of Image PDF. If any violators are
identified, copy of the report may also be furnished to them so that they

may file their response, if any, before this Tribunal.
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12. Though in the present mater hearing was concluded on 01.08.2022
and order was to be pronounced within two days, it has come to our
notice from today’s media report? that a further incident of gas leak has
taken place in the area from M/s Seeds Intimate Apparel India Pvt. Ltd.
in Brandix SEZ in Anakapalle District of Andhra Pradesh. This has
affected about 50 people. This incident may also be taken into account by
the Committee and if possible, the Committee may undertake site vigit
within one week and give an interim report of the factual observations,
preferably within two weeks. Based on the said factual observations,

further course of action may be indicated in the final report.

List for further consideration on 16.12.2022.

A copy of this order be forwarded to Chairman State PCB, Regional
Director, CPCB, nominee of NDMA, Prof. P. Jagannadha Rao, Department
of Chemical Engineering, Andhra University, Visakhapatnam, Director
Industrial Safety, Andhra Pradesh, District Magistrate, Anakapalli and
Indian Institute of Chemical Technology, Hyderabad by e-mail for

compliance.

Adarsh Kumar Goel, CP

Sudhir Agarwal, JM

Prof. A. Senthil Vel, EM
August 3, 2022
Original Application No. 448/2022
SN

? Gas Leak In Industrial Area Near Visakhapatnam, 50 Hospitalised: https:/ Jwww . ndtv.com/india-
news!gas—teak-in-industriai—area—near—visakhagatnam-sa—faIl-ill-hospitalised-
32185822utm source=newsshowcase&utm medium=gnews&utm campa;ggi[)AQSoWSwameMZzG-K 59fne
1gmg;ergEAgAKgci{:iCPvaKMMit—gl&utm content=rundown




Annexure - 2
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Interim Report on the
Incident on 02.08.2022 at Brandix Intimate India Pvt. Ltd., located in the
premises of M/s. Brandix India Apparel City Pvt., Ltd, SEZ, Atchuthapuram,
Anakapalli District, Andhra Pradesh.

1.0 Preamble

1.1 The Hon'ble National Green Tribunal (NGT) in 0.A. No. 448/2022 Dated, 03.08.2022
passed the following orders.

“Accordingly, we constitute a six-member joint Committee headed by
Chairman, State PCB with Regional Director, CPCB, nominee of NDMA,
Prof. P. Jagannadha Rao, Department of Chemical Engineering Andhra
University, Visakhapatnam, District Magistrate, Anakapalli. Director
Industrial Safety, Andhra Pradesh and Indian Institute of Chemical
Technology, Hyderabad. State PCB will be the nodal agency for
coordination and compliance. The committee may hold its first meetings
preferably within two weeks and all or some of the Members may
undertake visit to the site and interact with the stake holders and victims
to ascertain factual position. Except for the site visit, other proceedings
may be physical or online. The Committee will be at liberty to co-opt any
other Experts/Institution. The committee may ascertain cause of present
incident and suggest measures to prevent such incidents. It may mark
areas prone to suck incidents and vulnerable industries so as to detect
marker pollutant in case of mishaps and take immediate crisis
management measures in future, apart from fixing accountability for the
incident. Report of the Committee may be furnished within three months
by e-mail at judicial-ngt@gov.in preferably in the form of searchable
PDF/OCR support PDF and not in the form of image PDF. If any violators
are identified, copy of the report may also be furnished to them so that
they may file their response, if any, before this Tribunal. Though in the
present mater hearing was concluded on 01.08.2022 and order was to be
pronounced within two days, it has come to our notice from today’s media
report that a further incident of gas leak has taken place in the area from
M/s Seeds Intimate Apparel India Pvt. Ltd. in Brandix SEZ in Anakapalli
District of Andhra Pradesh. This has affected about 50 people. This
incident may also be taken into account by the Committee and if possible,
the Committee may undertake site visit within one week and give an
interim report of the factual observations, preferably within two weeks.
Based on the said factual observations, further course of action may be
indicated in the final report. List for further consideration on 16.12.2022 “.
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2.0 Constitution of the Committee

2.1 In compliance to the Hon’ble NGT order, APPCB as the nodal agency has constituted
the committee with the following members:

1. Shri A. K. Parida, IAS (Retd.), Chairman, APPCB - Chairman
2. Smt. H D Varalaxmi, Regional Director, CPCB, Chennai - Member
3. Dr.S.K. Ghosh, NDMA - Member

4. Prof.P.Jagannadha Rao,
Department of Chemical Engineering,
Andhra University, Visakhapatnam - Member

5. Shri R. Pattansetti, IAS,
Collector and District Magistrate, Anakapalli District - Member

6. Dr.D C Varma, Director, Industrial Safety, AP - Member

7. Dr.A.Krishnaiah, IICT, Hyderabad - Member
3.0 Meeting and Site Visit by the Committee:

3.1 The meeting of the Committee was convened on 19.08.2022 through video
conference and the Chairman briefed about the mandate of the Committee. The
Committee was also briefed about the two incidents which took place on 03.06.2022 and
02.08.2022 at M/s Seeds Intimate Apparel India (P) Ltd., The Committee after a detailed
discussion decided to make a site inspection on 01.09.2022 & 02.09.2022. The
Committee also decided to coopt the following members.

i. Dr.Shaik Basha, CSIR - NEERIL
ii. Prof. S. Balaprasad, Andhra University.
iii. Prof. K.V. Rao, Andhra University.

3.2 The Committee consisting of the above 10 members with Shri A.K. Parida, IAS
(Retd.) as Chairman inspected M/s. Seeds Intimate Apparel India (P) Ltd., and interacted
with all the stakeholders as well as the affected workers on 15t and 2™ September,
2022. The Committee also inspected all the nearby other 14 units of
M/s. Brandix India Apparel City (P) Ltd., and interacted with the workers and the Senior
Management Team of each unit.

s
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4.0 Factual Report on the 1* incident (03.06.2022)

4.1 The Collector and District Magistrate, Anakapalle has submitted a detailed report to the
Government on the 1% incident which took place on 03.06.2022. The findings of the Committee
on the 1* incident will be submitted in the final report.

5.0 Factual Report on the 2" incident (02.08.2022)

5.1 Some of the employees of M/s. Brandix Intimate India (P) Ltd. (M/s. BIIL) (formerly
known as M/s. Seeds Intimate Apparel India (P) Ltd) working in M1 and M2 blocks were
affected due to inhalation of an unknown unpleasant odour in the open space at the rear
(north) side of M1 and M2 blocks. The incident had happened from around 6:40 pm on 2"
August 2022 and lasted for an hour. M/s BIIL is located in Plot No.11 in the premises of M/s.
Brandix India Apparel City (P) Ltd., SEZ, Pudimadaka Road, Atchuthapuram, Anakapalli
District (which was part of the erstwhile Visakhapatnam District). The management of M/s.
BIIL informed the visiting team that the employees of the unit experienced unusual unpleasant
smell at around 6.40 pm in the region of the lunch boxes stored racks area (called as locker
area), the female washroom area which are at north side of the M1 & M2 blocks, part of the
open bay between the M1 and M2 blocks, and part of the west side open area (along the west
side road).

5.2 Soon after knowing about the incident, the Collector and District Magistrate, Anakapalli;
RDO Anakapalli, Regional Officer and Asst. E.E., APPCB, Visakhapatnam, Deputy Chief
Inspector of Factories, Visakhapatnam and I/c. Inspector of Factories, Visakhapatnam-II have
reached the area where the incident had taken place. The above officials visited the factory
operational area and other facilities of M/s. BIIL. Later, the Deputy Chief Inspector of
Factories, Visakhapatnam and the I/c. Inspector of Factories, Visakhapatnam —II, have visited
the factory again on 03-08-2022 at 10.00 AM and enquired about the incident. The Director of
Factories along with the Deputy Chief Inspector of Factories, Visakhapatnam and the Lc.
Inspector of Factories, Visakhapatnam—II visited the factory on 04-08-2022 at 10.00 AM, and
conducted further enquiry. Some of employees working in the M1 and M2 blocks, who were
exposed to the unpleasant odor, suffered from the symptoms like dizziness, vomiting,
headache, uneasiness and breathlessness. The management identified such workers /
employees and admitted them in nearby hospitals located in Anakapalli and Atchyuthapuram.

6.0 Operation details of M/s Brandix Intimate India (P) Ltd., (formerly known as M/s Seeds
Intimate Apparel India (P) Lid.

6.1 M/s. Brandix Intimate India (P) Ltd. (M/s. BIIL) (formerly known as M/s. Seeds Intimate
Apparel India (P) Ltd), is registered as 2m(i)factory bearing R. No. 104025. Sri Rajiv Priyan
Malasekera is the occupier of the factory (designation in the factory) and Sri. Sanjeewa
Abeyrathna is the manager of the factory. The license limits are 3715.39 HP and maximum
employees up to 5000. As such, this unit is categorized as non-hazardous factory.

6.2 M/s. BIIL has four building blocks namely M1, M2, L. and N blocks and open space
/areas. The two manufacturing blocks are designated as M1 and M2, whereas the L+ block
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houses the administration office, moulding, preproduction, cutting, and warehouse for storage
of raw material and finished apparel product. The Block N is meant for utilities including a
medical room and canteen. There is a separate room in N block, which is designated as
compressor and chiller room. There are three cooling towers behind the N block at a distance
of 6 m from the N block. The bus parking area is at the rear side (north side) of the M1 and
M2 blocks. The rest rooms or washrooms were provided at the backside (north side) of M1
and M2 blocks. There is a chemical storage unit, which stores chemicals necessary for the
chilling unit. A Diesel Generator set with a capacity of 1010 KVA (2 Nos) is installed and a
diesel storage tank of capacity 15 KL exists.

6.3  The corridor between M1 and M2 is 6 meters wide and it is open to sky. The width of
the open space on North side of M1 block is 15 meters (North side M1 to North compound
wall) as shown in Figure 1. There is a drain with around 7 soak pits out of which 3 soak pits of
M2 are situated on back (North) side of M2 block, one soak pit of M2 is adjacent to corridor
between M1& M2 blocks. There are 3 soak pits of M1 located on back side of clock/locker
room and washroom area.

The working areas viz. M1, M2 and L blocks are centrally air-conditioned. The air
conditioning system is described below.

6.4  The Air Conditioning System

The air conditioning facility provided is chilled water HVAC system consists of a
central chilling unit outside the building as shown in Figure 1. There are total eight Air
Handling Units (AHU) catering the air-conditioning needs of both M1 (4 AHUs for M1) and
M2 (4 AHUs for M2) blocks. The AHUs are located at the roof top of M1 and M2 buildings.
The each of the AHUs provide fresh air inlet to draw outside air. The fresh air drawn through
these inlets is mixed with the chilled air and circulated in the air conditioning system.

e Chilling room has one chilling plant and three no. of compressors in N block.

e 4 number of Air Handling Units (AHU) are provided for each of the M1 & M2 Blocks
(Two 75TR AHUs are located at North side and the other two 80TR AHUs are at South
side of the blocks.

e Capacity of AHUs for each block is 80 TR AHUs (2 No.s)-34,400 CFM; 70TR AHUs
(2 No.s) - 28000CFM.

e The lines numbered as 1,3,5,7,9,11,21,22 in the manufacturing blocks are connected to
AHUs-3 at South West side of M1

e The lines bearing numbers 2,4,6,8,10,12 are connected to AHU-4 at South East side of
Ml

e The lines 13,15,17,19,23 are connected to AHU-2 at North East side of M1

e The lines 14,16,18,20,24 are connected to AHU -1 at North west side of M1

e The AHU Room size 20.9ftx16inch.

e Fresh air damper of AHU size 20-inch 7 x 16 inch.

e AHUs No. 3 & 4 are installed on terrace slab of M1 building at South side at a distance

of 5 m from corridor lean to roof.
: \/{“
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6.5  Statutory Permissions

The industry has the following statutory clearances from the concerned authorities
e License from Factories Department
e Permission from PESO
e Consent from AP Pollution Control Board.
e NOC of Fire Service Department

6.6 Process Description

M/s. Brandix Intimate India (P) Ltd. is an apparel factory producing the apparels. It is
engaged in manufacturing or knitting of Bras up to 39,800 numbers/day and Bralets up to
10,200 numbers/day. The factory receives fabric, elastic, hooks, PU cups, rings and slides,
stickers, tags etc. as raw materials. Initially, as per the designs, the cutting of the fabric takes
place in the L block. Then it is supplied to the M1 and M2 blocks where the workers stitch the
fabric to make the final product and pack it. The packed product is sent to designated storage
in L block. The major activity in the M1 and M2 blocks is tailoring. The approximate
dimensions of the each of the M1 and M2 blocks are 80 m x 50 m. The ceiling is at a height of
5m at eaves. The M1 and M2 blocks are centrally air-conditioned blocks where the
temperature and humidity are maintained in the range of 25° C - 26° C and 55% - 60%
respectively. The noise levels are measured during the field visit and the average noise level is
65 dB. The staff working in these blocks is exposed to these conditions for duration of
approximately 7.5 hours in a working day. The production floor layout of the M1 and M2
blocks is shown in Figure 2.

6.7 RECENT DEVELOPMENTS

M/s. Quantum Clothing India Pvt. Ltd., which is owned by Brandix India Apparel City
(P) Litd., located adjacent to the M/s. Brandix Intimate India (P) Ltd. was closed on 30.04.2022.
M/s. SEEDS Intimate Apparel India (P) Ltd was recently acquired by the Brandix Apparel
India Ltd and renamed as M/s. Brandix Intimate India (P) Ltd.

The employees working in M/s. Quantum Clothing India Pvt. Ltd. were transferred to
M/s. Brandix Intimate India (P) Ltd. on 01-06-2022. All the employees who worked earlier in
Quantum are transferred now to BIIL and are now majority are working in M1 block and a
few of them are working in M2 block.

7.0 FACTUAL OBSERVATIONS OF THE COMMITTEE

The NGT Committee visited the site on 1* and 2" September 2022 to ascertain the issues
related to the incident occurred on 2" August 2022. The following are some of the
observations made during the visit of the Committee.

Tal After two days of the joining of workers from M/s Quantum Clothing India Pvt. Ltd.
into the M/s. Brandix Intimate India (P), the first incident occurred on 3-6-2022. After the first
incident, the activity in the M1 building was closed till 15.06.2022 and the work in the Ml
block of BIIL was resumed on 16.06.2022. The management of the M/s BIIL stopped chemical
spraying/fumigation for pest control work after the first incident (3-6-2022). After a gap of
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about 15 days again the fumigation process was restarted on 01-08-2022. The B-Cyfluthrin
2.45% SC (SC: Suspension Concentrate) chemical was used for fumigation of the outside the
premises. Moreover, subsequent to the first incident, the management decided to spray the
pest and insect control chemical during the night times after completion of the B or second
shift (from 2.00 PM. to 10.00 PM). Accordingly, on 01-08-2022, B-Cyfluthrin 2.45% SC was
sprayed for pest control from 11.00 PM after the B shift. The chemical for pest control was
sprayed for a total duration of approximately 3 hours. The pest control operator had sprayed
the chemical at the verandah and outside the M1, M2, L and N blocks. The workers, who came
to work on 02-08-2022forthe first shift from 6.00 AM to 2.00 PM, did not feel/sense any odor or
smell. After their shift by 2.00 PM, they went back to their homes safely.

7.2 The other group of workers who came for the B or second shift started sensing the
smell or odor from around 6:40 pm. Normally, the workers in the B shift take a break and go
to the canteen in two spells. The 1% spell is from 6.00 PM to 6.30 PM and 2" spell is from 6.40
PM to 7.10 PM. The workers who went for dinner break during the 1* spell were not affected
and didn’t sense any smell except a few who returned to the M1 block after completion of the
first break. They completed their break for snack / dinner from 6.00 pm to 6.30 pm and
returned to their duty. The workers, during the dinner break for second spell, came out from
M1 block at about 6.30 pm from north side exit for going to the rest rooms besides collecting
their dinner / snack boxes from lockers on the northern side of the M1 block. During this
period, these workers have sensed an unpleasant odor or smell initially at lockers area and in
the verandah and open space abutting the lockers area around 6:40 pm. A little later, some of
the workers, who had been exposed to the odor, experienced nausea and vomiting sensation.
Immediately, these workers have been moved to a safe place towards neighboring factory on
west side i.e., M/s Quantum Clothing India Pvt Ltd. From there, some of the workers were
shifted to the nearby hospitals and others were shifted to their homes by buses. Some of the
workers, who had uncomfortable symptoms while going home, were also joined in the nearby
hospitals. A total 129 workers were admitted in different hospitals located in Anakapalli and
Atchyuthapuram. The chronology of occurrences in the incident in the BIIL is as follows:

18.43: In the mid bay (corridor) of M1 and M2, one worker from M1 block while going to

canteen area sensed an unpleasant smell.
18.47: Another worker from the M1 block complained about the smell to welfare officer.

18.55: Unit Engineering, safety, HR and other teams also felt the smell in the mid bay area
and checked for other areas.

19.00: It was observed that a smell had been felt in midway exit areas (corridors) and no
smell was experienced in other areas viz. inside the M1, M2, and L blocks, the entrance
security gate area of the BIIL and the open spaces at other locations.

19.20: All the areas were checked continuously for detection of smell and all the AHUs and
AC’s were switched off as a precautionary measure.

19.20: One worker was taken by wheel chair to medical room (OHC).

19.22: One worker moved from M1 and M2 path ways to medical room. XV
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19.28: One worker reported from lockers area to medical room and another associate
reported from M1 path way to medical room.

19.45: One worker started vomiting and ambulance was made ready.

19.46: First patient moved from the factory to Medirise Hospital, Atchutapuram by
ambulance.

20.00: Few more workers started complaining about vomiting, headache and dizziness.
Stated evacuation of workers and shifted sick employees to nearby hospitals and got
logistic support from all other Brandix units.

21.00: The shift operations were suspended in all areas of the unit and started sending all
the workers to their homes.

7.3  The workers who were admitted into various hospitals were discharged within a day
after medical treatment. The district administration reacted promptly and reached the
incident site. They along with the factory and park personnel assessed the situation and
took care of the affected persons.

Number of Workers admitted in different Hospitals

SI. No. | Hospital Name No. of workers admitted

1 NTR 43

2. Usha Prime 46
BaE Satyadev 14
4. Medirise 15

e Sree Vaibhav 6

6. Starzen 5
Total 129

7.4 The affected people were provided medical treatment and the needy people were
admitted in to different hospitals. The officials of Director of Factories, AP Pollution Centrol
Board, Revenue, Police and other departments at the district level looked into the accident
issues and conducted studies. Apart from the above government machinery, the premier
institutions involved in the study to analyse the accident scenario include NIE, NIN, etc. The
preliminary reports of studies conducted by NIE, NIN were collected during the NGT
committee visit. Some of the observations made by the committee are as follows.

¢ On 01-08-2022 at about 10:30 pm, Sri. Koviri Mutyalu, age 29 years, who has been
working as pesticide and insecticide spraying operator from the contracting agency of
M/s. Pest Cure Solutions & Fumigation, sprayed B-Cyfluthrin 2.45% SC solution
prepared using 50 ml of the chemical in 05 liters of water all along bottom corner of the
outside walls of L, M1, M2, and N Blocks.

e At the time of incident there were 940 workers in M1 block, 727 in M2 Block and 254 in
L block and a total of 1921 workers present in the factory.

e Out of the 129 female workers who were hospitalized, 122 employees were workers
from M1-Block and 07 workers from M2 Block. 3’(
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e The Pollution Control Board authorities from Visakhapatnam office collected air and
dust samples from different locations. Dust samples from air filters, ducts of air
handling system at different locations in M1 block. The air inside the M1 block was
sampled using air bags and scrption tubes. These samples were sent to IICT laboratory,
Hyderabad for parametric analysis. After the incident PCB authorities seized the M1
block.

o The wind direction, as stated by the officials of the APPCB and the Industry
department, is predominantly from South-West to North-East. It needs to be further
factually ascertained.

e During the course of enquiry by the officials of factories department it was observed
that the covers over the soak pits and other drains (storm water pits) were opened near
the chemical room. It was further observed that a soak pit (30ecmx30cmx60cm
approximately) has not been cleaned for few weeks and observed foul odor. There are
117nos. of wash rooms and 27nos. of sewer man holes present in the factory. Through
these manholes, every day, 225 KL of water will reach the centralized effluent
treatment plant located on South-West corner of BIAC.

7.5  Committee came to know about some internal issues in the factory prior to the incident
were observed. From 01.06.2022 onwards 2446 workers were taken into Brandix Intimate
India Pvt. Ltd from nearby Quantum Clothing India Pvt Ltd in which operations were
terminated due to financial crisis. Initially workers from Quantum Clothing India Pvt Ltd
refused to work in Brandix Intimate India Pvt. Ltd., but the management of the factory
persuaded them by assuring provision of required amenities to them. The associates from
Quantum (operators, quality and supporting workers) were engaged in M-1 building. Staff
and executives were allotted to concerned departments based on hierarchy. At the time of
assigning roles, there was resistance from some departments especially from RMWH (Raw
Material Ware House) department workers. By conciliating the employees from both the units,
job roles were assigned accordingly. The 120 numbers of workers from RMWH department
were taken to Kondakarla Ava Lake on 24.07.2022 as a part of outbound training program
and a picnic like program was arranged to conciliate and alleviate the apprehensions of the
workers from both the units.

7.6 There are several industries around the BIIL in the Atchutapuram SEZ. The factories
located within 1km radius of this factory were verified. The details of the nearest factories are
given below.

The factories on East side:
1. Rain CII Carbon (Vizag) Limited
2. Uniparts India Limited
3. Pioneer Elastic India Pvt Limited

The factories on North side:
1. Pilkington Automotive India Pvt Ltd.

The factories on West side:
1. ATC Tires AP Pvt. Litd.
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2. Brandix Apparel India (P) Ltd. Unit- I
3. Teejay India Pvt Ltd.

4. Quantum Clothing India (P) Ltd.

5. Brandix India Apparel City (P) Ltd. ETP

The factories on South side:
1. Solara Active Pharma Sciences Limited
2. Porus Laboratories Pvt. Ltd.
3. Toyotsu Rare Earths India (P) Ltd.

7.7  Pilkington Automotive India Pvt Ltd factory is located on north side. The factory
produces windshields of cars and trucks. Black ink is used to design the wind shield glasses.
The ink is black in color having a flash point is 90°C (ISO 3679). It is not explosive and do not
cause hazardous reactions. However, it has irritant effect on skin and eyes. The factory is also
having N.C thinner D13 - X solvent which is used to clean the wind shields. The thinner is
prone to fire and explosion hazard. Between these two factories, the Brandix officers’ quarters
are located. The odor problem was not reported by the residents of the quarters or the officers
and staff of the automotive company as stated by them.

7.8 On western side, ATC Tires AP Pvt. Ltd., Unit — I of Brandix Apparel India (P) Ltd.,
Teejay India Pvt Ltd., Quantum Clothing India (P) Ltd., and ETP of Brandix India Apparel
City (P) Ltd. are located. Last year, Quantum Clothing India (P) Ltd. which is a garment
manufacturing unit closed its operations. Brandix 1 is also a garments manufacturing unit
involved in cutting and stitching of fabric to produce apparels. Teejay India (P) Ltd is located
within a radial distance of 1Km.Its manufacturing activity is '""Knitting and Dyeing of Fabric''.
The main chemicals used are Hydrogen Peroxide of 30% concentration which is a strong
oxidizer with a health hazard rating of 3 as per the NFPA 704 and Acetic acid which is also
stored in the premises, its NFPA hazard rank being 3-2-0 besides corrosion. Both are stored up
to a maximum of 2 MT only at ambient conditions.

7.9 On Eastern side, there are 4 units as stated earlier. M/s Uniparts India Ltd. located
within a radial distance of 1Km which produces precision machined parts. M/s Uniparts India
Ltd. uses hazardous material such as propane (up to 32 MT storage). The NFPA 704 for
propane is 2-4-0. Pioneer Elastic India Pvt Litd is located within a radial distance of 0.3 Km.
The factory is manufacturing elastic ware for use in bras and bralets. Rain CII Carbon Vizag
Ltd. is located within a radial distance of 1 Km and it produces Calcinated Carbon. Aqueous
Ammonia of 24% concentration is stored up to a storage capacity of 630 KL with the NFPA
704 classification of3-1-0. Emissions of ammonia gas, very toxic in nature, may be from the
storage vent at ambient conditions. As per the preliminary report no smell was sensed in this
factory on 2-8-2022.

7.10  The industries located in the south side of the incident area are already listed earlier.
M/s. Porus Laboratories Private Limited (Unit — VI) is situated toward Southern side from the
site of incident at a radial distance of approximately about 550 m. The industry is
manufacturing Agrochemicals and Specialty chemicals. M/s. Atchutapuram Effluent
Treatment Limited (AETL)unit is situated towards South — East side from the site of incident

| \.«’\’Ay
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and it is at a radial distance of about 2.0 Km. It is a common effluent treatment plant run by
APIIC to treat the effluents generated and collected from members—industries of APSEZ,
Atchuthapuram. Often some VOC emissions within the premises of AETL are used to be
observed in and around the AETL premises. M/s. Solara Active Pharma Sciences Limited is an
industry is situated towards South — West side from the site of incident at a radial distance of
about 600 meters. It is manufacturing of API and Bulk Drugs. M/s. Toyotsu Rare Earths
(India) Private Limited is situated towards South side from the site of incident at a radial
distance of about 600 m. The industry is manufacturing the oxides & carbonates of rare earth
elements,

7.11 The main Hazardous chemical factories are located on South side of the factory. The
BIIL. management has installed 6 gas detectors for detecting Carbon Monoxide,
Formaldehyde, T VOC, Ammonia, Chlorine, Methyl Mercaptan gases near the factory main
gate which is at South West corner of the factory. The unpleasant odor/smell was sensed by the
workers on north side of the factory. But, the detectors have not detected any gas present in
the ambient air near security gate. There are lot of vegetation grown in and around the factory
and some well-maintained lawn. Some temporary workers were working in this area did not
complain about any unusual smell. There is a good natural air flow in the surroundings with
adequate dilution factor. It was infcrmed that in each row, there are designated supervisors,
but no workers reported him/her about the foul smell outside. It was informed that in this
factory internal safety committee exists, but its investigation report could not be obtained.

8.0 Conclusion

8.1 It is most respectfully submitted, that the Committee has completed the first round of
visit and had discussion with the stakeholders including affected workers of second incident.
The Committee has asked the management to provide the CCTYV footages of both the incidents
and has also asked to provide the medical reports of all affected workers. The Committee is
also planning to visit one more time to verify the safety aspects in place in other vulnerable
units to prevent such incidents. The Committee proposes to build a database on all the nearby
industries and develop a Safety Warning Model to issue warning to the vulnerable industries
concerned to take preventive steps much in advance to avoid any such incident in future,
which will be the first of its kind in the country. The compilation and interpretation based on
the information provided by the subiect units and line departments have to be prepared by the
Committee. The Committee will abide by the directions, if any, of the Hon’ble Tribunal and
complete the investigations and submit the final report on or before 16.12.2022.

i |

SHRI A.K PARIDA, 1AS (Ret}.)
CHAIRMAN, APPCB &
CHAIRMAN OF THE NGT COMMITTEE
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Annexure - 3
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GOVERNMENT OF ANDHRA PRADESH

FACTORIES DEPARTMENT
From: To,
Sri V. Suresh The Chairman of Committee appointed
B.E, M.B.A, by National Green Tribunal on
Deputy Chief Inspector of Factories, Brandix Intimate India (P) Ltd,
Visakhapatnam. Plot No.11, BIAC, APSEZ,
Atchutapuram.

Lr. A.No. 316641/2022, Dated: 05-12-2022

Sir,

Sub:- Submission of copies of enquiry reports and other evidences - Incidents
occurred on 03-06-2022 &B82=68=2622 in Brandix Intimate India (P) Ltd, Plot
No.11, BIAC, APSEZ, Atchutapuram submitted - regarding.

*kk

With reference to the above subject cited, It is herewith submitted that-the
enquiry reports and evidences pertaining to the incidents occurred
on 03-06-2022 & 02-08-2022 in Brandix Intimate India (P) Ltd, Plot No.11, BIAC,
APSEZ, Atchutapuram as instructed.

Yours faithfully,

) q /J
Dep ty bhi‘?lﬂ-'l‘s/pec%o c!n‘L a%?o%’é-

Visakhapatnam



Enquiry report on the incident that occurred on
03.06.2022 at M/s. Seeds Intimate Apparel India Pvt. Ltd.,
located in the premises of M/s. Brandix India Apparel City

Pvt., Ltd, SEZ, Atchuthapuram, Anakapalli District
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Introduction:

On 03.06.2022 an incident took place in between 11:50 AM to 12:00 Noon in M/s. Seeds
Intimate Apparel India Pvt. Ltd., Plot No. 11 Jocated in the premises of M/s. Brandix
India Apparel City Pvt Ltd, SEZ Pudimadaka Road, Atchuthapuram, Visakhapatnam
District(Presently Anakapalli District) and employees of M/s.Seeds Intimate Apparel
India Pvt. Ltd were affected due to inhalation of unknown toxic gas. The management of
M/s. Seeds Intimate Apparel India Pvt, Ltd informed that the employees felt smell
around 11:50 AM within the block and few people vomited. Employees with symptoms
like vomiting, bowl irritation and breathlessness, were admitted to NTR Government
Hospital, Anakapalli, Atchuthapuram PHC & other Private Hospitals viz., Medirise,
Stargen and the entire premises was vacated by 01:00 PM. Soon after knowing about
the incident, the Addl. Superintendent of Police, Narsipatnam, District Collector,
Anakapalli, Revenue Divisional Officer, Anakapalli, Environment Engineer & Assistant
Environmental Engineer, APPCB, Visakhapatnam and 1/c Inspector of Factories & 1/c
Deputy Chief Inspector of Factories, Visakhapatnam have reached the area where the
incident was occurred. The above officials have visited operational area and other
facilities of M/s.Seeds Intimate Apparel India Pvt. Ltd and also conducted meeting with
Hon'ble Minister for Industries, infrastructure, Investment & Information Technology
along with the related department officials. /¢ Deputy Chief Inspector of Factories
Visakhapatnam has visited the unit on 04.06.2022 at 4.30 pm and enquired about the

incident .

The District Collector, Anakapalli has constituted a committee with the following
Officers vide order RC.N0.290/2022/D/, dt:04.06.2022 to conduct an inquiry and

submit report.

1. Joint Collector, Anakapalli -Chairman

2. Environmental Engineer, APPCB -Member Convenor
3. Revenue Divisional Officer, Anakapalli -Member

4. Deputy Chief Inspector of Factories, -Member

5. Dy.Commissioner of Labour, Anakapalli -Member

6. Addl Superintendent of Police, Narsipatnam -Member

7. Prof. P. ] Rao, Dept. of Chemical Engineering, Andhra -Member

University, Visakhapatnam
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8. Prof. P. Rajendra Prasad, Dept. of Chemical -Member
Engineering, Andhra University, Visakhapatnam

9. Md, Yaswen, Managing Dircctor, Air & Gas Solutions  -Member

A¥". Pollution Control Board also constituted the Committee with following members
ville proceedings dt: 04.06.2022 for inquiry of Gas leak incident at M/s.Brandix India
Ajparel City Ltd,(BIAC), Brandix SEZ, Atchutapuram, Anakapalli District.

1. Joint Collector, Ankapalli District

Joint Chief Environmental Engineer, Zonal Office APPCB, Visakhapatnam.

Inspector of Factories Visakhapatnam

ol

Zonal Manager, APIIC, Atchutapuram

I have also visited the area of the inodent site along with the above Committees and
syrrounding industries on 06.06.2022 & 07.06.2022 to investigate the possible cause of
the incident and also to explore the type and source of the unknown gas experienced on
the day of incident .

Dirscription of the site of incident:

M/s.Seeds Intimate Apparel India Pvt. Ltd is a garmert manufacturing unit existing in
M/s.Brandix India Apparel City Pvt, Ltd, SEZ Pudimadaka Road, Atchuthapuram,
Visakhapatnam District(Presently Anakapalli District). M/sSeeds Intimate Apparel

idia Pyt Ltd is engaged in manufacturing of Knitting of Bras - 39,800 Nos/day &

- e

nitting of Bralet - 10,200 Nos/day.

The unit 1s a registered Z2m (1) tactory bearing Registered number: 104025, Sr1 Rajv

——

iyan Malasekara is the occupier of the factory and Sri Sanjeewa Abeyrathna is the

—

\anager of the factory . the licence limits are 371539 HP and 4000 workers . The unit

d¢rmes under non-hazardous category .
Bacilities & Utilities:

» The facility consists of four blocks namely Manufacturing Block - M1,

Manufacturing Block - M2, Administration and Warchouse - L and Utitities &

" canteen- N.
» Chilling plant (1 No.) with three no. of compressors in N block.

» DG Set capacity of 1010 KVA{Z nos).

51



Diesel storage tank of capacity 15 KL.

» The sizes of M1 block and M2 blocks are 60mx50mx 5m height at eaves

» 4AHUs are provided for each M1 and M2 buildings, two{75TR AHUs-1,2 ) at
north side and two(80 TR AHUs-3,4 ) at south sides of buildings.

» Capacity of AHUs for each building : 80TR AHUs (2No } -34,400CFM

70 TR AHUs(2no) -28,000CFM

Lines1,3,5,7,9,11 connected to AHU-3 at South west side of M1

v

Lines 2,4,6,8.10,12 connected to AHU- 4 at south east side of M1

Lines 13,15,17,19,23 connected to AHU-2at north east side of M1

Lines 14,16,18,20.24 connected to AHU-1at north west side of M1

AHU room size :20.9ftx16.91t

Fresh air damper of AHU size:20x16 inch

AHUs No 3& 4 are installed on slab of M1 building at south side at a distance of

5m from corridor lean to roof

Statutory Permissions:

» License from Factories Department.
» Permission from PESO.
» Consent from A.P Pollution Control Board.

» NOC of Fire Service Department.
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Joint inspection of the Committee

Followed by the proceedings of Hon'ble Collector & District Magistrate, Anakapalli
District, the Committee under chairmanship of Joint Collector, Anakapalli District has
conducted systematic investigation into the incident by physical visits to the site of
incident and as well as the surrounding industries.
Due to the incident a total of 420 personnel got aftected and were admitted in various
hospitals over a span of one week of which 401 were discharged till 10.6.2022. As per
local enquiry conducted by the Tahsildar the affected emplovees experienced pungent
smel!l after which they started feeling nausea, reeling sensation chest pain ,abdominal
pain cramps, breathlessness etc. No serious cases were found and all are recovered
later . only female workers were got affected in this incident . Initially the workers
working at lines 1,7 and 8 in M1 shed were affected and further the others in the M1
shed and M2 shed were got affected .The lines 1,78 are connected to AHU-3 and 4 of M1
at southside of M1 building . To find out the reasons of the alleged leak and keeping in
mind the above series of events . various possible scenarios were considered for the
study and a typical fishbone analvsis was taken up to tind out the causal factors
responsible for the incident. As a part of conducting investigation, lot of technical
information was collected from all the surrounding industries and feedback was taken
by interacting with the employees of the surrounding industries. The committee has
gone through various manufacturing process & operations of the surrounding Pharma
industries and critically studied the possibility of release of any toxic gases in to the
atmosphere in case of worst scenario.
In order to consider all possibilities, the committee has visited the following
surrounding industries from the site of the incident as per the prevailing wind direction
as on the day of incident . The predominant wind direction during the time of incident is
from South-South West to North-North East. The following units are situated towards

south- south west direction of M/S Seeds Intimate apparel India Pvt, Ltd

1 M/s.Porus Laboratories Private Limited(Unit-VI)

2. M/s.Atchutapuram Effluent Treatment Limited{(AETL):
3. M/s.Solara Active Pharma Sciences Limited:

4. M/s. Toyotsu Rare Earths {India) Private Limited:

The observations of the joint committee made are enumerzted below :

» M/s.Porus Laboratories Private Limited(Unit-VI):
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» The industry is situated towards southern side from the site of incident at a

radial distance of about 550 mts,
~ The industry is manufacturing Agro & Specialty Chemicals.

~ The management of M/sPorus Laborateries Private Limited{Unit-VI) has
informed to the committee that “the scrubber at HCL storage area got
tripped at 09:45 AM on 03.06.2022 and the same was rectified within 5
minutes”. The Committee has visited that spot and opined that there will be

no adverse impact due to the short term process disturbance of 5 minutes.

~ The committee has visited all the manufacturing blocks and available DCS to
find out any process interruptions and operability of scrubbers. From the
information provided by the Plant Authorities it was found that no

accidental release of process emissions in to the atmosphere.

» The synthesis of the process at various phases was critically studied and
found that chiorination is being done at Stage-l1 & Stage -lll of the
product(M324). As the industry has provided 3-stage scrubbers to control
the chlorine and HCL emissions and the scrubbers were in continuous
operation as per the data collected from the DCS there is no possibility of
escape of chlorine /HCL gas .

» About 68 Kgs of Chlorine is available in the process whereas, there is no

scope of escape of Chlorine as the scrubbers are in continuous operation.

~ After collecting the information about the utilities, no interruptions were
found. Hence, there is no possibility of release of Chlorine from

M/s.Porus Laboratories Private Limited(Unit-VI) in to the atmosphere.

» M/s.Atchutapuram Effluent Treatment Limited(AETL):

» The facility 1s situated towards South-East side from the site of incident at a

radial distance of about 2.0 Km.

» The facility is a common eftluent treatment plant run by APIIC to treat the
effluents generated & collected from member industries of APSEZ,

Atchuthapuram.



» The committee has visited the facility and observed that the operations are in

place.

# During the visit, the committee has observed some VOC emissions within the
premises of AETL and the committee opined rhat there is no possibility of these
emissions to reach the site ot incident as the prevailing wind direction towards

from South-West to North-Last.
» M/s.Solara Active Pharma Sciences Limited:

» The industry is situated towards South-West side from the site of incident at a

radial distance of about 600 meters.
» The industry is manuftacturing APl & Bulk drugs.

» During inspection, the industry was found to be not in operation, The
management has informed that the unit has not in operation for the last two

months. Hence, no emissions can be expected lrom this industry.
» M/s. Toyotsu Rare Earths (India) Private Limited:

» The industry is situated towards South side from the site of incident at a radial

distance of about 600 meters.
# The industry is manufacturing the oxides & carbonates of rare earth elements.

» The process consists separation of rare earth oxides & carbonates from the raw
material from supplied by India Rare Earths Limited based on long term

agreement.

» After careful examination of the process steps the committee found that there

were no gaseous emissions trom this industry.

keeping in view of the above observations during physical visits of all the
surroundings industries, the committee opined that there is no chance of any toxic
emissions reaching the site of incident at M/S.Seeds Intimate Apparel India Pvt. Ltd.
After elimination of all possible scenarios to establish the exact cause of the
incident the committee has focused on possibie causes within the premises of
M/S.Seeds Intimate Apparel India Pvt. Ltd. The incident was reported from two
production units of the company namely M1 and M2 The officials of APPCB

collected air samples on the day of incident i.e. 03.06.2022 from inside the shed
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near line-1, inside the shed near line-7 . outside the shed near fresh air inlet and
dust samples collected From AHU ducts inside the sheds and trom tresh air inlet
filter of air handling system (AHU ) in M1 block for residual gases and residual
solids are submitted tio HICT Hyderabad for analysis .

As per the analysis reports of [ICT Hyderabad The sample collected from outside
the shed near fresh air inlet of air handling unit was reported traces of Acetonitrile
and Hexane and report of dust samples shows the traces of hydrocarbons like
Cyclopropane, Chloromethane, Acetaldehyde, Furan, Acetone, Di-Chloromethane, 2-
methyl propanal, etc which may be due to the operation of incinerator and a
common effluent treatment plant situated in the complex.

It was observed that there was no system in place for cleaning of filters in the air
handling units (AHUs) of either of the two production units namely M1 and M2
where the incident took place However despite being asked to not tamper with
evidence by making any modifications in the affected site ,it was observed that the
company has cleaned one filter in AHU -1l at south side of M1 building in hurry way
on the next day of the incident ‘The copy of the [ICT Analysis reports are produced
at annexure-1V.

During investigation, on enquiry about the incinerator operations the management
has informed the committee that the incinerator was not operated on the day of
incident. However on verifying with the CC Footage of the incinerator area ,it was
observed that the incinerator was in operation on the day of incident also. The
management has deliberately given false information and mislead the committee
.They have removed the log book register pages corresponding to operation held on
03.06.2022.

The committee while visiting the incinerator area and found that the 30 meters
height stack was attached to the incinerator which is meant for burning cloth and
waste material consisting some rubber / elastic items. The stack is situated at a
radial distance of 1.5 Km in the upwind direction of the site of incident. The officials
of APPCB directed the management to start the incinerator for monitoring on
07.06.2022.The management started the incinerator and the officials of APPCB
conducted stack monitoring on 7.6.2022.1t was observed that the incinerator is not
attaining the required temperatures in the primary and secondary chambers the

scrubbers attached to the stack of incinerator was also not properly functioning .as

56



per the stack monitoring report, the concentrations of PMHCLHF.and CO are
exceeding the stipulated standards The stack monitoring report is shown at
annexure-V . In case any emission from the stack travels all the distance, some
people should have experienced the same fecling what exactly happened in the
production blocks in M1 & M2. But there was r.o such information of any impact on
the people surrounding the site of incident.
The department of police found that except in the premises of M/S seeds Intimate
apparel India PVt Ltd .no other companies in the vicinity or any other persons felt
any smell which was noticed by the employees ot M/S Seeds Intimate Apparel India
Pvt Ltd .Other industrivs adjacent to the area of the incident PORUS, Teejay,
Toyotsu, Solara active Pharma, Vasanta chemicals did not observe any odour or any
incidents in their premises.
Followed by the above observations the committee focused on the possibilities of
any toxic emissions from the pest control activity which is usually taken up in the
premises and also at the production blocks M1 and M2 . The procedure and
schedules of pest control are critically studied to bring ali the information about the
chemicals used, supplier and the person who has done the pest control on the day
of incident. The MSDS ot the chemicals were obtained from the supplier and found
that the symptoms mentioned there in are exactly matching with the same occurred
in M1 & M2 blocks on the day of incident. The Committee interacted with the
contractor as well as the officers of the company to explore the chances of toxic
fumes during pest control process.

Findings :

in the process of investigation, the committee has noted the following observations:

1. Intoto Pest Control and Facility Services, a pest control agency which was
engaged by M/s.Seeds Intimate Apparel India Pvt. Ltd. On behalf of the agency
Sri M. Gangaraju, Pest Control Operator is regularly engaged in spraying of
pesticide in & around the plant premises.

2. Sri M. Gangaraju, in his written statement, revealed that he comes everyday he
collects 25-30 ml of chemical trom the chemical storage room located in N-Block
and dilutes with 3 Itrs of water in 5 ltrs capacity spraying can, He proceeds this
spraying of diluted pesticide covering ail the blocks and sprays outside the

blocks. The committee has collected a log sheet which contains the block wise
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spraying details along with time completion and signatures of respective
managers of the sections.

. The agency is using two chemicals for pest control viz., Alpha Cypermethirin
10% SC for pest management inside the facilities and blocks and Chlorpyrifos

20% EC for use in open areas.

4mg the visit, the committee was informed that there was no stock of Alpha
Cypermethirin 10% 5C on the day of incident and the pest control operator has
applied Chlorpyrifos 20% EC instead of Alpha Cypermethirin 10% SC in
between the production blocks .The 6m corridor between L block and M1,M2&N
blocks is covered with a lean to roof Gl sheeting The height of the roof at L
block shed is 7.5 m and the height of eaves on slab of M1 M2& N block i1s 6.41
m.There is a gap of 1.5 m between the slabs of M1, M2 &N and roof sheet .There
are two AHUs on the roof of M1 block and two AHUs on M2 block at south side
of blocks . The fresh air inlets of all 4 AHU units are located near the opening of
the lean to roof .It appears that due to suction of chlorpyrifos 20%EC sprayed in
that area might have been sucked through fresh air inlet of air handling
unit(AHUs) and in turn into the production area where the incident occurred .

. As per the composition solubility of chlorpyrifos 20% EC in water is Zmg/L and
at the time of spraying at the incident site the final concentrated residue may
have settle down in the sprayer due to improper mixing and the concentrated
chemical might have been spraved at the site leading to the occurance of the
incident .

. It was reported by the pest control operator that a few days prior to the incident
the stacks of Alpha cypermethrin 10%SC meant to be used inside the block was
exhausted and that he had asked Sri Sekhar supervisor of agency for additional
stock who instructed the pest control operaor to use a transparent bottle filled
with a light vellow coloured liquid {Chlorpyrifos 20%EC).The copy of written
statement given by the pest control operator and job cards /service
acknowledgement for M/S Seeds Intimate Apparel India Pvt Ltd and
photographs of pest control chemicals used in the premises and are produced at
annexure-Vi]

The statement obtained from the pest control operator Sri M Gangaraju stating
that Ethe‘ pest control was done from 09:00_AM to 11:24 AM on the day of
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%
{
% incident i.e, on 3.6.2022 at various facilities including the semi closed corridor
i area between the M1, M2, N and L Blocks. The copy of statement is produced at
E annexure -VII
E. 8. There is a lean to roof of Gl Sheet found on the the slabs of M1, M2 & N blocks
E L block there is 6m wide corrdor between M1, MZ & N blocks and L. building
% .The pest control operator usually spraving along the walls of L Bleck and return
; along the walls of M1, M2 & N blocks. As the 6 meters corridor with the length
E of about 150 meters 1s sprayed twice and the entire gases/vapour generated
i from rhe spray is accumulated at lean to roct from there the accumuliated gases
passed tirough the gap between the roo! and walls of M1, M2 & N blocks.
The report received from the [T Hyvderabad on 13.6.2022 shows the
chlorpyrifos concentration in dust sample from AHU duets inside the sheds and

fresh air inlet filter of AMWMU{: grams /kg
H respectively . -

10.
11.

No ieakages of R134. reirigerant gas are found in the Chiller plant

Four AHU's Rooins are provided for each manufacturing hlock  and three

chillers in the utility biock.

12. Among the 8 AHU's rooms one of the AU room(ie. South East Croner of M1

Block was found cleaned after this incident.

——

-

Conclusion :

———

In view of the above material facts, the committee hereby concludes that the source of

toxic gas is from the premises of M/s seeds intimate apparel india Pvt Ltd for the
following reasons :

S

1.The inquiry commenced  rom the day of madent on 03.06.2022 However the

company has suspiciously cleaned one of the air filters in & hurried manner after the

incident .despite being instructed by the District Collector Anakapalli to cooperate with

i
| the investigation and not to tamper with any of the evidence .
i

2.The industry has 6meter wiidce corridor between |, block and M1,M2& N block which is
covered with lean to roof (galvalume sheet ) The height of the roof at L block side is 7.5
| meter and the height of eves on slab of M1L,M2Z & N block ic 6.41 meter and there is a

gap of 1.5 meter in between the siabs of M1,M2 & N biock and roof sheet at south side ot

M1,MZ and N blocks . The construction of lean te roof on entire length of the corridor is




not approved under Factories Act ,1948 and was not shown in plans approved vide Lr
no R Dis A/119472/2018 dt 10.10.2018 and LAE 05-11021(35)/24/2022-A-SEC-DOF-
DOf dt 17.03.2022 of Chief Inspector of Factories .

3.The industry has engaged a pest control contractor who is not having valid licence for
commercial pest control operations which is mandatory requirement under sub rule
3(A) of rule 10 of the Insecticides Rules ,1971 to be obtained from the Agricultural

department ,Government of AP .

4.The pest control operator has given statement that he sprayed chlorpyrifos 20%EC

instead of alpha cypermethrin 10%5(C between the production blocks

S.chlorpyrifos 20% EC is an organophosphate and is toxic in nature . The symptoms
due to exposure to chlorpyrifos are muscle spasms, weakness shortness of breath
,vomiting, difficulty in breathing, loss of consciousness etc., which are similar to the
symptoms of the affected employees of the company .They also experienced the

mercapatan like smell which is associated with the chemical

The report received from the IICT Hyderabad on 13.6.2022 shows the
chlorpyrifos concentration in dust sample from AHU ducts inside the sheds and fresh air

inlet filter of AHU as 3. 7micro grams/kg and 278.6 micro grams /kg respectively .

6. Except in the premises of M/S Seeds Intimate Apparel India Pvt Ltd no other company
in the vicinity or persons felt any symptoms /smell which was noticed by the employees

of M/S Seeds Intimate Apparel India Pvt Ltd .

Hence the committee concluded that the incident took place due to sparving of
chlorpyrifos 20%EC between the production blocks and the accumulated vapours
underneath the lean to roof were sucked into the fresh air inlet ducts of 4 air handling

units installed on slab of M1 &M2 blocks ,there by leading to the incident .

The activity of pest control operations does not connected with the manufacturing

process of the unit.

A show cause notice is being issued to the management for constructing the lean to roof
galvalume sheet covering the corridor of 6 m wide and 150 m length between L block
and M1,M2 and N block without obtaining a previous permission in writing approving

the plans from DOF, AP.
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Joint Chief Inspector of Factories,

Visakhapatnam

e ————

Copy submitted to the Director of Factories, A.P, Vijavawada along with the copies of

witni'ss statements, photographs ete.,
Copy to the Deputy Chief Inspector of Factories, Visakhapatnam

Cop}’ to the Inspector of Factories, Visakhapatnam-1l Circle.

—
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Pest Control & Facility Services

JOB CARDS|SERVICE ACKNOWLEDGEMENT FOR

65

SEEDS INDIA PVT. LTD, VISAKHAPATNAM Date :3—6.—9\%

Iw Timing | Signatures Rermarks
S.NO. ; Area T——
Vs . Manager (Project) -
=B ' CEO (Room)
3. DEV Sir (Room) -
4. . |HR (Dept) [0:38 | (@&
S. g &L@'C‘L Roon .
6. Cutting -Office. » A3am | Wlowb>
5 Molding Room o-5ta| K G2
1 8. Cutting (Floor) 253 | pGoulls
9. Board Meeting (Room)
10. Production (Dept) oot | G-I el
B R Production (Floor) bty | B Tl
12. [(Finance Dept) | N v
' 13. | Store [ Dept) ' 095 YO | kA
14, iIT Room
15. [ Procwemnent
16. | MQ@A (Dept) 4i50 ool J
17. | Medical {(Room]) 9.0 s
18. | Children Core qed | Ao
19. Open Space . ay yg —d—"
20. Quality (Dept) - -
21.  'Locker-(Room) Q:00 Balin s
22. : Generator (Rator) 11.60
23. \C Operating {Room). 19 10
24.  [Electrical (Room) (0. S| SEh—
25. | Canteen Area 112 s | sy
26. Ladies & Ladies Toilets — outside | §' ;5 — 0 abo cvnns
2T Ladies & Ladies Toilets - inside | G: mn 12 b manss
28. [In Gate — Security Room 10:00 | Kt =
29 Out Gate — Security Room ol =
30. Packing Department 16118 ez
31. |Planning A e
29. |F.GW. 7:2A B —
3. Car Parking Area 1O\ 2D el —
S Bvgive s e 4
2¢ sl S (| Waopr— a‘ul ,_,—ﬁ_,r
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Pest Control & Facility Services

JOB CARDSTSERVICE ACKNOWLEDGEMENT FOR

66

SEEDS INDIA PVT. LTD, WSAKHAPATNAM Date 2-6- &i

INTOTO PEST CONTROL FACILI'I'Y SERVICES
/-/ — z

| Timing Ssgnatures Rernarks
S.NCY. Area
] i Manager (Project) Ak
2. CEO (Room)
<R DEV Sir (Room) Al
4. . | HR (Dept) \828 @
3. 5@\ k'-goon
6. Cutting -Office tns Uy - Got="
Z. Molding Room n UX | L Qw2
8. Cutting (Floor) {o:mu A-Ciovobo—]
9. Board Meeting (Room)
10. | Production (Dept) o9 <k g;%
11. Production (Floor) aq.154
12.  |(Finance Dept) . i :
13. Store ( Dept] ) 107 24 | Yl .
14.  |IT Room il
15: Procwement
16. MQA {(Dept) 1o:y3  inske—7
17, Medical (Room) Lo, 20 | R
18. ! Children Core 1097 | el
19. [ Open Space 0 410 | no@ss
20. | Quality (Depi) ' , oy
21. [ Locker (Room)__ s & obas oanis
22. ! Geneérator (Rator) | % oo r
23. [AC Operating (Room) T ¢
24 Electrical (Room) 1 100 | M
25. Canteen Area 1y RK nh..ﬂ.mr'
26, Ladies & Ladies Toilets — outside 900 |S nhaanaa
27. | Ladies & Ladies Toilets - inside | 9. m0 B aten viaa
{ 28. In Gate — Security Room o 30 glgj
29. Wit Gate — Security Room ED K,
30. Packing Dgpartment aaiSh lar 3
31. | Planning R i
32. F.G.W. J1. 37
| 33. | Car Parking Area q: 0
Y Erncating T L VO
,3 \5,- H(g ik‘\ ‘.%PQ
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INTOTO

Pest Control & Facility Services
JOB CARDS!SERVICE ACKNOWLEDGEMENT FOR
SEEDS INDIA PVT. LTD, VISAKHAPATNAM Date 1-: 6‘.@1

| Timing | Signatures ~ Remarks
S.NO. : Area | S
1. : Manager (Project) :
- CEO (Room)

13. DEV Sir (Room) sl
4. | HR (Dept) 2 \ 0 ¥
9. b @Dk‘lgocn \
6. Cutting - Office | sy - Cond-
7. Molding Room 11: <% cn i)
8. Cutting (Floor) n.s$ A Go
9. Board Meeting (Room) )

10. Production (Dept) b ok kY
11, Production (Floor) ¥ £ v/
12, [Finam{::flzj D_ep)t] : I v ’\k:,,..._,\
13 Store ( Dept ' : : )
14. [T Room B yrre )
195, Procwement
16. M'QaiA (Dept) o\ A CENR . N
17. | Medical (Room] s ~ 5[53,@6;
18. | Children Core l:,;
19. Open Space hCumsal AL Ay
20. | Quality (Dept) ; , 0
21. | Locker (Room) . L gl It
22. ! Generator (Rator) 0 A
23. AC Operating (Room) Qi
24. Electrical (Room)
Z25. Canteen Area
26. Ladies & Ladies Toilets — outside | @ ‘& |2 3
27. Ladies & Ladies Toilets - inside | ¢ ¢4 k.Y 0O
28. In Gate — Security Room Q. 3Y ,q"i vi.
29. Out Gate — Security Room  |agy o  _
30. Packing Department o'W Wiloor .
3l. Planning : il T
32. [F.G.W. | w<iyq | ¢
33, Car Parking Area . : Q.U KR
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BY REGISTERED POST WITH ACKNOWLEDGEMENT DUE 6 8

GOVERNMENT OF ANDHRA PRADESH

FACTORIES DEPARTMENT
From: T10:
Sri. G. V. V. S. Narayana, Sri Rajiv Priyan Malasekera
M.E., Occupier,
I/c. Deputy Chief Inspector of Factories, Sri Sanjeewa Abeyrathna,
Visakhapatnam Manager

M/s. Seeds Intimate Apparel India Pvt Ltd,
Plot No. 11, Brandix India Apparel City,
APSEZ, Atchutapuram,

Visakhapatnam — District.

Lr. A. Mo. 316341/2022, Dated. 30-06-2022

Sir,

Sub:- Factories Act - g948 and A P. Factories Rules - M/s. Seeds Intimate
Apparel India Pvt Ltd, Plot No : 11, Brandix India Apparel City, APSEZ,
Atchutapuram, Vicakhapatnam District. - Non-Compliance of certain
provisions — Show Cause Notice issued - Regarding.

Ref - This office Inspection Order No. R. No. 104025/2022, dt:30-06-2022.

Please show cause in writing within a 67 days of receipt cf this notice, why
prosecuticn should not be taken against you for non-compiiance of the provisicns
of the above Acl and RRuies, as detaiied in the Ingpection Crder cited above

Yours Faithfully,

Encl: Inspection Order.

b #

~ (G V. V. 8. Narayana) - z
I/c. Deputy Chief Inspector of Factories,
Visakhapatnam.




OFFICE OF THE DEPUTY CHIEF INSPECTOR OF FACTORIES: VISAKHAPATNAM.

R. No. 104025/2022 Date: 30-06 -2022.
INSPECTION ORDER

Factories Act, 1948 and A. P. Factories Rules, 1950 and the
Government notification issued thereon.

Sir, -

Upon a recent Inspection of the factory by the l/c. Inspector of Factories,
Visakhapatnam-Il on 03.06.2022 at about 02:30 PM; by me on 03.06.2022 at about 04:00
PM & on 04.06.2022 at about 04:00 PM by me, and on 06-06-2022 & 07-06-2022 at 10:00
AM by the l/c. Joint Chief Inspector of Factories, Visakhapatnam along with me & l/c.
Inspector of Factories, Visakhapatnam-Il It was found to the extent indicated below that
certain provision of the Act and Rules were not being carried out.

The orders below are issged or repeated from previous order, without prejudice to
any action that the office may take for non-compliance with the provisions of the act and
rules there under.

Yours faithfully,

(G. V.. S. Narayana)
I/c. Deputy Chief Inspector of Factories,
Visakhapatnam.
To:
Sri. Rajiv Priyan Malasekera,
Occupier.
Sri. Sanjeewa Abeyrathna,
Manager,
M/s. Seeds Intimate Apparel India Pvt Ltd,
Plot No. 11, Brandix India Apparel City,
APSEZ, Atchutapuram,
Visakhapatnam - District.

1. Section 6 & Rule 3(1)(b):-

Installed and taken into use the following additional construction which is not shown
in previous plans approved vide Lr. No. LAE05-11021(35)/24/2022-A SEC-DOF- DOF,
dated 17-03-2022 without obtaining a previous permission in writing approving the
plans from the Director of Factories, A P., Vijayawada.
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A lean to roof (Galvalume sheet ) is installed between L block and M1, M2 & N
blocks having 6m wide and 150 m length corridor at a height of 6.41 meter over the
slab of M1, M2 & N blocks at north side of corridor and 7.5 meter over the slab of L
block at south side by maintaining a gap of 1.50 meter in between the slab height
(4.91m) of M1, M2 & N blocks and roof sheet.

This is irregular.

2. Section 41 and Ruie 61-F(3) read with section 7-A(2):

i)  Failed to conduct risk assessment study by a third party expert agency for usage
of chemicals i.e., chlorpyrifos 20% EC chemical in pest control operations in the
premises to prevent risk?to the health of workers working in M1 and M2 sheds due
to inhalation of toxic vapours and submit compliane of recommendations made in
the report.

ii) Failed to provide a suitable system at the fresh air entry of all air handling units of
work halls to prevent entry of toxic vapours inside the work halls M1 and M2 to

prevent risks due to inhalation of toxic vapours .

Due to the above failures, on 03.06.2022 at 9am to 11.40 am pest control operator
namely sri M Gangaraju of agency Intoto Pest Control and Facility Services had been
entrusted to spray Chlorpyrifos 20% EC mixed in the proportion of 25 ml chlorpyrifos
20% EC with 3 Lts of water and sprayed through sprayer around the premises and
corridor area. The solubility of chlorpyrifos 20% EC in water is 2mg/L and the final
concentrated residue may have settle down in the sprayer due to improper mixing and
the concentrated chemical sprayed at corridor area accumulated under neath the
lean to roof galvalume sheet installed over the corridor with 1.5m gap between slab
of M1,M2&N blocks and roof sheet at north side of corridor sucked by fresh air inlet
ducts of 4 AHUs of M1 and M2 sheds at north side of lean to roof sheet corridor
through the 1.5 m gap and recirculate inside the closed halls and caused the incident
at about 11.50 am in which the female workers working in M1 and M2 sheds felt a
pungent smell and suffered with symptoms like vomitings ,bowil irritation ,headache and
breathlessness and nearly 410 workers were admitted in the following hospitals in
Anakapalli and Atchtapuram due to inhalation of toxic vapours of chiorfyriphos
20%EC.
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S.No Name of the Hospital oy -persons
admitted & discharged
1 NTR hospital, Anakapalli - 192
2 Usha prime, Anakapalli 101
3 Satyadev, Anakapalli 61
4 Medrise, Atchtapuram 35
5 Benerji medicon, Atchtapuram 9
6 Mother and child, Atchutapauram 5
7 KGH, Visakhapatnam 4
8 | Starzen, Atchutapuram 2 iy
9 Suryateja, Atchutapuram 1

bt

The affected persons were discharged subsequently after getting recovery.

Notes:

1.

4.

This is irregular

On 03.06.2022 at about 02:30 PM; by the l/c. Inspector of Factories,
Visakhapatnam-ll & on 03.06.2022 at about 04:00 PM by me & on 04.06.2022
at about 04:00 PM by me, and on 06-06-2022 & 07-06-2022 at 10:00 AM by the
I/c. Joint Chief Inspector of Factories, Visakhapatnam along with me & l/c.
Inspector of Factories, Visakhapatnam-Ii

Working, 2m(i), Mfg. of Clothing.

,I0%" workers on .p% Js8[.22. & “........." workers on .2 x {v6]2a—

Issued Show Cause Notice along with Inspection Order to both Occupier and
Manager.

No claims.

Copy Submitted to the Director of Factories, Andhra Pradesh. Vijayawada.
Copy Submitted to the Joint Chief Inspector of Factories, Visakhapatnam.
Copy to the Inspector of Factories, Visakhapatnam-II.
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GOVERNMENT OF ANDHRA PRADESH 72
FACTORIES DEPARTMENT

From, To,
Sri. V. Suresh : The Occupier,

B. E. MBA. M/s. Brandix Intimate India Pvt Ltd,
Deputy Chief Inspector of Factories, Plot No. 11, Brandix India Apparel City,
Visakhapatham. APSEZ, Atchutapuram,

Anakapalli District.

Lr. A. No. 316341/2022, Dt. 12-08-2022.

Sir,

Sub:- Factories Act 1948 — Gas Leak— Gas Leak was occurred in M/s. Brandix
Intimate India Pvt Ltd,, Plot No. 11, Brandix India Apparel City, APSEZ,
Atchutapuram, Ameakapalli — District — Intimation regarding furnishing reply to
the Show Cause Notice:mcident occurred on 03.06.2022 - regarding

Ref: - 1. Lr. No. Nil; Dated: 09-08-2022 was received from the management on

10-08-2022 , _
2. Lr. No. Nil; Dated: 28-06-2022 was received from the management on

- 28-07-2022.
3. Our Office Lr. A. No. 316341/2022, Dated. 30-06-2022 to the both

Occupier and management of the Factory.

Fodw

With reference to the above 1% cited, | am to inform you that you have
requested 15 days time to submit the reply to the Show Cause Notice along with
Inspection Order vide reference 3™ cited above. But no reply received so far and

net

. further requested another 15 days time to submit vide 2™ cited above Hence in
view of time limitation for compliance verification and submit further action proposal,
no additional time cannot be granted for submitting reptya?ou are instructed to

submit the same on your part without any further loss of time.

Yours faithfully

J/(}’ Depuymgct%%%;%%
W-’M ng""M Visakhapatnam
. 1 -

[
A
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) brandix:

@ inspired solutions

23" August 2022
To '

The Deputy Chief Inspector of Factories,
Visakhapatnam.

Sub: Reply to the Show Cause Notices — reg.

Ref: 1. Show Cause Notice Lr. A No. 316341 / 2022 dated 30.06.2022 received by me and Mr Rajiv
Malalasekera on 26.07.2022.
2. Our letter dated 28.07.2022.
3. Our letter dated 09.0&20%.

Dear Sir,

With reference to your Show Cause Notices cited above, we submit below our reply for your kind
perusal and consideration.

1. Your observation- Section 6 & Rule 3(1)(b)): We request you to kindly note that we have very
much shown in our previous plans the additional construction which has been very much
depicted in the previous plans which have been approved by Factories department. Copy of
approved plan vide LAE05-11021(35)/24/2022-A SEC-DOF—DOF dated 17.03.2022 is
enclosed. (Annexure 1)

2. Your observation Section 41 & Rule 61-F (3) read with section 7-A (2):

3. Risk Assessment has been conducted by internal team comprising of representatives from
Unit OHS, Administration and Engineering. A copy of Risk Assessment for Pest Control Spraying
operations is enclosed for your information (Annexure 2). There is no requirement under the
provisions of Factories Act and the Rules made thereunder that the Risk Assessment should
be conducted by Third Party Expert Agency.

a. As regards the irregularity mentioned about non provision of suitable system at the
fresh air entry of air handling units of M1 and M2 buildings we would like to state that
since ours is the garment industry which falls under the category of Green Zone there
is no statutory requirement that such a system should be installed and we have never
felt or experienced or imagined that this sort of incidents would happen.

b. However, in view this incident as precautionary Safety/Security measures, we have
installed multilevel Gas detectors at the entrance of the factory at Security Room for
the detection of the following hazardous gases;

= Ammonia
= Methyl Mercaptan

® Chlorine
= Carbon Monoxide ,&;
* Formaldehyde ,#DTL.
R SPVOE o 5
Brandix Intimate India Private Limited Postal & ‘R-sgist.-.nm.-.’.?.!‘u-id.—»-...;.; : ]
-t 91 o8 161y alen Roac reliutan Mand
B e i i Anduapale - 501 011, Andhea Pradoh, o,

Phone : +91 7739724866 | infozbrandix.com | www.brandix.com
CIN : U1810AFZ200BPTCO57442




We have also installed VOC & Oxygen level monitoring systems at M2 and L blocks
and we will be installing the same for M1 building too.

Further, we have also installed Auto Dampers and Filtration systems at all the AHU
rooms in our factory at all the fresh air entry points of the AHUs ie. not only for the
M1 and M2 buildings but for all the other buildings in our factory with integration of
Gas detection system.

The multi gas detectors will send signals to the auto dampers whenever any toxic
gases are detected. Immediately on receipt of such signals the auto dampers will get
automatically shut off to prevent entering of the toxic gases into the AHU rooms.
Simultaneously, the AHUs also will get automatically shut off. These systems will
ensure prevention of entry of any toxic gases into the buildings.

4. In this connection we a[sc’ubmit the following which are very relevant to the present context.

a.

At the outset it is humbly submitted that it is a very unfortunate for such an incident
to take place in the premises of our factory which caused minor and temporary health
issues to the employees of our factory.
As you are kindly aware, our factory is a garments manufacturing unit and by the very
nature of garments industry it does not use or require to use any toxic chemicals
which cause health hazards of any sort.
As has been observed by you that the very reason that has caused ill health to our
employees is strong unpleasant smell. However, this smell has not originated in our
factory premises and the source of this smell is external. This is amply evident from
the news published in the local Telugu daily, EENADU dated 4.06.2022. As per the
news published this smell was also experienced by the people outside our factory
within the radius of about 12 Kms and that the villagers of Pedapadu etc. also have
experienced this strong unpleasant smell simultaneously at that time. This smell was
also experienced in the nearby village Dupputuru etc. In this connection the following
are enclosed for your kind information from which it is evident that the smell is not
from within our factory premises, but it is from the premises outside our factory.
i. Copy of the clipping from the EENADU daily dated 4.8.2022 (Annexure 3)
ii. Statement recorded from Vanapalli Mani Adhar Card No 9550 6400 9509,
contact number 9704569936 resident of Dupputuru village (Annexure 4).
iii. Statement recorded from Pragada Kavitha Adhar Card No 9476 3308 2593,
resident of Dupputuru village (Annexure 5).
iv. Statement recorded from Pragada Harika Adhar Card No 9964 9973 0312,
resident of Dupputuru village (Annexure 6).
v. Statement of Sri Janapareddy Srinivasa Rao, Ex-ZPTC member, Pedapadu
village whose observation has been published in EENADU daily dated
4.6.2022 (Annexure 7).

The same chemical in highly diluted form is being sprayed in the unit since inception

and there have been no concerns till date.
The operator who has carried out the spraying on 3" June 2022 is healthy and he has

not suffered any ailments.
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5.

7]

f. The odour of chlorpyrifos is completely different from the odour experienced on the
day of incident.

As per MSDS (Material Safety Data Sheet) of Chlorpyrifos which is enclosed for your ready
reference, Symptoms may be hypersensitivity, nervous instability, tremors, and ataxia
urinary inconsistent and convulsions result on ingestion or inhalation: contact eyes cause
every irritation to eye and itching. Burning and tingling are some symptoms upon contact
with skin. But none of our employees has exhibited these symptoms. They were having very
mild symptoms of Vomiting, breathlessness, unconsciousness and anxiety (Annexure 8).

The action / measures taken by the management:

a. Immediately on observing the unpleasant incident, the management team has
provided first aid in their Occupational Health Centre (OHC) to the employees
impacted and shifted all of them to the following hospitals in Atchutapuram and
Anakapalli and arranged required medical treatment till they are recovered.

i. Hospital and number wise details of 410 associates will be mentioned
here.

_Hospital Wise Head C

o e g,

1 NTR Hospital, Anakapalli B BT - -

2 Usha Prime Multi Speciality Hospital, Anakapalli __101

3 | Satyadev Hospital, Anakapalli 61 |

4  Medirise Hospital, Atchutapuram 35
5 ' Dr. Benerjis Medicon Hospital, Anakapalli 9 .
=28 ___i_l\_llother&Child Hospital, Anakapalli - | 5

7 King George Hospital (KGH), Visakhapatnam  ~ | 4

8  Starzen Hospital, Atchutapuram 2 |

g 1 Surya Teja Multi Speciality Hospital, Atchutapuram | h
Total 410

b. Food and other expenses have been fully provided to all the employees admitted in
the hospitals as also to their attendants.

c. Subsequent medical check ups through the team of Apollo doctors not only to the
hospitalised employees but also to the other employees have been arranged in the
factory premises from 20" June-2022 to 4™ July 2022.

d. The factory was under closure from afternoon shift of 3.6.2022 to 16.6.2022 and the
salaries and the incentives have been paid to all the employees for these non-working
days also.

Mass Hysteria:

In sociology and psychology, mass hysteriais a phenomenon that transmits
collective illusions of threats, whether real or imaginary, through a population and society as

a result of rumours and fear.
%‘:T(L ;:C :.. 5
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In medicine, the term is used to describe the spontaneous manifestation—or production of
chemicals in the body—of the same or similar hysterical physical symptoms by more than one
person.

A common type of mass hysteria occurs when a group of people believes that they have a
similar disease or ailment, sometimes referred to as mass sociogenic illness or epidemic
hysteria. '

Mass Hysteria also has played role to some extent in this incident. All the 410 employees must
have not been impacted by the pungent smell, but some employees out of these 410 must
have experienced by the phenomenon Mass Hysteria.

For these and other reasons to be submitted at the time of Personal Hearing we request you to kindly
afford us an opportunity of Personal Hearing.

These submissions and reply may please be treated as reply and submissions by me and by Mr. Rajiv
Malalasekera, occupier of this pany to whom similar show cause notice has been issued.

Be pleased to consider our above submissions.

Thanking you,

Yours faithfully,

Sa ._jeewaj:eyrathna

CC to Inspector of Factories



Anncz uvc7~7f

GOVERNMENT OF ANDHRA PRADESH
FACTORIES DEPARTMENT

To,
M/S SEEDS INTIMATE APPAREL INDIA PVT
LTD,
M/S SEEDS INTIMATE APPAREL INDIA PVT
LTD,
Sy NO: PLOT NO:11,
BIACSEZ,
» PUDIMADAKA (V),
Atchutapuram (M),
Visakhapatnam (Dist) - 531011

From,
The Director of Factories
ANDHRA PRADESH

LAE05-11021(35)/24/2022-A SEC-DOF - DOF dt 17/03/2022

Sir,

Sub: Factories Act, 1948 - Plans - M/S SEEDS INTIMATE APPAREL INDIA PVT LTD, Sy NO: PLOT NO:11, BIACSEZ,
PUDIMADAKA (V), Atchutapuram (M), Visakhapatnam (Dist)- APPROVED -- Regarding

Ref: Application No : RVP2100894 (SDP Ref. CAF Application ID: NA) of the Single Desk, received on
08/03/2022.

Plans of the factory received in the above references are APPROVED under Factories Act, 1948 subject to following
conditions.

1. The proposed in red only are approved. 2. Fire detection & suppression systems as prescribed under Rule 61 of AP
Factories rules and applicable standards namely Fire Hydrant System, Water Sprinklers, DCP flooding, Foam Tenders,
Smoke/Heat detection Systems coupled with audio visual alarms etc, as the case may be based on their applicability,
shall be installed and made functional at least 15 days before the proposed date of commencement of operations even

for trail purpose.

Your's faithfully,
For Director of Factories,

ANDHRA PRADESH
Validity unkrow
Digitally Signed By pranjuldy Ghandra Sekhara
Note: . Varmal (State Govermenf Dirgctorate of
Factories)

Single Desk Appreval Ref (D : SDOOF200210877 Date: 17-Mar-2022 Ersz



Annexure - 478

GOVERNMENT OF ANDHRA PRADESH
FACTORIES DEPARTMENT

From: To,
Sri V. Suresh The Chairman of Committee appointed
B.E, M.B.A, by National Green Tribunal on
Deputy Chief Inspector of Factories, Brandix Intimate India (P) Ltd,
Visakhapatnam. Plot No.11, BIAC, APSEZ,
Atchutapuram.

Lr. A.No. 316641/2022, Dated: 05-12-2022

Sir,

Sub:- Submission of copies of enquiry reports and other evidences - Incidents
occurred on 63=08=2822-8& 02-08-2022 in Brandix Intimate India (P) Ltd, Plot
No.11, BIAC, APSEZ, Atchutapuram submitted - regarding.

With reference to the above subject cited, It is herewith submitted that the
enguiry reports and evidences pertaining to the incidents occurred
on 03-06-2022 & 02-08-2022 in Brandix Intimate India (P) Lid, Plot No.11, BIAC,
APSEZ, Atchutapuram as instructed.

Yours faithfully,

.« M > WU~
Deputx’ Chief Inspe -toer}Pa/ ories,

Visakhapatnam
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Enquiry report on the incident that occurred on 02.08.2022 at Brandix
Intimate India Pvt. Ltd., located in the premises of M/s. Brandix India
Apparel City Pvt., Ltd, SEZ, Atchuthapuram, Anakapalli District.

Introduction:-

On 2-8-2022 an incident took place in between 6.30 PM to 6:40 PM in M/s. Brandix
Intimate India (P) Ltd., (Formerly known as M/S. Seeds Intimate apparel India (P) Ltd)., In
Plat No.11 located. in the premises of M/s. Brandix India Apparel City (P) Ltd., SEZ,
Pudimadaka Road; Atchuthapuram; Visakhapatnam District. (Presently Anakapally District)
and employees of M/s. Brandix Intimate India (P)Ltd were affected due to inhalation of
pungent smell. The management of M/s. Brandix Intimate India (P)Ltd informed that the
employees felt smeil around 6.30 PM in between the M1 & M2 midday and lunch boxes
stored racks area which are on North side of the M1 and few of them approximately
5 persons were vomited; employees with symptoms like vomiting bowl irritation and
breathlessness; and were admitted in Satyadev hospital; Usha Prime and Vaibhav hospital;
Starzen hospital and Medirise hospital all are located in Anakapally town; soon after
knowing the information about the incident, the ASP Narsipatnam; Dist. Collector
Anakapalli; RDO Anakapally; E.E. & Asst. EE, APPCB, Visakhapatnam and l/c. Inspector
of Factories, Visakhapatnam-Il and Deputy Chief Inspector of Factories, Visakhapatnam
have reached. the area where the incident. occurred. The above officials have visited the
factory operational area and other facilities of M/s. Brandix Intimate India (P)Ltd and also
conducted meeting with Honorable Minister for Industries; Infrastructure Investment &
Information Technology along with the related departments; the Deputy Chief Inspector of
Factories, Visakhapatnam and l/c. Inspector of Factories, Visakhapatnam -l has visited
the factory on 03-08-2022 at 10.00 AM and enquired about the incident; and on 04-08-2022
at 10.00 AM. | along with Deputy Chief Inspector of Factories, Visakhapatnam and
Ifc. Inspector of Factories, Visakhapatnam—Il has visited the factory and conducted further

enquiry.

About the factory:-

M/s. Brandix Intimate India (P) Ltd (Formerly known as M/s. Seeds Intimate Apparel
India (P) Ltd)., in Plot No.11 located in the premises of M/s. Brandix India Apparel City (P)
Lid., SEZ, Pudimadaka Road; Atchuthapuram; Visakhapatnam District. (Presently
Anakapally District) is engaged in manufacturing of knitting of Bras -39,800/day and knitting
o Bralet 10,200 No’s /day. y Pﬂ']uu L)
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The unit is a registered 2m(i)factory bearing R. No. 104025; Sri. Rajiv Priyan
Malasekera is the occupier of the factory and Sri. Sanjeewa Abeyrathna is the manager of
the factory; the licence limits are 3715.39 HP and to employee maximum of 4000 workers:

the unit comes under non Hazardous category.

Facilities &Utilities: -

* The facility consists of tour blocks namely Manufacturing block. M1 manufacturing
Block M2and administration and warehouse -1 and Utilities & Canteen — N.

e Chilling Plant (1No. ) with three no. of compressors in N block.

e DG Set capacity of 1010 KA ( 2 NO.S)

e Diesel storage tank of capacity 15KL

¢ The sizes of NM1 block and M2 blocks are 60m x 50m x 5m height at eaves.

* 4 AHUs are provided for each M1 & M2 buildings. Two (75TR AHUs1.2) at North
side and two [BOTR AHUs-3,4] at South side of buildings.

« Capacity of AHUs for each building : 80 TR AHUs (2 No.s)-34,400 CFM70 TR AHUs
(2No.)- 28000CFM.

e Lines 1,3,5,7,9,11 connected to AHUs -3 at South west side of M1

e Lines 2,4,6,8,10,12 connected to AHU -4 at South east side of M1

e Lines 13,15,17,19,23 connected to AHU-2 at North east side of M1

e Lines 14,16,18,20,24-connected to AHU -1 at North west side of M1

e AHU Room size 20.9ftx x16inch.

¢ Fresh air damper of AHU size 20x 16 inch.

e AHUs No. 3 & 4 are installed on slab of M1 building at South side at a distance of
5 m from corridor lean to roof.

e The space between M 1 & M2 is “6” meters, the open space on North side of M1
block is “15” meters (North side M1 to North compound wall).

e 3 sock pits of M2 which is situated on back (North) side of M2 block.

« One sock pit of M2 is adjacent to corridor between M1 & M2.

* “3” soak pits of M1 which is situated on back side of clock room and wash room/
latrines.

Statutory permissions:-

I’
¢ License from Factories Department u, ) |
- -
e Pemmission from PESO Deputy Chief
of Factories

d Visakhapatnam
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« Consent from AP Pollution Control Board.

¢ NOC of Fire Service Department.

About The Incident:-

M/s. Quantum Clothing India Pvt. Ltd., was located on Westside of the M/s. Brandix
Intimate India (P) Ltd; The gap between these two his approximately 100m; The Quantum
was sold out to M/s. Brandix Intimate India (P) Ltd and the employees were merged
on 01-06-2022 by closing the Quantum; All the employees whao are working in Quantum are
allocated in M1. After joining and working in M/s. Brandix Intimate India (P) on 01-06-2022;
just 2 days after i.e on 3-06-2022 the first incident occurred ; At that time the committees
constituted by the Collector & District Magistrate Anakapally and also the Committee

constituted by the APPCB has conducted enw confimned that the chlo@b@s—
@a‘s sprayed in the duct gusec_i | for pest control) has sensed the smell andman .
workers who are not having immunity power has vomited and others got headache and
irritation and were admitted in different hospitals in Anakapally town. Total 410 workers
were %ffected; out of these 410 workers, 218 workers who came from Quantum Clothing
India (P) Ltd, werecéqﬁected and 192 workers who are working in the existing factory were
effected; as on now the 2,380 workers came from Quantum Clothing India (P) Ltd, and

1,952 workers belongs to seeds are working in the M/s. Brandix Intimate India (P) Ltd.

The management has stopped spraying of pest control work after the incident occurred
on 03-06-2022 and again restarted on 01-08-2022; After the first incident the management
decided to spray the pest and insect control during the night times i.e after completing of
second shift (2.00 PM. to 10.00 PM) likewise on 01-08-2022 the management has sprayed
the pest control (Beta Cyfluthrin) from 11.00 PM on words after completing of B shift ( 2.00
PM to 10 PM); and completed within 3 hours; The pest control sprayed in verandah and
outside the M1, M2, L and N buildings; on 02-08-2022 the workers who came to the first
shift from 6.00 AM to 2.00 PM has not sensed any smell and not get vomited and.
completed their shift by 2.00 PM and went to their houses,; they all are safe and not
effected; the other workers who came in the 2" shift i.e from 2.00 PM To 10.00 PM got
effected at about 6.40 PM actually the workers will go to the lunch in the B shift in two
spells 1% spell is from 6.00 PM to 6.30 PM and 2™ Spell is from 6.40 PM to 7.10 PM the
workers who went for dinner in 1% spell has not affected and not sensed any smell; they
have completed their dinner from 6.00 PM to 6.30 PM and attended to their duty; and the
second spell workers who come out from the factory at about 6.30 PM at North side exit of

39
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the factory and after completing natural calls after collecting their lunch boxes at 06:40 PM
was walked in the verandah along with the workers who will take lunch in canteen has
sensed first pungent smell first in lunch boxes storage rack area and in verandah and got
vomited the smell also spreaded in other verandahs, total 5 workers were vomited;
immediately the workers were moved to the safe place to wards Quantum which is on west
side of the factory; from their same of the workers were shifted to the hospitals and other
workers were shifted to their houses by buses; while going to home some of the workers
who fell inconvenience also joined in the hospitals; total 129 workers were joined in
different hospitals located in Anakapally town; the following are the details of the workers
as on 5-08-2022.

Sl. Hospital No. of workers | No. of  workers
No. Name admitted discharged as on 5-
08-2022
1. NTR 43 43
2. Usha Prime 46 46
3. | Satyadev 14 9
4. | Medirise 15 13
8. Sree 6 6
Vaibhav |
6. Starzen 5 5
Total 129 122

Total 7 workers are yet in Hospitals and two workers were readmitted in NTR Hospital, total
9 workers are undergoing treatment as on 05-08-2022.

Out of the 128 workers effected on 02-08-2022; the workers who came from the
Quantum Clothing India (P) Ltd are 123 and are working in M1and 6 workers belongs 1o the
seeds. Working in M2; after the incident the APPCB was seized the M1 Block.

We have verified the factories located 1km redial distance on all four sides of the
factory; the factories iocated
On East side are

1. Rain Cll Carbon (Vizag) Limited (1km);

2. Uniparts India Limited (1km);

3. Pioneer Elastic India Pvt Ltd (0.3km);

On North side
1. Pilkington Automotive India Pvt Ltd (1km);

of Factories
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On west side
1. ATC Tires AP Pvt. Ltd. (1.5 km);
2. Brandix Apparel India (P) Ltd, Unit - | (0.1km);
3. Teejay India Pvt Ltd (1KM);
4. Quantum Clothing India (P) Ltd (0.1km)
5. Brandix India Apparel City (P) Ltd, ETP (1.25km ) and
On South side
1. Solara Active Pharma Sciences Limited (1.008km),
2. Porus Laboratories Pvt.Ltd (0.502km);
3. Toyotsu Rare Earths India (P) Ltd (0.508km);

On North side Pilkington Automotive India Pvt Ltd factory is located; the manufacturing
process in the factory is manufacturing of car & Truck wind shield for this the management
use black ink to design the wind shield glasses. The ink is black in color; Flash point is
90°C (ISO 3679). It is not explosive; there are no dangerous reactions; and no dangerous
decomposition, but on skin and eye has irritant effect; and also having N.C thinner D13 — X
solvent which will use to clean the wind shields which the glass having the ink design. In
this the hazard is fire and explosion only; Hence there is no toxic gas release from this
factory hence Pungent smell from this factory is ruled out. And also in between these two
factories Brandix officers’ quarters is existing. in there no smell is sensed by the officers

and staff.

On west side ATC Tires AP Pvt. Ltd; Brandix Apparel India (P) Ltd, Unit — |; Teejay India
Pvt Ltd; Quantum Clothing India (P) Ltd and Brandix India Apparel City (P) Ltd, ETP are
located Brandix 1 and Quantum are both similar garments manufacturing units; Teejay
India (P) Ltd., is located with a radial distance of 1 KM; the manufacturing activity is knitted
fabric; the main chemicals are Hydragen peroxide 30% concentration which is fire hazard in
nature; Acitic acid Hazard is corrosive both are of maximum 2T storage capacity; Hence

the toxic gas release is ruled out

On East side 1) Uniparts India Ltd., is located with a radial distance of 1 km; the
manufacturing process is manufacturing off precession machined parts; in this unit the
hazardous material is propane (32T); The hazard from this is fire and explosion only.
Hence there is no chance for release of Toxic gas. 2) Pioneer Elastic India Pvt., Ltd is
located with a radial distance of 0.3 KM; the manufacturing process in the factory is
manufacturing of elastic for to use in bras and bralets. 3) Rain Cil Carbon Vizag Ltd., is

TSNS
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located with a radial distance of 1 Km; the manufacturing process in the factory is
manufacturing of calcinated carbon; the Hazardous materials are liguor Ammonia with 24%
concentration; Maximum storage capacity is 630 KL, the main Hazard is Toxic gas release;
it is heavier than air; as it is liquor Ammonia and the redial distance is 1 KM; no smell
occurred in this factory and no one effected in this factory as well as 1 KM distance area.

Hence the smell from this factory is ruled out.

On South side:-

1. M/s. Porus Laboratories Private Limited (Unit - V1)

* The industry is situated toward Southern side from the site of Incident at a radial
distance of about 550 Mts.

« The industry is manufacturing Agro & Specialty chemicals.

e About 68 Kgs of Chlorine is available in the process whereas there is no scope of
escape of Chlorine as the scrubbers are in continuous operation.

« After collecting the information about the utilities no interruptions were found. Hence
there is no possibility or release of chiorine from M/s. Porus Laboratories Private
Limited(Unit-Vi ) In to the atmosphere.

2. M/s. Atchutapuram Effluent Treatment Limited (AETL)

e The factory is situated towards South — East side from the site of incident at a radial
distance of about 2.0 K-M.

* The factory is a common effluent treatment plant run by APIIC to treat the effluents
generated & collected from members industries of APSEZ, Atchuthapuram.

» Observed some VOC emissions within the premises of AETL and there is no
possibility of these emissions to reach the site of incident as the prevailing wind
direction towards from South West to North East.

3. M/s. Solara Active Pharma Sciences Limited.

o The industry is situated towards South = West side from the site of incident at a
radial distance of about 600 meters.
e The industry is manufacturing API & Bulk Drugs.
s The Hazardous materials are only solvent storage tanks; the hazard is only fire and
explosion; there is no chance for Toxic gas release.
4. M/s. Toyotsu Rare Earths (India) Private. Limited.
* The industry is situated towards South side from the site of incident at a radial

distance of about 600 Meters.
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* The industry is manufacturing the oxides & carbonates of rate earth elements.
e The process consists separation of rare earths oxides & carbonates the raw material
are supplied by India Rare Earths Limited based on the long term agreement.

Keeping in view of the above observation there is no chance of any toxic emission
reach the site of the accident at M/s Brandix Intimate India (P) Ltd.,

The main Hazardous chemical factories are located on South side of the factory. The
management has provided 6 gas detectors namely 1. Carbon Monoxide, 2. Formoldehyde,
3. T VOC, 4. Ammonia 5. Chlorine. 6. Methyle mercaptain. Near the factory main gate
which is at South west comer of the factory; the smell sensed by the workers on north side
of the factary. The gas detectors has not detected any leak; hence the leak at South side of

the Factory is ruled out.

The management has provided 6 gas detectors near the factory main gate ; suggested
the management to provide gas detectors in the processing areas and verandah’s and also
suggested to purchase portable gas detectors to detect any smell at any place.

The management has provided auto damper system to the one of the AHU chute;
suggested the management to provide another 7 duct chutes; located in M1 & M2 blocks
and also suggested that follow revalidation of all vendors, 2) pest control shall be done only
in night after completing the B- Shift. 3) Get fitness certificate with the panel of Apollo
Doctors. 4) Conduct Risk Assessment with the third party external agency.

Incident:
On 02.08.2022 at around 6.43 PM, initially at the back side of M1 block (North side of

the factory) near wash rooms and locker area an unpleasant smell was experience by the
workers and the same was also experienced later at the corridor between the M1 and M2
blocks and also at the corridor between L and M1&M2 blocks. In this incident total 129No.
of female workers were hospitalized with symptoms of vomiting sensation, bowl irritation
and breathlessness and in which 122 are from Quantum Clothing India Pvt Ltd and 7 were
from Brandix Intimate India Pvt. Ltd. After treatment all the workers were discharged safely

by 06.08.2022.

Sequence of Operations after the incident:
18.43:-In the mid bay (exteriors) of M1 and M2, one associate while going to canteen

area sensed an unpleasant smell.
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18.47:-Another associate complained about the smell to welfare officer.

18.55:-Unit Engineering, safety, HR and other teams witnessed the smell in the mid bay

area and checked for other areas.

19.00:-It was observed that a smell is experienced in midway exit areas and no smell

experienced in other areas.

19.20:-Checked continuously all the areas for detection of smell and switched off all the

AC’s as a precautionary measure.
19.20:-One associate was taken by wheel chair to medical room(OHC).
19.22:-One asscciate moved from M1 and M2 path ways to medical room.

19.28:-One associate reported from lockers area to medical room and another

associate reported from M1 path way to medical room.
19.45:-One associate started vomiting and ambulance was made ready.

19.46:-First patient moved from the factory to Medirise Hospital, Atchutapuram by

ambulance.

20.00:-Few more operators started complaining about vomiting, headache and
dizziness .Stated evacuation of associates and shifted sick employees to nearby
hospitals and got logistic support from all other Brandix units.

21.00:-Suspended shift operations in all areas of the unit and started sending all the
associates to their homes.

Details of enquiry:

e On 01-08-2022 at about 10:30 PM, Sri. Koviri Mutyalu, age: 29 Years who has been
working as Pesticide and Insecticide Spraying Operator from the contracting agency
of M/s. Pest Cure Solutions & Fumigation Sprayed Beta Cyfluthrin 2.45SC of 50 ml
with 05 liters of water to the outside walls of L, M1, M2, and N Blocks.

e At the time of incident there are 940 workers in M1 block, 727 in M2 Block and 254
in L block and a total of 1921 workers present in the factory.

e Qut of the 129 female workers who were hospitalized, 122 employees of them from
M1-Block and 07 employees from M2 Block.
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e« Samples were collected from different locations, i.e., Ducts of air handling system
and at different locations of M1 Block by the Pollution Control Board authorities and
sent to laboratory for examination. After the incident PCB authorities seized the
M1 block.

« Examined probable gas emanation from the nearby factories which are located
within one kilometer radius of the factory. But, it may be ruled out as 06 numbers of
sensors provided at the security gate of the factory (South West of the factory) to
detect any of the following gases and no gas presence was detected.

Carbon Monoxide,

Formaldehyde,

VOC,

Ammonia,

Methyl Mercaptan,

Chlorine,

* As wind direction is predominantly from South-West to North-East, any gas
emanation from external source may be ruled out as the workers were mainly
affected in the North direction of the factory.

e During the course of enquiry opened the covers over the soak pits and other drains
(storm water pits) near the chemical room and observed that a soak pit
(30cmx30cmx60cm. approximately). has not been cleaned for few weeks and
observed foul odour. There are 117 nos. of wash rooms and 27 nos. of sewer man
holes present in the factory. Through these man holes every day 225 KL of water will
reach the centralized effluent treatment plant located on South-West comer of BIAC.

o 9 M wN

Internal issues in the factory prior to the incident:

From 01.06.2022 onwards 2446 no of workers were taken into Brandix Intimate India
Pvi. Ltd from nearby Quantum Clothing India Pvt Ltd in which operations were terminated
due to financial crisis. Initially workers from Quantum Clothing India Pvt Ltd refused to work
in Brandix Intimate India Pvt. Ltd but the management of the factory persuaded them by
assuring provision of required amenities to them. The associates from Quantum (operators,
quality and supporting workers) were engaged in M-1 building. Staff and executives were
allotted to concemed departments based on hierarchy and at the time of assigning roles,
there raised resistance from some departments especially from RMWH(Raw Material Ware
House) department workers. By conciliating the employees from both the units, job roles
were assigned accordingly. The 120 numbers of workers from RMWH department were

9 Mﬁg}té: ‘:Ulq“
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taken to Kondakarla Ava Lake on 24.07.2022 as a part of outbound training program and a

picnic like program was arranged and conciliated the workers from both the units.

Consequently on 03.06.2022 an incident happened in the factory premises in which 410
no of female workers were hospitalized due an unknown gas presence and later all of them
were discharged. In this incident 218 female workers are from M1 Block 188 from M2 Block
and 4 from security. 218 workers from nearby Quantum Clothing India Pvt Ltd and 192 from
the existing factory were affected. Due to this incident the factory remained closed until
15.06.2022 and continued operations since 16.06.2022.

Suggested Measures to be taken to prevent such type incidents in future:

1. Data log is to be maintained on all identified equipment (VOC and Muiti Gas
detectors) with hourly monitoring during factory working hours.

2. Additional CC cameras are to be installed to cover all the areas wherever there is

human or material movement.

3. The quality of drinking water shall be in conformity to the requirements of BIS
standard 1S10500:2012.

4. Every worker/any person/visitor who enters the factory premises to be thoroughly
scanned for any unwanted materials along with baggage brought by them.

5. Exhaust duct of moulding block should be extended away from the inlet of AHUs of
M1& M2,

6. Inlet or Intake of fresh air of AHUs at M1 and M2 blocks should be extended from
the roof top of L building or to a safe level based on engineering calculation.

7. Pest Control SOP (internal procedure to be strictly adhered) and pest control
spraying operations must be performed only on the previous night of weekly off
after 10:00 pm. For example, if weekly off is on Sunday, spraying must be
performed on Saturday after 10:00 PM and it shall be carried on in the presence of
a responsible perscn from the organization and not from the contracting agency.

8. Evacuation Mock drills related to Gas leak from possible external sources to be

performed within a week from the date of recommencement of operations.

9. Report of Fire Mock drills shall be submitted to authorities once in every 2 months

of Factories
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10. Chemical Room to be relocated to Security Room and it should be under the control

and supervision of security personnel.

11. The soak pits connecting all the latrine accommodations shall be cleaned thoroughly

every day.

Conclusion:-

e There are 27 number of soak pits in the factory premises, in which one soak pits is
situated in between M1 & M2 carridor, 6 soak pits are on back/north side of M1 & M2
blocks.

¢ As the uncleaned manure is being stagnated in each soak pit since long time, the
biogas obviously generated and accumulated as gas pocket beneath the cover plate
of manhole.

e« The gas is occupied the entire space of soak pit, the huge quantity of water being
flushed into soak pits during rest intervals. The water flushed from latrines displace
gas accumulated, subsequently push the gas pocket with little bit pressure and caused
to release from the gaps and round holes of cover plates of manhole and finally

generated foul odour gas during rest hours.

But the released gas from the sewage water mainly consists of methane (CH4),
Carbon monoxide(CQO) and Hydrogen Sulfide(H2S).Methane and carbon monoxide
are odorless while Hydrogen Sulfide with trace amounts in ambient atmosphere has
a characteristic of foul odor of rotten eggs. It is more heavier (dense) than air with 1.36
Kg/Cubic Meter while normal air is having density of 1.204 KG/Cubic Meter. So it stays
low to the ground. Hence the release of any toxic gas from sewage water also is ruled

out and no definite conclusion could be drawn out regarding the incident.

| am here with submitting Form No. 18 copy; witness statements and photographs for

kind perusal.
%}_ ”’H“’

Joint Chief Inspector of Factories,
Visakhapatnam.

urd | vy lufoon
Chief |
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Copy to the Deputy Chief Inspector of Factories, Visakhapatnam.

Submitted to the Director of Factories, A. P, Vijayawada.
S
Copy to the Inspector of Factories, Visakhapatnam-Il.



Annexure - 5

INQUIRY REPORT ON INCIDENT AT
M/s. SEEDS INTIMATE APPAREL INDIA PVT. LTD.,
ATCHUTAPURAM on 03-06-2022.

by

The Committee constituted by the District Collector,
Anakapalli vide order RC.N0.290/2022/D/, dt:04-06-2022
And
The Committee constituted by the Member Secretary,
A.P. Pollution Control Board, Vijayawada
vide Procds.No.383 /APPCB/UH-II/TF/VSKP /2022
dt:04/06/2022
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1.0

Introduction

An unfortunate incident took place at the premises of M/s. Seeds Intimate
Apparel India Pvt. Ltd,, located at Plot No.11 of M/s.Brandix India Apparel City
Pvt. Ltd, SEZ, Pudimadaka Road, Atchuthapuram, Anakapalli District on
03.06.2022 for a short duration of about 10 minutes between 11:50 AM to 12:00
Noon. As reported by the management of the company, the employees of
M/s.Seeds Intimate Apparel India Pvt Ltd.got affected due to inhalation of an
unknown toxic gasand reported symptoms like vomiting, bowl irritation and
breathlessness. Soon after hearing the widespread news of the incident, the
District Collector, Anakapalli, Superintendent of Police, Anakapalli, Addl.
Superintendent of Police, Narsipatnam, Revenue Divisional Officer, Anakapalli,
Environmental Engineer& Assistant Environmental Engineer, APPCB,
Visakhapatnam andl/c Inspector of Factories &I/c Deputy Chief Inspector of
Factories, Visakhapatnam rushed to the location and inspected the premises of
M/s.Brandix India Apparel City Pvt. Ltd. and its other operational areas, namely,
the M/s. Seeds Intimate Apparel India Pvt. Ltd. Meanwhile, the management of
the industry started shifting & admitting their employees to various hospitals
including NTR Govt. Hospital, Anakapalli, Atchuthapuram Primary Health Care
centre, KGH & other private Hospitals like Medirise, Usha Prime, Satya Dev,
Medicon, Thalli Pilla Hospitals and Stargen.

A meeting was conducted by the above officials with the Hon'ble Minister for
Industries, Infrastructure, Investment & Information Technologyalong with the
concerned departmental officials. The District Collector, Anakapalli constituted a
committee with the following officials vide order RC.N0.290/2022/D/, dt:04-06-

2022 to conduct an inquiry and submit report on the incident:

1. Joint Collector, Anakapalli Chairman

2. Environmental Engineer, APPCB Member Convenor
3. Revenue Divisional Officer, Anakapalli Member

4. Deputy Chief Inspector of Factories Member

5. Dy. Commissioner of Labour, Anakapalli Member
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6. Addl. Superintendent of Police, Narsipatnam Member
7. Prof. P.J.Rao, Dept. of Chemical Engineering, Member
Andhra University, Visakhapatnam

8. Prof.P.Rajendra Prasad, Dept. of Chemical Member
Engineering, Andhra University,
Visakhapatnam

9. Md. Yaswen, Managing Partner, air 'n' gas Member
Controls

The copy of the District Collector Proceedings are herewith produced at

Annexure-I.

A.P. Pollution Control Board has also constituted a committee with the following
members vide proceedings dt: 04.06.2022 for inquiry of the incident at
M/s.Seeds Intimate Apparel India Pvt. Ltd.

1. Joint Collector, Anakapalli District

2. Joint Chief Environmental Engineer, Zonal Office, APPCB,

Visakhapatnam
3. Inspector of Factories Visakhapatnam

4. Zonal Manager, APIIC, Atchutapuram

The copy of the APPCBproceeding is herewith produced at Annexure-Il. During
the course of inquiry, the Atchutapuram Effluent Treatment Plant, present in the
vicinity of the area where incident took place, was also investigated for possible
emissions. Since the plant is run by APIIC, the ZM, APIIC who was also the
member of the above mentioned committee was excused from the inquiry to

prevent any conflict of interest.

The Committee has visited the incident site and surrounding industries on
06.06.2022 & 07.06.2022 to investigate the possible cause of the incident and

also to explore the type and source of the unknown gas experienced on the day of

incident.
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2.0

2.1

2.2

3.0

Description of the site of incident:

The site of incident include M1 & M2 blocks of M/s.Seeds Intimate Apparel India
Pvt. Ltd., a garment manufacturing unit existing in M/s.Brandix India Apparel
City Pvt. Ltd, SEZ, Pudimadaka Road, Atchuthapuram, Anakapalli District. This
industry is engaged in manufacturing and knitting of Bras - 39,800 Nos./day &
knitting of Bralet - 10,200 Nos./day. The location of the incident site is produced

at Annexure-III

Facilities & Utilities

* The infrastructure facility consists of four blocksnamely Manufacturing
Block (M1), Second Manufacturing Block (M2), Administration & Warehouse
(L) and Utilities & Canteen (N).

=  One Chilling Plant with three Nos. of compressors is located in Block-N.

=  Two Nos. of DG setswith a capacity of 1010 KVA each.

= Diesel storage tank of 15 KL capacity.

Statutory Permissions

= License from Factories Department
= Permission from PESO
= Consent from A.P.Pollution Control Board

=  NOC from Fire Service Department

Joint inspection of the Committee:

Followed by the proceedings of District Collector, Anakapalli, the Committee
under Chairmanship of Joint Collector, Anakapalli conducted a systematic
investigation into the incident by conducting physical visits to the site of incident

as well as the surrounding industries.

Due to the incident, a total of 420 personnel got affected and were admitted in
various medical facilities over a span of one week of which 401 were discharged

till date. As per the local enquiry conducted by the Tahsildar, the affected
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employees experienced pungent smell after which they started feeling nausea,
reeling sensation, chest pain, abdominal pain, cramps, breathlessness etc. Many
of the employees started losing consciousness within a few minutes of the
incident. Of all the cases, two cases had become particularly serious who were
shifted to ventilator due to sudden development of bronchospasm. Both the
cases had stabilized later and were also discharged. As on date, all the affected

employees are recovering and are stable.

To find out the reasons of the alleged leak and keeping in mind the above series
of events, various possible scenarios were considered for the study and a typical
fishbone analysis was taken up to find out the causal factors responsible for the
incident. As part of the investigation, various technical information was collected
from all the surrounding industries and feedback was taken by interacting with
the employees. The Committee has gone through various manufacturing
processes & operations of the surrounding industries and critically studied the
possibility of release of any toxic gases into the atmosphere in case of worst

scenario.

In order to consider all possibilities, the Committee visited the industries present
in the vicinity of the area after analyzing the prevailing wind direction on the day
of incident. The following industries were inspected and the observations made
are enumerated below:

i) M/s.Porus Laboratories Private Limited (Unit-VI):

= The industry is situated towards southern side of the affected site at a

radial distance of about 550 mts.
= The industry is engaged in manufacturing of Agro & Specialty Chemicals.

= The management informed that “the scrubber at HCL storage area got
tripped at 09:45 AM on 03-06-2022 and the same was rectified within 5
minutes”. The Committee has visited that spot and opined that there will
be no adverse impact due to the short-term process disturbance of 5
minutes. Moreover, proper safety measures are in place at the premises of

the industry.
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The Committee has visited all the manufacturing blocks and available
Distributed Control Systems (DCS) to find out any process interruptions
and operability of scrubbers. As per the information provided by the plant
authorities and physical site visit of the Committee, it was found that
there was no scope of accidental release of process emissions into the

atmosphere.

The synthesis of the process at various phases was critically studied and
found that chlorination is being done at Stage-1 & Stage-III of the product
2-(1-Chlorocyclopropyl)-2-{(2-chlorophenyl)methyl)}-oxirane (M243). As
the industry has provided 3-stage scrubbers to control the chlorine and
HCl emissions and the scrubbers were in continuous operation as per the
data collected from the DCS, there is no possibility of escape of

chlorine/HClI gas.

After collecting the information about the process area, no interruptions
were found. Hence, there is no possibility of release of chlorine from

M/s.Porus Laboratories Private Limited (Unit-VI) into the atmosphere.

ii) M/s.Atchutapuram Effluent Treatment Limited(AETL):

The facility is situated towards South-East from the site of incident at a

radial distance of about 1.7 Km.

The facility is a Common Effluent Treatment Plant (CETP) run by APIIC to
treat the effluents generated & collected from member industries of
APSEZ, Atchutapuram.

The Committee has visited the facility and observed that the operations

are in place.

During the visit, the Committee observed some VOC emissions within the
premises of AETL but it opined that there is no possibility of these
emissions to reach the site of incident as the prevailing wind direction is

from South-West to North-East.
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iii) M/s. Solara Active Pharma Sciences Limited:

= The industry is situated towards South-West from the site of incident at a

radial distance of about 600 meters.
= The industry is manufacturing API & Bulk drugs.

= During inspection, the industry was not in operation. The management
has informed that the unit has not been in operation for the last two

months. Hence, no emissions can be expected from this industry.
iv) M/s. Toyotsu Rare Earths (India) Private Limited:

= The industry is situated towards South from the site of incident at a radial

distance of about 600 meters.

* The industry is manufacturing the oxides & carbonates of rare earth

elements.

= The process consists separation of rare earth oxides & carbonates from
the raw material supplied by India Rare Earths Limited based on long

term agreement.

= After careful examination of the process steps the committee found that

there were no gaseous emissions from this industry.

Keeping in view the above observations during physical visits of all the
surroundings industries, the Committee opined that there is no chance of any
toxic emissions reaching the site of incident at M/s.Seeds Intimate Apparel India
Pvt. Ltd. After elimination of all possible scenarios to establish the exact cause of
the incident the Committee focused on possible causes within the premises of
M/s.Seeds Intimate Apparel India Pvt. Ltd. The incident was reported from two
production units of the company, namely, M1 and M2. The officials of APPCB
collected air samples on the day of incident i.e., on 03-06-2022 from inside the
shed near line-1, inside the shed near line-7, outside the shed near fresh air inlet
and dust samples collected from AHU ducts inside the sheds and from fresh air
inlet filter of Air Handling System (AHU) in M1 block for residual gases and

residual solids are submitted to IICT, Hyderabad for analysis.
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As per the analysis reports of IICT, Hyderabad the sample collected from outside
the shed near fresh air inlet of air handling unit reported traces of Acetonitrile
and Hexane and the report of dust samples show the traces of hydrocarbons like
Cyclopropane, Chloromethane, Acetaldehyde, Furan, Acetone, Di-Chloromethane,
2-methyl propanal, etc. which may be due to the operation of incinerator and a
common effluent treatment plant situated in the complex.

[t was observed that there was no system in place for cleaning of filters in the Air
Handling Units(AHUs) of either of the two production units, M1 and M2, where
the incident took place. However, despite being asked to not tamper with
evidence by making any modifications in the affected site, it was observed that
the company had cleaned filter of the AHU present in one of the production units
on the next day of the incident. The copy of the [ICT Analysis reports is produced
at Annexure-IV.

During investigation, on enquiring about the incinerator operations, the
management of M/s.Brandix India Apparel City Pvt. Ltd.informed that the
incinerator was not operated on the day of incident. However, on verifying with
the CC footage of the incinerator area, it was observed that the incinerator was in
operation on the day of incident also i.e., on 03-06-2022. The management has
deliberately given false information and mislead the committee. They have

removed the log register pages corresponding to operations held on 03-06-2022.

The committee while visiting the incinerator area had found that 30 meters
height stack was attached to the incinerator which was meant for burning cloth
and waste material consisting of some rubber / elastic items. The stack was
situated at a radial distance of 1.5 Km in the upwind direction of the site of
incident. The Officials of APPCB directed the management to start the incinerator
for monitoring on 07-06-2022. The management started the incinerator and the
officials of APPCB conducted stack monitoring on 07-06-2022. It was observed
that the incinerator is not attaining the required temperatures in the primary
and secondary chambers. The scrubber attached to the stack of incinerator was
also not properly functioning. As per the stack monitoring report, the
concentrations of PM, HCl, HF and CO are exceeding the stipulated standards.

The stack monitoring report is produced at annexure - V.
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4.0

The Department of Police found that except in the premises of M/s. Seeds
Intimate Apparel India Pvt. Ltd, no other companies in the vicinity or any other
persons felt any smell which was noticed by the employees of M/s. Seeds
Intimate Apparel India Pvt. Ltd. Other industries adjacent to the area of the
incident Porus, Teejay, Toyotsu, Solara Active Pharma, Vasanta Chemicals did not

observe any odour or any incidents in their premises.

Followed by the above observations, the Committee focused on the possibilities
of any toxic emissions from the pest control activity which is usually taken up in
the premises and also at production units M1 & M2. The procedure and
schedules of pest control were critically studied to bring all the information
about the chemicals used, supplier and the person employed for pest control on
the day of incident. The MSDS of the chemicals were obtained from the supplier
and it was found that the symptoms mentioned therein are matching with the
symptoms felt by the employees affected in M1 & M2 blocks on the day of
incident. The Committee interacted with the affected persons, contractors as well
as the officers of the company to explore the chance of contamination by toxic

fumes during pest control process.
Findings:
In the process of investigation, the Committee made the following observations:

a) Intoto Pest Control and Facility Services is the pest control agency which
is engaged by M/s.Seeds Intimate Apparel India Pvt. Ltd. On behalf of the
agency, a person named Sri M. Gangaraju, Pest Control Operator, is regularly

engaged in spraying of pesticide in & around the plant premises.

b) Sri M. Gangaraju, in his written statement, stated that he comes everyday
and collects 25-30 ml of chemical from the chemical storage room located in
N-Block and dilutes it with 3 Itrs of water in 5 Itrs capacity spraying can. He
then proceeds for spraying the diluted pesticide covering all the blocks
outside. The Committee has collected a log sheet which contains the block
wise spraying details along with time of completion and signatures of

respective managers of the sections.
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d)

g)

It is further observed that the agency is using two chemicals for pest control
viz., Alpha Cypermethirin 10% SC, for pest management inside the facilities

and blocks, and Chlorpyrifos 20% EC, for use in open areas.

During the visit, the Committee was informed that there was no stock of
Alpha Cypermethirin 10% SC on the day of incident and the pest control
operator had used Chlorpyrifos 20% EC instead of Alpha Cypermethirin
10% SC in between the production blocks. The 6 meter corridor between L-
Block and M1, M2 & N Blocks is covered with a lean to roof GI Sheeting. The
height of the roof at L-Block side is 7.5 meter and the height of eaves on slab
of M1, M2 & N block is 6.41 Meter. There is a gap of 1.50 meter between the
slabs of M1, M2 & N and roof sheet. There are two AHU units on the roof of
M1 Block & two AHU Units on M2 Block. The fresh air inlets of all 4 AHU
units are located near the opening of the lean to roof. It appears that due to
suction of AHUs, Chlorpyrifos 20% EC sprayed in that area might have been

sucked into air handling unit and inturn into the production areas.

As per the composition, solubility of Chlorpyrifos 20% EC in water is 2 mg/I
and at the time of spraying at the incident site, the final concentrated residue
may have settled down in the sprayer due to improper mixing and the
concentrated chemical might have been sprayed at the site leading to the

occurrence of the incident.

It was reported by the pest control operator that a few days prior to the
incident, the stocks of Alpha Cypermethirin 10% SC, meant to be used inside
the blocks, was exhausted and that he had asked Sri Sekhar, Supervisor of
the Agency for additional stock who instructed the Pest Control Operator to
use a transparent bottle filled with a light yellow coloured liquid
(Chlorpyrifos 20% EC). The copy of the written statement given by the Pest
Control Operator and Job Cards/service acknowledgment for M/s.Seeds
Intimate Apparel India Pvt. Ltd and Photographs of the Pest Control

chemicals used in the premises and are produced at Annexure-VI.

The statement obtained from the pest control operator Sri M. Gangaraju

stating that the pest control was done from 09:00 AM to 11:24 AM on the
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day of incident i.e.,, on 03-06-2022 at various facilities including the semi
closed area between the M1, M2, N and L Blocks. The copy of the statement

is produced at Annexure-VIL

h) Four AHUs rooms are provided for each manufacturing block and three

chilling units in the utility block.
i) Noleakages of R134, a refrigerant gas, are found in the Chilling plant.

j)  Among the 8 AHU rooms, one of the AHU rooms i.e., South East Corner of M1

Block,was found to have been cleaned after this incident.

Conclusion:

In view of the above material facts, the Committee hereby concludes that the source of

toxic gas is from the premises of M/s. Seeds Intimate Apparel India Pvt. Ltd for the

following reasons:

1;

The inquiry commenced from the day of incident on 03-06-2022. However, the
company has suspiciously cleaned one of the air filters in a hurried manner after the
incident, despite being instructed to cooperate with the investigation and not to
tamper with any of the evidence.

The industry has 6.0-meter-wide corridor between L block and M1, M2 & N block
which is covered with Lean to Roof (Galvalume Sheet), the height of the roof at L
block side is 7.50 meter and the height of eaves on slab of M1, M2 & N blocks is 6.41
meter and there is a gap of 1.50 meter in between the slabs of M1, M2 & N blocks
and roof sheet. The construction of Lean to Roof on entire length of the corridor is
not approved under Factories Act, 1948 in approval Lr No. R.Dis.A/119472/2018,
dated: 10.10.2018 of Chief Inspector of Factories.

The industry has engaged a pest control contractor who is not having valid license
for commercial pest control operations which is a mandatory requirement Under
Sub-Rule 3(A) of Rule 10 of the Insecticides Rules, 1971 to be obtained from the
Agricultural Department, GoAP.

The pest control operator has given statement that he sprayed Chlorpyrifos 20% EC
instead of Alpha Cypermethirin 10% SC between the production blocks.
Chlorpyrifos is an organophosphate and is toxic in nature. The symptoms due to

exposure to Chlorpyrifios are muscle spasms, weakness, shortness of breath,
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vomiting, difficulty in breathing, loss of consciousness etc. which are similar to the
symptoms of the affected employees of the company. They also experienced the
mercaptan like smell which is associated with the chemical.

6. Except in the premises of M/s. Seeds Intimate Apparel India Pvt. Ltd, no other
company in the vicinity or persons felt any symptoms/ smell which was noticed by

the employees of M/s. Seeds Intimate Apparel India Pvt. Ltd.

Hence, the committee concludes that the incident took place due to spraying of
Chlorpyrifos 20% EC between the production blocks and the accumulated vapours
underneath the roof were sucked into the inlets of 4 ducts of Air Handling Units

installed in M1 & M2 Blocks, thereby leading to the incident.

|

b) ' /? (s —fsaras -
Prpl)./g].Ra/o, rof. P.Rajendra Prasad,

Dept. of Chemical Engineering, Depft. of Chemical Engineering,
Andhra University, Visakhapatnam Andhra University, Visakhapatnam
LAXS M\W
Md. Yaswen, Managing Partner, Addl. Superintendent of Police,
air 'n’ gas Controls Narsipatnam
Dy. Com of Labour,
e Anakapalli

)

Revenue DivisioﬁOfﬁcer,
Factories, Visakhapatnam Anakapalli

1/c Inspector of Factories,

Environmental Engineer,
Visakhapatpam-2 APPCB, Visakhapatnam

Anakapalli District
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RC.N0.290 /2022/D/dt. 3.06.2022 Collector's Office, Anakapalli ] ] ()

Annexure-|

PROCEEDINGS OF THE DISTRICT COLLECTOR & DISTRICT MAGISTRATE, ANAKAPALLI
PRESENT: RAVIPATTANSHETTI LAS,

Hokx

Sub: Industrial Accidents - Anakapalli District- Incident occurred in The Seeds
Intimate Apparel India Pvt;., Ltd in Brandix company in SEZ., Atchutapuram
Village & Mandal, Anakapalli District on 3-6-2022 - Constitution of District
Joint Committee to inquire into the incident - orders Issued

Ref: Note submitted by the Tahsildar, Atchutapuram on 03-06-2022,

Hek

ORDER:

Whereas, the Tahsildar, Atchutapuram reported that an incident took place at about
11-50am, on 03-06-2022 at Seeds Intimate Apparel India Pvt;,, Ltd unit of Brandix India
Apparel City Park, Atchutapuram village & Mandal, Anakapalli District & many employees
with symptoms like vomiting, irritation, breathlessness, etc. due to the incident were
admitted to NTR Government hospital, Anakapalli and other private hospitals.

Therefore, a District Joint Committee is hereby constituted with the following
officers to conduct an inquiry and submit a detailed report.

1. Joint Collector, Anakapalli - Chairman,
2. Environmental Engineer,
AP. Pollution Control Board - Member, Convenor
3. Revenue Divisional Officer, Anakapalli, - Member
4. Dy. Chief Inspector of Factories - Member
5. Dy.Commissioner of Labour, Anakapalli - Member
6. Addl Superintendent of Police, Narsipatnam - Member

The Committee constituted shall submit the report at the earliest.

.

o
Sl

1} A u.m/ a\e ud lector &
Do District Magistrate
W kg Anakapalli

To,

1) Joint Collector, Anakapalli

2) Environmental Enginer, AP. Pollution Control Board, Anakapalli
3) Revenue Divisional Officer, Anakapalli,

4) Dy. Chief Inspector of Factories, Anakapalli

5) Dy.Commissioner of Labour, Anakapalli

6) Addl Superintendent of Police, Narsipatnam
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Annexure-l|

ANDHRA PRADESH POLLUTION CONTROL BOARD
D.No.33-26-14, D/2, Near Sunrise Hospital, Pushpa Hotel
Centre, Chalamalavari street, Kasturibaipet, Vijayawada - 10

Procds.No.383/APPCB/UH-IIITE/VSKP/2022 04/06/2022

PROCEEDING OF THE MEMBER SECRETARY, APPCB, VIJAYAWADA

PRESENT SRI GSRKR VIJAYKUMAR IAS

Sub: APPCB - HO - UH-ll — Constitution of Committee for inquiry of Gas leak incident at
M/s.Brandix India Apparel City Ltd,(BIAC), Brandix SEZ, Atchutapuram, Anakapalli
District — Proceedings — Issued - Reg.

Ref: News Items published in the leading daily news papers dt 04.06.2022 regarding the
suffering of employees of BIAC due to gas leak on 03.06.2022

* % %

That M/s.Brandix India Apparel City Ltd,(BIAC), Brandix SEZ, Atchutapuram,
Anakapalli District is an Apparel park located at Brandix SEZ, Atchutapuram having various
Export Oriented Apparel units with large number of female employees.

A gas leak incident occurred On 03.06.2022 from an chemical industry located at
the APSEZ Atchutapuram leading to the iliness of the female employees working in Brandix
India Apparel Park, Atchutrapuram. Vide reference cited it was reported in the news papers
that Over 100 women working in the Brandix SEZ in Achutapuram have fallen sick after
inhaling ammonia, leaked from the nearby Porus chemical factory. Reported that about
100 women in an apparel unit developed symptoms of headache, vomiting and a few
fainted after inhaling the gas, Treatment has been provided to them and all are out of
danger.

In this regard, a committee here by has been constituted twith the following
members to inquire into the incident,

1. JOINT COLLECTOR, Ankapalli District

2. JCEE Zonal Office, APPCB Visakhapatnam.
3. Inspector of Factories Visakhapatnam

4. ZM APIIC, Atchutapuram

They are requested to submit the report with in a weeks time.
The Collecotr and District Magistrate shall take necessary action accordigly

are requeste Vijay Kumar Gsrkr las
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MEMBER SECRETARY
APPCB

To

1. Collector and District Magistrate, Analkapalii

2. Joint Collector Ankapalli District for information for information and necessary action
3. JCEE Zonal Office, APPCB Visakhapatnam for information and necessary action

4. Inspector of Factories Visakhapatnam for information and necessary action

5. ZM APIIC, Atchutapuram for information and necessary action

Copy to:

The EE, RO, Visakhapatnam for information and necessary action.
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Annexure-III
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Form No CSIR- IICTIFORMITRF PageNo: dof 2 | s |
’ Annexure-IV
| Reference No. - 08062022/363
Date of Report - || 08/06/2022 .
| Sample Registration No, | ib469 »
Customer Name & Address AP POLLUTION CONTROL BOARD
= | (with E-mail & Mobile Number of the - VISAKHAPATNAM
. Contact person) | Emait: rovpappch@gmail.com
’ - - | | Mob: 9177303309/9866776722
Sample ID(s)/Code(s) ; , Inside the shed near line — 1 (gas)
| Inside the shed near line — 7 (gas)
— | | Outside the shed near fresh air inlet (gas)
. Inside the shed near line — 7 (Sorbent)
- Qutside the shed near fresh are inlet (sorbent)
. Dust sample from AHU ducts inside the sheds
' (Dust sample)
Dust sample from the fresh air inlet filter of Air
o | Handling System (AHU) (Dust sample) |
Nature of Samples - | 3 gases, 4 solids N
Number of samples L7
Samphng plan if any LAl samples were submitted by APPCB
Conditions at which sample  received Sealed. Room Temperature
~ | (sealed/unsealed/ice box etc.) - S -
Date of Sample Receipt .| 06-06-2022 ]
Date of Analysis 06-06-2022
Test method(s) used for analysis | | GC-MS WITH HSS
Deviations from test method/procedure, | : | NA
if any B

" Qualitative Result

Resuits

of Analysis

S.No. | Name of Sample - Chemicals observed | Technique and
_— | S Instrumental details
| | Inside the shed near line - | No volatile chemicals | GC-MS with PLOT Q
Data file code: APPCB-VIZ-1 were observed column and HSS anayser
i Sample: Gas in PE bag
2 i-lnside the shed near line—=7 | No volatile chemicals | GC-MS with PLOT Q
Data file code: APPCB-VIZ-2 | were observed column and HSS anayser
" L | Sample: Gas in PE bag S ,
3. Outside the shed near fresh air Acetonitrile | GC-MS with PLOT Q 1
| inlet Dichloromethane column and HSS anayser |
| Data file code: APPCB-VIZ-3 Ethylacetate , ’
| Sample: Gas in PE bag | n-Hexane |
_ N Toluene |
4 ! Inside the shed near line-7 | Dichloromethane GC-MS with PLOT Q
| Data file code: APPCB-VIZ-4 | n-Hexane column and HSS anayser
Sample: Sorbent tube \
|
|

CSIR-Indian Institute of Chemical Technology, Uppal Road, farnaka, Hyderabad — 500 007



' Department; DASC Activity: TESTING 'o""“fﬁfiff’i__] 1 1 6
1 = | x
| CSIR-IICT-Analytical Test Report | R
! Form No: CSIR-IICT/FORM/TRF i Page No.: 2of 2 it ‘
( 5 | Outside the shed near fresh air - No volatile chemicals | GC-MS with PLOT Q
, inlet were observed. column and HSS anayser
' . i Divta file code: APPCB-VIZ-8
Lo Sumple Sorbenttube '
i1 6 ¢ Dust sample form AHU ducts ! Cyclopropane GC-MS with PLOT Q
: i inside the sheds - Chloromethane column and HSS anayser
i | Data file code: APPCB-VIZ-3 | Acetaldehyde
| Sample: Dust | Furan
5 | Acetone
; | Dichloromethane
- 2-methyl propanal
| n-butano! }
| | n-Hexane '
| - 2-methylfuran
i : 2-Butanone
, | Benzene
1 s o . Toluene
7. | Dust sample from the fresh air | Chloromethane GC-MS with PLOT Q
| infet filter of Air Handling System | Acetaldehyde column and HSS anayser
AU Propanal
- Data file code: APPCB-VIZ-6 Agetone
- Sample: Dust 2-methylpropanal
3 | 2.3-butanedione
2-butanone
| I-butanol
2-methylbutanol
| _ Hexanal
8. ! Blaak sorbent No volatile chemicals | GC-MS with PLOT Q
{ Data file code: APPCB-VIZ-7 were observed column and HSS anayser
| Sample: Sorbent
“indicate the specific analyle 95 @ perameter dnd i necessary ndicate the typo of analysis pert o
Disclaimer: .
I The report pertains to the sample tested only
ii. The report shall not be used or produced in fragments
iii. The report shall not be used for any other purpose than declared by the sponsor
iv. CSIR-IICT is not a regulatory/cerifying agency hence no part of this report should be used for legal
purposes under any circumstances
V. CSIR-IICT shall not be held financially liable for losses incurred by clients on account of inferences and
interpretations made cn the basis of the test results

ITEND OF

']' [ ‘
Signature o%n ed Person
Name: Dr. U.VIR Vijaya sarathi
£~ . x - .:\
REPORT// Tochnica! Manager :‘l si;mtm
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CSiR-Indlan Institute of Chemical Technology
FTITAT | Hyderabad - 500 007, WTH / Indla

CSIR-Indian Institute of Chemical Technology, Uppal Road, Tarnaka, Hyderabad ~ 500 007
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Annexure-V
ANDHRA PRADESH POLLUTION CONTROL BOARD
ZONAL LABORATORY, VISAKHAPATNAM

ANIE s PR A

P ] D.No.39-33-20/4, Behind RTA Office, Madhavadhara VUDA Colony,
N il b By : - I3
L1774 Visakhapatnam 530 018.
MRAVE M. 8¢, Ph - 0891-2719380/481

SENIOR ENVIRONMENTAL SCIENTIST e-mail zovsplab-ses2@ appch.gov.in

FORM =1V

REPORT BY THE STATE BOARD ANALYST
[See Rule-14]

Report No. 2022 - 06 - ST - 001 Date:09.06.2022

| hereby certify that | M. Ravi State Board Analyst duly appointed under sub-section (3) of Section 26 of the
Air (Prevention and Control of Pollution) Act, 1981, received on the day of 08,06.2022 from Junior Scientific Officer,
Zonal Laboratory, Visakhapatnam the following sample for analysis of stack attached to incinerator of M/s. Brandix

Apparel City (1) Pvt. Ltd,, Atchutapuram (V&M), Anakapalli District collected on 07.06.2022 for analysis. The
sample was in a condition fit for analysis as reported below:

I further certify that | have analyzed the above mentioned sample from 08.06.2022 to 09.06.2022 and
declare the result of the analysis to be as follows: -

The condition of the seals, fastening and container on receipt was intact.
Note: 1.0z CO, CO;, S0; & NOx are measured throu
2. All values are corrected to 11% Oxygen

Signed this:08.06.2022.

Address,

M. Rawi,

Senigr Environmental Scientis,

Zonal Laboratory, APPCB, Visakhapatnam.

gh Testo-350 fiue gas analyser.

S.No. Parameter Value Unit Standard ]
1. Particulate Matter {PM) 1405 | mg/Nm? 50.0
2. Hydrogen Chloride (HCI) 59.2 | mg/Nm’ 50.0
3. Sulphur Dioxide (SO;) 1655 | mg/Nm? 200.0
4. | Oxygen (02) 17 % -
5. | Carbon Dicxide (CO2) 274 % R
6. | Carbon Monoxide {as CO) 718 | mg/Nm? 100
8 Hydrogen Fluoride (HF) 43 1 mg/Nm? 40
8. Oxides of Nitrogen (NOx) 904 | mg/Nm? 400.0
9. | Cadmium (as Cd) <0.001 | mg/Nm? 0.05
10 Mercury (as Hg) 0002 | mg/Nm? 0.05
11 | {As+Pb+Cr+Co+Cu+Ni) 0.21 ! mg/Nm? 0.5

SIGNATURE OF THE %ﬁﬂm ANALYST
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Pest Control chemicals
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Pest Control sprayer
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Lean to roof of GI Sheet found that the eves are on M1, M2 & N blocks and leading from L

(Admin. Building), leaving a gap of 6 meters between M1, M2 & N blocks and L (Admin
Building).

2022/6/8 15:54
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Shot on OnePlus
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Annexure - 6 1 27

ANDHRA PRADESH POLLUTION CONTROL BOARD
REGIONAL OFFICE, VISAKHAPATNAM

Lr No,1862/PCB/ROQ-VSP/2022 Date:06.12.2022
From To

The Environmental Engineer, The Chairman of the Committee
A.P. Pollution Control Board, constituted by the Hon’ble NGT Order
Regional Office, dt:03.08.2022 in Original Application
Visakhapatnam No.448 of 2022 (PB)

Sir,

Sub: APPCB, RO, VSP - Hon’ble NGT, Principal Bench, New Delhi Original
Application No.448 of 2022 (PB) in the matters of news item published in
Hindustan Times dated 03.06.2022 titled “178 women workers fall ill
after gas leak in Andhra’s Visakhapatnam” - Action taken report
submitted - Reg.

Ref: Instructions of the Committee constituted by the Hon’ble NGT Order
dt:03.08.2022 in Original Application No0.448 of 2022 (PB) on 05.12.2022.

* % k

It is to submit that as per the instruction of the committee constituted by the
Hon’ble NGT Order dt:03.08.2022 in Original Application No.448 of 2022 (PB), [ am
herewith submitting the action taken report on First (03.06.2022) & Second
(02.08.2022) Incidents Occurred in M/s. Seeds Intimate Apparel India Pvt. Ltd at Plot
No.ll of M/s.Brandix India Apparel City Pvt. Ltd, SEZ, Pudimadaka Road,
Atchutapuram, Anakapalli District for favour of information. Copy of the report is

herewith enclosed

Submitted.

Yours faithfully,

_ENWIRONMENTAL ENGINEER(FAC)

el 12



Report on First Incident occurred on 03.06.2022:

1.

An un-fortunate incident took place on 03.06.2022 for a short duration of about 10
minutes between 11:50 AM to 12:00 Noon in the premises of M/s. Seeds Intimate
Apparel India Pvt. Ltd, located at Plot No.11 of M/s.Brandix India Apparel City Pvt.
Ltd., SEZ, Pudimadaka Road, Atchutapuram, Anakapalli District

This office received the information through phone from the management of
M/s.Brandix India Apparel City Pvt. Ltd., regarding gas leak incident at 12:00 PM
and APPCB officials immediately rushed to the spot of the incident at 01:30 PM on
03.06.2022 and conducted VOC Monitoring in & around M/s. Seeds Intimate
Apparel India Pvt. Ltd. The parameters such as NHs, CO, HCL, HC, Clz, H2S were
monitored within & outside the premises located at a distance 500 m from the
incident site in southern direction. The measured constituents were within Below
Detectable Levels. (Annexure-I)

Officials of APPCB collected residual air and residue samples on the day of incident
Le, on 03.06.2022 from inside the shed near line-1, inside the shed near line-7,
outside the shed near fresh air inlet and dust samples collected from AHU ducts
inside the sheds and from fresh air inlet filter of Air Handling System (AHU) in M1
block in the premises of M/s. Seeds Intimate Apparel India Pvt. Ltd.,, and are
submitted to IICT, Hyderabad for analysis.

EE, RO, Visakhapatnam has requested IICT to analyze for presence of any toxic
chemical residues if any in the samples. This office has received final analysis
reports from the CSIR-IICT wherein Chlorpyrifos residues were detected in the
samples.

As per the analysis report, it was observed that the dust samples collected from
AHU ducts inside the sheds and from fresh air inlet filter of Air Handling System
(AHU) in M1 block contain Chlorpyrifos as tabulated below (Annexure-II):

S. No. Name of the sample Concentrat?on of
Chlorpyrifos
1 Dust sample from AHU Ducts inside the sheds 3.7 ug/Keg.
Dust sample from the fresh air inlet filter of air
2 278.6 ug/Ke.
handling system (AHU) ng/Kg

APPCB monitored Ambient Air Quality within the industry premises using Mobile
CAAQM station on 24 Hrly Basis for five days period i.e. from 08.06.2022 to
13.06.2022. As per the data generated, the ambient air quality parameters (CO, 03,
NO, NOZ, NH3, S02, PM2.5, PM10) were within the NAAQS norms. (Annexure-I1I)

The District Collector, Anakapalli constituted a committee vide order
RC.N0.290/2022/D/, dt:04-06-2022 comprising of Joint Collector, Anakapalli -
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Chairman, Environmental Engineer, APPCB - Member Convenor, Revenue
Divisional Officer, Anakapalli ~Member, Deputy Chief Inspector of Factories-
Member, Dy. Commissioner of Labour, Anakapalli ~Member, Addl. Superintendent
of Police, Narsipatnam - Member, Prof. P.J.Rao, Dept. of Chemical Engineering, AU,
Visakhapatnam - Member, Prof.P.Rajendra Prasad, Dept. of Chemical Engineering,
AU, Visakhapatnam - Member & Md. Yaswen, Managing Partner, air 'n’ gas Controls
— Member and also APPCB has constituted a committee vide proceedings dt:
04.06.2022 comprising of Joint Collector, Anakapalli District, JCEE, Z0, APPCB,
Visakhapatnam, Inspector of Factories Visakhapatnam, Zonal Manager, APIIC,
Atchutapuram.

8. Both the Committees have visited the incident site i.e.,, M/s.Seeds Intimate Apparel
India Pvt. Ltd, CETP of M/s. Brandix Apparel India (Pvt) Ltd(BIAC) & incinerator
within the premises of BIAC and surrounding industries viz.,, M/s.Porus
Laboratories Private Limited (Unit-VI), M/s.Atchutapuram Effluent Treatment
Limited(AETL), M/s. Solara Active Pharma Sciences Limited & M/s. Toyotsu Rare
Earths (India) Private Limited on 06.06.2022 & 07.06.2022. As per the directions of
the District Collector, Anakapalli District, the committee has submitted the inquiry
report on the incident occurred on 03.06.2022 at M/s.Seeds Intimate Apparel India
Pvt. Ltd.,, to the District Collector, Anakapalli District on 10.06.2022.

Report on Second Incident occurred on 02.08.2022:

1. Another incident took place in the same premises of M/s. Seeds Intimate Apparel
India Pvt. Ltd., on 02.08.2022 in between 6.30 PM to 07.45 PM. About 129 people
were got affected and admitted in various hospitals.

2. This office received the information through phone from the management of
M/s.Brandix India Apparel City Pvt. Ltd., regarding gas leak incident at 07:30 PM
and APPCB officials immediately rushed to the spot of the incident at 09:00 PM on
02.08.2022 and conducted VOC Monitoring in & around M/s. Seeds Intimate
Apparel India Pvt. Ltd from 10:30 PM to 11:50 PM. The parameters such as NHs, CO,
HCL, HC, Clz, H2S were monitored at locations within & outside the premises at a
distance 500 m from the incident site in southern direction. The measured
constituents were within Below Detectable Levels. (Annexure-1V)

3. The Regional Office, APPCB, Visakhapatnam immediately directed the industry on
02.08.2022 not to carry-out any maintenance works and cleaning activity in the
premises of industry till further instructions.

4. At the time of incident on 02.08.2022, all the multi gas analyzers installed by the
industry at the security gate have shown values of ‘zero’ which clearly shown that
there was no outside source for causing smell nuisance in the industry.

5 APPCB Officials collected air samples on 02.08.2022 & 03.08.2022 from the inside &
outside premises of M-1 & M2 Blocks (during AHU on/off condition) and also at
toilet and corridor between M1 & M2 blocks and collected the samples of air filter
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dust from all Air Handling Units (AHU) installed on the top of M1 & M2 blocks and
also collected the samples of dust deposited on the AHU ducts in M1 & M2 blacks of
M/s.Seeds Intimate Apparel India Private Limited for analysis. The samples were
submitted to IICT Hyderabad on 03.08.2022 for detailed analysis of VOCs, Methane,
Monomeththylamine, Propadine, Ammonia, Mercaptans and Pesticide residues viz,
Chloriphyrifos, Cypermethrin, Deltamethrin, Beta-Cyfluthrin. The CSIR-IICT,
Hyderabad furnished analysis report on 16.08.2022 and as per the reports
pesticide residues of Chloriphyrifos were present in dust samples collected in AHU
ducts of M1 & M2 Blocks. (Annexure-V)

. ICMR accepted the proposal to take up a detailed study on the incident through

mail dt:03.08.2022.

. APPCB monitored Ambient Air Quality within the industry premises using Mobile

CAAQM station on 24 Hrly Basis for two days period ie. from 03.08.2022 to
08.08.2022. As per the data generated, the gaseous parameters viz., C0, O, NO, NO2,
NOx, NH3, SO2 & PM10 measured were found to be within the NAAQS norms. Some
of the VOCs were also detected but in trace levels. (Annexure-VI)

. The Government of Andhra Pradesh, Vide G.0.Rt.N0.78, dt.03.08.2022, constituted

the Expert Committee to probe into the cause behind the gas leak and suggest
measures to improve the protocol for industrial safety within the 30 days.

. ICMR- NIE (National Institute of Epidemiology) and ICMR-National Institute of

Nutrition (NIN), Hyderabad has conducted their visits on 05.08.2022 & 06.08.2022
and interacted with the affected persons who were undergoing treatment in
hospitals.

10. The Collector & District Magistrate, Anakapalli District has convened meeting with

District level committee on the incident on 06.08.2022 and directed to submit SOP
to be required for safe and effective operation of garment industry.

11. APPCB officials accompanied the ICMR-NIN Team and the team with the help of

Health officials, have taken blood and urine samples of affected and non-affected
employees on 07.08.2022. And also interacted with the Collector & District
Magistrate, Anakapalli District on 07.08.2022.

12.1CMR has submitted the final report to the Member Secretary, APPCB on

20.10.2022.

e
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ANNEYURE- )

T ANDHRA PRADESH POLLUTION CONTROL BOARD

e ZONAL LABORATORY, VISAKHAPATNAM

NS

"“:‘b (i Behind RTA Office. rdadhavadhara VUDA Colony
REF” Visakhapatnain — 530 (18,

M. RAVI, M.Se PhNo. 089 1-2719380/4K]
SENTOR ENVIRONMENTAL SCIENTIST e-mail: Zavsplab-ses2@appeb.gav.in

AMBIENT AIR MONITORING REPORT

Name of the industry : M/s, Seeds Intimate Appare! India Pyt Ltd
Plot -11, Brandix Apparel City (1) Pvi. Ltd.,,
APSEZ, Atchuthapuram, Anakapalli District

Date of monitoring 03.06.2022, (2.45 PM to 11.30PM)

S.No Location L Parameters L
| NH3 | €O [ HCL [ HC | ci2 | HeS |

1 Near line «1 (inside the shed) BDL BDL BDL BDL RDL BDL I'
2 | Nearline-7 (inside the shed ) BDL BDL BDL BDL BDL BDL
3 | Outside the industry premises BOL| BDL| BOL BoL | ROL B0 ]

1 )

remarks : The vaiues are recorded using single gas detectors
BDL: Pelow Detzctable Limit ( 0.1 pem )

S
,‘7(,7" 2
/ 4{ W _//

SENIOR ENVIRONMENT A1 SCIERTIST



ANNERURE ||

1

| Department: DASC | Activity: TESTING f ‘"‘"’,”:,‘:.“’
CSIR-ICT-Analytical Test Report @
’ Form No: CSIR-IICT/IFORMITRF | PageNo.: 1of 2 L !

| Reference No. - 1 [ 0R0620227363 )
| Date of Report 08:06:2022 ‘
_Samp{e Registration No. | 5469
| Cyustomer Name & Address P AP POLLUTION CONTROL BOARD

(with E-meil & Mobile Number of the VISAKHAPATNAM

Contac{ person)

Email: govpappehizgmail.com

. Sample ID{s}¥Code(s)

Meb: $177303309/9866776722

Inside the shed ngar line -- | (gas)

Inside the shed near line - 7 (¢as)

Outeide the shed near fresh air iniet (gas)

Inside the shed near fine - 7 (Sorbent)

Quts*e the shed near frash are inlel (sorbent)

Dust sample from AHL ducts inside the sheds (Dust
sample)

Dust sample from the fresh air inlet filter of Air Handling
Systam (AHU) (Dust sample)

Nawre of Samples

-

3 gases, 4 solids

i Number of samples

-
f

i Sumpting plan, if any ) 55

Al samples were subriitied by APPCB

(cmu. fons at wwhich saiants receivad
' (seaica/unscaizdfice bosi ete

Seaizd, Roos: 18 nperaty,

662022 A .

| Cisfe o1 Samptc Peseipt i
1

l Ry f«fAnern i

8- 2602

t Tcsz inmwd .2 used 4 i ?f alysis

i Xiviations from test methy, 4. -tcedure, = |
f B |

0% infosmaticn, il ay

i GCA‘_S WiTHsS

(..I\.d..ll-‘(:h i Resul' _-__.

Results of Aneosis
i 5 Na, Name o1 3avpie " Chemicals ehserved 1 Techniqus and
Instrumental details

1 Inside the shed near line - | No volatile chemicals | GC-MS with PLOT Q
Data tile code: APPCB-VIZ-1 were observed columin and HSS anavser
Sampi: Gas in PE bag

2 Inside the shed near Jine - 7 No volatile chemicals | GC-MS with PLOT Q
Data iile code: APPCB-VIZ-2 were observed column and HSS anayser
Sample: Gas in PE bag B

3, Outside the shed near frash air Acetoniirile GC-MS with PLOT Q
inlet Dichloromethane column and HSS anayser
Data file code- APPCB-ViZ-3 Ethylacetate
Sampie: {25 in PE bag n-Hexene

Toluene

4, Inside the shed r.ear line-7 Dichloromathane GC-MS with PLOT Q
Data fiiz code. APPCB-VIZ~4 n-Hexane column and HSS anayser
Sample: Sorbent tube

5. Qutside the shed near fresh air No veiatile chiemicels | (GC-MS with PLOT Q
inlet were observed. column and HSS anayser
Data file code: APPCB-V]Z-8

CSiR-Indian institute of Chemical Technology, Uppal Road, Tarnaka, Hyderabad - 500 007
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P ——

Department: DASC I Activity: TESTING | 8" ,L:;‘,:’_
CSIR-ICT-Analytical Test Report @
Form No: CSIR-IICT/FORM/TRF I Page No.: 2of 2 1 i
{ o Sample: Sorbent tube _ _ |
6. Dust sample form AHU ducts Cycloprepane GC-MS with PLOT Q
| inside the sheds Chloromethune calumn and HSS anayser
Date file code: APPCB-VIZ-5 Aretpldehyde
Sample: Dust Furan
1 Acetone
| Dichloromethane
i Z-methy] propanal
: i n=butan:)
l | n-Hexane
a 2-methvifran |
i 2-Butanone
I | Renzenc
i Toluene
7. Dust sample from the fresh air Chloromethane GC-MS with PLGT Q
' inlet filter of Air Handling System | Acetaldehyde column end H3S anayser
! (ARU) Propansal
| Data fite code: APPCB-VIZ-6 | Acetone
Sample: Dust 2-methyipropanal
. 2.3-butanedione
| 2-butanune
| I-butanel
; i Qamathyvibetard
[N S " ‘ ali
' A i.itank sorbont i No velatiie chereicais | GC-MS wath PLOT O
i Dezia fite coder APPCW VIZ-T were oBieryad coluinm ane HES analyse
} Sample: § oot
LR | Marwe o Sample Concantration oV [ aehvique dad s onnen ol | !
e - Ehlarpyriios cefaiy __.__f
1 Dust sample form AHU ducts 3.7 pprke GC-MS with HP-5843
inside the sheds column
Sampile: Dust
2 Dust sample from the fresh air 278.6 pgpikg GC-MS with HP-SM8 |
inlet filter of Air Handling System column
{AHUj
Sample: Dust
%{n;_ﬂcam the gpecific anafyte as 3 parameier and if necessary indicate the tyse of anatysis performied
it eizimer: i
i The report pertains to thi sample tseed oaly
it The report shall noy he used o produced 1 Hagments
i, Thie eport shall aor he used for spy ke Furpes than daelsted by the spalisar
v, CSIRIICT 15 nova regnlators/cenifiing age: v honce o pes of this repin showi be gend for fegal wurposes ander any ¢rrtusin tes
¥, CSTR-IICT shall net be held financilly favte for Tosses incunréd by chents on accounto! infernces and interpretations made on the basi of
the gist results
T =
W efotl™”
Signature of Authorizéd Person
Name: Dr. U.V.R.Vijava s5-athi
/IENT OF REPORTH THRATE v ) wundt Esnie

Technical Manager / Sclentisi4n-Charge
é—"_‘ﬂ‘k\’i’?‘?- ymnie Rorelo Santry
CSiR-Indian Institute of Chemical Techr.ology, Uppal Roadiofatnaka, Hydgfabad - 500 0
A e g Tt o v?:w,:gn
Cli-Indian institute of Chamis Technology
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ANNEX UQEI, B 4
AP. POLLUTION CONTROL BOARD. ZONAL LABCRATORY, VISAKHAPATNAM

MOBILE CONTINUQUS AMBIENT AIR QUALITY MONITORING STATION
24 Hrs. AVERAGE VALUES
Mis Seeds Intimate Apparel India Privete Limited, Pudimadaka(Rd), Atchutapuram(m}, Anakapatle.

Location : Near SEEDS Main Gate
b e e vt e e B Seoap e A oo
oo i B8 L o i e, !E,U'l ey - -‘-f!‘l““”-“'-sﬁow ; *:m&% REHE O

g il \:ﬂ.j L _

a2 Ll R e g F-;:rq-f‘ T a’qt\ e il -nim sl LR V- S =1 T
08.06.2022 18:00 .
 to to 06 47.0 4 12 17 16 12 38 88 328 | 789 1.2 200 | 753
09.06.2022 17:00 '
09.06.2022 18:00
fo to 0.4 406 | 2 9 11 18 10.8 29 71 323 | 798 1.0 176 | 755
10.06.2022 17:00 -
10.06.2022 18:00
to to 0.3 40.2 5 20 25 1 | 108 27 60 319 | 826 1.4 195 | 757
11.06.2022 17:00
11062022 | 18:00
to to 0.4 35.4 4 18 22 15 13.6 25 52 08 | 808 1.2 218 | 758
12.06,2022 17:00 |
12.06.2022 18:00 ' i
to to 0.5 332 6 23 29 1" 12.5 23 43 305 816 09 199 | 750
13062022 17:00 |
s SRR . *2 | *100 | s | _ | 40 | so | e | 100 | _ _ _ _
=l | ! -
Note:- * G0 & Ozone standard is for § hours

SENIOR EIWIRON JEN@'ENTIST




ANNEAD &f 35
ANDHRA PRADESH POLLUTION CONTROL BOARD

¥0 ai
: w::, ZONAL LABORATORY, VISAKHAPATNAM
| NN
< N Behind RTA Office, Madhavadhara VUDA Colony
SR Visakhapatnam — 530 018.
M. RAVI, M.S¢ Ph.No. 0891-2719380/481

SENIOR ENVIRONMENTAL SCIENTIST e-mail: Zovsplab-ses2@appcb.gov.in

AMBIENT AIR QUALITY MONITORING REPORT

Name of the industry M/s. Brandix Intimate Apparel India Pvt. Ltd.,
(Formerly M/s Seeds Intimate Appare! India Pvt Ltd.,)
Plot -11, Brandix APSEZ, Atchuthapuram,

Anakapalli District

Date & Time of monitoring 02.08.2022 (10.30 PM to 11.50 PM)

S.No | Location B Parameters o B ]

TVOC | NH; co HCL HC | Chh | HS |

= | : —

1 | Inside the M1-Shed BOL| BOL| BDL| BOL BDL : BOL| BOL .

g | Outside premises of the BDL| BOL| BOL| BOL BOL| BDL| BOL 1
industry | - | N

3 |InbetweenMi&M2Sheds | BDL| BDOL| BDL| BOL BOL| BDL| BOL |

- — i

Remarks: The above values are recorded using individual gas detectors. TVOC was measured using
hand held PID gas detector (make: lon Science, model: Phocheck Tiger)

BDL: Below Detectable Limit (0.1 ppm )

A
NTAL SCIENTIST

SENIOR ENVIRO
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Department: DASC | Testing: Analytical o g
CSIR-CT-Analytical Test Report il &z
ChHIw - ueT
Form No: CSIR-HCT/FORMITRF l PageNo.: 1of 6 Ll
Reference No 16082022/285 —
Date || 16-08-2022 o |
Sample Registration No. . | 56896
Customer Name & Address i ¢ | AP Poliution Control Board
{with E-mail & Mobile Number of the Zonal Office
Contact persen) Visakhapatnam
Email: zovsplab-ses2@appch.gov.in
Sample ID({s}/Code(s) Air Samples - 10
Dust samples —7
Sorbent tube samples 10

Nature of Samples

“"Semi Solids (17) and gas (10)

Number of samples

1 2)

| Sampling plan, if any

¥ Samples submitted by APPCB

Conditions at which sample received
(sealed/unseaied/ice box etc.)

Room Temperature

i

Date of Sample Receipt 04-08-2022
| Date of Analysis 14-08-2022

Test method(s) used for analysis GC-MS and LC-MS
Deviations from test method/procedure, NA

if any

!

Additional information, if any

;| Qualitative Resuit

Results

Apalvtical Test Results

(&~ Sample Volatile Mercaptans, ] Chlorpyrifos | Delta | - L a- }
N | description | organics Methane. methri | Cyfluthrin | Cypermethrin |
o Monomethyl r

amine
Propadine. i
Ammonia I
1 | Tedlarbag: | Not Notdetected - Not detected | Not Nat i Not detected
Inside the | detected detect | detected |
M1 block ed i

{ neat ling- , i

! 10 (During ! I

| Shutdown l

i of AHUs) . _ |
2 | Tedlarbag: | Not Notdetected | Not detected | Not | Not | Not detected
Inside the | detected detect | detected
: M1 block ed |
near Ling-
24 (During !
shut down i
of AHUs)
3 | Tedlar bag: | Not Noi detected | Notdetected | Not | Not . | Not detected
Qutside the | detected dstect ! detected

CSiR-Indian Institute of Chemical Technology‘..ﬁppai Road, Tarnaka, Hyderabad - 500 007
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 Department: DASC | Testing: Analytical ; .‘”ﬁ”f."g_ !
CSIR-IICT-Analytical Test Report { e |
Form No: CSIRIICT/FORMITRF | Page No.: 20f s“ﬂ TE
)| H
1 [ near I
i lockers
area
{During
shut down
of AHUs) e 1
4 | Tedlar bag: | Not Not detected | Not detected | Not Not Not detected
Outside detected detect | detected
near ed
walkway i
berween i
M1 & M2 i
Blocks }
{During !
shut down |
of AHUs) | o ] : |
5 | Tedlar bag: | Not | Not detected | Not detected | Not | Not Not detected
| Inside M1 | detected detect | detected
block ed
{During
operation i
of AHUs) I i
6 | Tedlar bag: | Not Not detected | Not detected | Not Not | Not detected |
Qutside detected ) detect ; detected
M1 Black ed :
near
Lockers
area
{During 1 |
operation | |
of AHUS) |
7 | Tediar bag: | Not Not detected | Not detected | Not Not Not detected
{ Inside the | detected detect | detected
3 M2 Block ed
- (during {
| shutdown | | ;
of AHUS) | | ] , nn | ’
8 | Tedlar bag: : Not Not detected | Not detected | Not | Not Not detected
4 Inside the | detected 7 | detect | detected
M2 Bloek ed : !
(During i ;
operation » i
of AHUs) ' I -‘
§ | Tedlar bag: | Not Not detected  § Not detected | Not Not Not detected !
‘ Near detected i detect | detected :
i Ladies | ed | !
; wash room { l .
, block : | L i A | 1
| 10 | Tedhur bag: | Not Not detected | Not detected | Not | Not i Not detected

CSiR-Indian Institute of Chemical Technology, Uppal Road, Tarnaka, Hyderabad - 500 007



Dgpartmeng:_ DASC

| Testing: Analytical

CSIR-lICT-Analytical Test Report

I Form No: CSIR-IICTIFCRM/TRF LPage No.. 3of 6
Near detected deteet | detected
| Ladies | ed
| wash room |
of M2 i
block 1 . _
11 Sorbent Not | Not detected | 1.22 pg/kg | Not | Not Not detected
i Tube: detected | detect | detected
fnside the | ed
M1 Block
(During j
| shut down '
of AHUs) o o o
12 | Sorbent | Not Not detected | Not detected | Nof Not Not detected |
tube: detecrad deteet | detected | !
Qutside the | ed ,
M1 Block f i
(Duritig
shut down
Ofr'\}‘iUS_) |
I3 | Sorbent | Not Not detected | 0.4 pake | Not Nat Not detected
tube: Inside i detected detect | derected |
the M2 ed |
Block
(During
shut down
of AHUs)
14 | Sorbent Not Not detected | 1.5 pgikg Not Not Not detected
: tube: Inside | detected detee! | detected
1 the M2 ad
| Block
¢ (During
eperation i
of AHUS) N ~
I5 7 Sorbent Mot Nol detected ¢ 1.0 peike Not Nat Nt derecied
o+ tube: Near | detected detect | detected 3
| Ladies ed
Wash
Roomof
MI Block
16 | Sorbent Not Not detected | Not detected | Not Not Mot detected
tube: Near | detected detect | detected
- Ladies ed
Wash Raod
of M2
Block o \ ) |
17 { Sorbent Not Not datected | Nol detected | Not Not Not detected |
tube: Biank | detected detect | detecred
! sorbent ed
mbc - — e e e
P18 | Dust Not Not detected 506 paeke | Not | Not Notdetected | |

CSIR-Indian Institute of Chemical Technology, Uppal Road, Tarnaka, Hyderabad — 500 007
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e
STRT e

_Eepartment: DASC . t_TisEij.'{g: Analytical ) ig wng 5

CSIRICT-Analytical Test Report e

— - ._————---l C&"IH | l_(C'l

"Eorm No: CSIR-ICT/FORMITRF | Page No.: “4of 6 | M

! 1 | sample: detected detect | detected
; Collected i i ed
| from the i
| AHU ducts | i
i ' inside M! ; -_
L iblock S S— . 'i
""\9 : Dust Not Coidetected | 471 pe/kg | Mot Not Not detected §
; sample: detected detect | detected
| | Collected : ed {
i i fromthe | !
AHU ducts _
inside M2 l %
| IBlock | . . |
20 i Dust Not ot detected | 495 pgrkg | Not Nat 1 Not detected
sample: detected ! detect | detected
Collected i ed
from the
l inlet air !
filter-1 :
front side
t of M1 |
Block
(86TRLHS
)
21 | Dust Not ot detected | 336 Hgkg Not Not
sample: detected detect | detected
Collested ed ;
from the
| infetar
filter-2 - : }
front side | | '
of Ml ‘ :
i Block ' 1
(B6TRLHS | ‘
) | g - . TR e |
22 | Dust  Not Niotdetecied | 201 pG/KG | Not | N Not detected |
| sample | detected detect | detected | !
i
i

i
i |
| z
,1

3t 1

i e A S G e 8¢

collected | ed
from the
inlet air
filter-1 rear
| |sideofMI |
' Block % 1‘
\

(T0TRRHS |
L
23 | Dust | Not | Not detected | 177 ug/kg Not | Not

1
sampie ' detected ,{ detect | detected ]E
i

i
i

RS

) SR » |
| Not detected |

collected ed
from the
inlet air
! filter-2 rear

et I
CSiR-ndian institute of Chemical Technology, Uppal Road, Tarnaka, Hyderabad - 500 007



"-Bg;;ftment: D.f\SC ' Testing: Analytical
: CSIR-lICT-Analytical Test Report
Form No: CSIR-IICTIFORM/TRF " Page No.: 5 of 6

 side of M1
Block
(7T0TRRHS
) !
24 | Dust | Not Not detected | 498 gk Not Not Not detected
sample detected detect | detected
collected ed
from the
inlet air |
filter-1 % !
front side
of M2
i Block
(86TRLHS [ .

)

25 | Dust Not Notdetected | 32 ugkg | Not | Not Not defected
sample detected detect : detected
collected ed L
from the
inlef air
filter-2

front side
of M2

Block i
(86TRLHS | 2 !
) o ;
26 | Dust | Not : Not detected dughkeg | Not | Not Not detected
sample detected I detect | detected
collected ed i
frem the t |
Lintet air

filter -1

! rear side of
| M2 Block
(FOTRLHS

!
27 i Dust Not Not detected | 165 pg/kg Not Not Not detecied
sampie detected detect | deigcted
collected ed
from the ;
inlet air |
filter-2 rear
side of M2 !
Block !
{70TRRHS :

—
el

'CSIR-Indian Institute of Chemical Tecfﬁnofogy. Uppal Road, Tarnaka, Hyderaf}ad ~ 500 007




24, | Department: DASC [ Testing: Analytical 3 s j“% M!
— o AT A et | g gt

CSIR-ICT-Analytical Test Report | i@z .

Form No: CSIR-ICT/FORMITRF | PageNo.: 6of 6 | a4

— $ Ry ST HARIREY - i ot i aiin o )

Disclaimer:
i. The report pertains to the samples tested only and the results are scientific findings only.
i, The report shall not be used or preduced in fragments
iil. The repert shall not be used for any other purpose than declared by the sponsor
v, CSIR-ICT is not a reguiatory/certifying agency hence nio part of this report should be used
for legal purposes under any circumstances
v CSIR-HCT shall not be held financially liable for logses incurred by chients or for any decisions

on account of inferences and interpretations made on the basis of the test results

. oSy e A
J,/’ "\,'\/ o ¥ T ( /";#‘ R
(R , . vit
Signature of Authorized Personhel
LT W e rmiey
Trdd b3 LA PRIC B VR Lo T VA £ L
Bo i 3 v A )
e J b AT Lo
END OF REPORT ®ws . - e w2 o ehTC 3T
Doyt vy = e Y 1127
o T ol (I <M PN IEINE
CRIR-L B L rute © Do wicst Technology
FRETILY mpderatas - G0N LT AT dndia
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A.P. POLLUTION CONTROL BOARD, ZONAL LABORATORY, VISAKHAPATNAM

MOBILE CONTINUOUS AMBIENT AIR QUALITY MONITORING STATION

24 Hrs. AVERAGE VALUES
M/s Brandix India Apparel City{ Formerly M/s Seeds Intimate Apparel India Pyt L.td), Pudimadaka(Rd), Atchutapuram(M), Anakapalli District.

AINERV RE - Vl1 42

Location 1 Near M1 & M2 Block Back Side
SRR S RS IR0 0% X ND S NG BINOY S NS serk 1 2k | Lo | s ] w
_ A ! P | (TGS ;:g;j_:_i_‘*" _{,L!j}'_ui'-‘ f /T | L}'J!Jlr' .'i’_j_gy:u'r.- '..El___’_fﬁl’ ' _}_,_5-';;'4"'1 | Sk % “»-'t:} b,
03.08.2022 | 1900 | -
to to 08 18.0 3 9 11 19 75 47 29.8 84.3 0.7 101 756
064.08.2022 18:00
Location 2 : Near Out Gate
04.08.2022 19:00
to to G4 335 3 7 10 18 5.7 34 297 83.9 0.9 155 755
05.08.2022 18:00
$5.08.2022 19:00
fo to 0.5 694 3 10 13 12 12.3 35 30.0 81.6 1.2 262 753
06.08.2022 18:00
06.08.2022 19:00
to to 0.7 £55.6 3 9 12 18 i4.1 32 28.8 86.9 1.4 253 751
07.08.2022 18:00
07.08.2622 19:00
fo to 05 516 3 7 10 i2 59 42 278 88.0 2.1 258 750
08.08,2022 18:00 |
Samb it - »2 | *100 _| 8o _ | a0 | 80 | w0 | _ } B . )
MNote:- * C0 & Ozone standard is for 8 hours

NAL .5
E b \,’f\.;}
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Annexure - 7 1 43

Investigational Report

An Epidemiological Investigation of Acute neuro and
gastrointestinal outbreak among women workers in Apparel
factory, Achyutapuram, Anakapalle District, Andhra Pradesh

(Ref: AP pollution control Board, Visakhapatnam, Andhra Pradesh email dated 05-08-2022)

Submitted by

Director,

ICMR - National Institute of Nutrition (ICMR-NIN),
ICMR-National Institute of Epidemiology (ICMR-NIE),

Indian Council of Medical Research (ICMR),
Ministry of Health & Family Welfare, Govt. of India
Jamai - Osmania PO, Hyderabad — 500007, T.S. INDIA,
R-127, TNHB, Ayapakkam, Chennai 600071, India.

icmz |NIN

INDIAN COUNCIL OF NATIONAL INSTITUTE
MEDICAL RESEARCH OF NUTRITION

28.11.2022
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1. Introduction: Rationale for Investigation:

On August 2nd 2022, a request was made to ICMR-NIN by the AP Pollution control
board on behalf of Government of Andhra Pradesh that a sudden unknown gas leak
was reported at M/s. Seeds Intimate Apparel India Pvt. Ltd., located in the premises
of M/s. Brandix India Apparel City (Pvt) Ltd., (BIAC), SEZ, Atchuthapuram,
Anakapalle District.(Ref: AP pollution control Board, Visakhapatnam, Andhra
Pradesh email dated 05-08-2022) to investigate into the sudden unknown illness of
employees of the firm. About 129 women employees were admitted in government
and private hospitals located in Anakapalle town. The major symptoms among the
affected were breathlessness, giddiness, vomiting’s, and drowsiness. The outbreak
had created panic among the workers and attracted media glare from national

communities.

The Director, NIN constituted a multidisciplinary team to conduct outbreak
investigation, in view of experience, expertise, and infrastructure at the institute a

study plan was made.

Team profile: ICMR-NIN

Dr Hemalatha Rajkumar, Director

Dr J.J Babu Geddam Scientist F Principal Investigator

Dr Sinha Sukesh Narayan Scientist F

Dr. Shiva Perumal Scientist-D

Dr Mahesh Kumar Mummadi Scientist C

Dr Samarasimha Reddy N Scientist-E Investigators

Dr Sreenu Pagidoju TO-B

Mr Raji Reddy Sr Tech-2

Ms B Tulja TO-B
A Team with 3 epidemiologists, with Dr. JJ Babu trained in epidemic preparedness
and the other two had post graduate degrees in Community Medicine. The team
also had expertise in nutrition, food toxicology.
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Another Team was also constituted by Dr Manoj Murekar, Director ICMR-
National Institute of Epidemiology as per the request of APPCB (Andhra

Pradesh Pollution Control Board.

Team profile: ICMR-NIE

Dr Manoj Murhekar, Director

Dr Prabdeep Kaur, Scientist-F

Dr S Lokesh Scientist-E Principal Investigator
Dr Maniganda Nesan Consultant

Dr Ramya Scientist-B Investigators

Dr Ranijith Scientist-B

Institutional strength: Rich experience in handling the epidemics of any
origin. The institutional infrastructure is on par with any international norms.
Well trained Human resources from clinical, non-clinical, technical and field
staff are well trained. All laboratory investigations are conducted under strict

guidelines of GCP monitoring all quality aspects.

Site of inspection and investigation:

Atchuthapuram is a Mandal in Anakapalle district of Andhra Pradesh state.
Brandix India Apparel City (BIAC) is a 1000-acre Branded Apparel clothing
maker. Itis located at 17°33'42"N 82°58'28"E.

The Media has reports as sudden unknown gas leak in M1 Block of M/s.
Seeds Intimate Apparel India Pvt. Ltd., located in the premises of M/s. Brandix
India Apparel City (Pvt) Ltd., (BIAC), SEZ, Atchuthapuram, Anakapalli District.
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The industry has four sections — L, M1, M2 and N. The “L section” consists of
administrative office, moulding and cutting units and a warehouse to store raw
materials. M1 and M2 sections are the major sections of the industry involved in
stitching the products by employing sewing machine operators (SMO). The “N
section” has a warehouse to store finished goods on the ground floor and a
canteen on the first floor. The L, M1, and M2 sections have closed-loop AHUs to
supply filtered cool air to condition the room temperature. The AHUs intake the
air from the room, filter it and cool it by circulating it around a system of cold-

water pipes.
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Description of the incident:

On August 2, 2022, some employees started complaining of vomiting and
giddiness at around 6.30 PM during their break time. At the same time, there was
an unusual odour in the outdoor area within the premises of Seeds Apparels.
Subsequently, about 129 individuals developed symptoms such as giddiness,
vomiting, headache, and shortness of breath and were shifted to nearby hospitals.
The industry was reportedly evacuated immediately with the help of buses and
ambulances. All but eight patients were discharged within two days, and no

fatality was reported.

Description of the movement of the employees within the industry:

There are three types of shifts for the employees — morning shift (6 AM to 2 PM)
and afternoon shift (2 PM to 10 PM) for the workers and a general shift (9 AMto 5
PM) for the administrative team, and a few other supporting teams. During the
afternoon shift, the workers from the M1 and M2 sections go to the canteen during
a half-an-hour break in three batches from 5.30 PM to 7 PM.

Analysis of the patient line list provided by the industry:

Of the 2069 employees in the industry during the afternoon shift, 129 developed
symptoms (Attack rate — 6 per 100 people). Employees of the M1 section were
affected more (12 per 100 people, 119/999) when compared with the M2 section
(1 per 100, 7/780) and the L section (1 per 100, 3/290). Females (7 per 100) were
affected more than males (only 1 out of 278). The attack rate among the quality
auditors (78 per 100, 18/23) was disproportionately higher than the sewing
machine operators (8 per 100, 85/1084).
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2. Objectives: / Goals of Investigation:

e To describe the distribution of the outbreak in terms of time, place, and
person.

e To identify the contaminant and its source which is causing the outbreak
e To propose the measures to control the outbreak and prevent

further occurrences

3. Plan of Investigational Approach:

Clinical
Examination

Differential
Diagnosis

1 1 1
Differential Differential Differential
Diagnosis 1 Diagnosis 2 Diagnosis 3

L Appropriate
Sample

Collection

Appropriate
Sample
Collection

Appropriate
Sample
Collection

Community
Diagnosis



4. Methods (Approach):

4.1. Type of the Study:

It is an epidemiological investigation.

The investigation was conducted as an observational case control study.
4.2. Working Hypothesis:

A sudden onset of outbreak of unknown gas leak with neurological and gastro
related symptoms with probable toxicological agent for investigation

4.3. Differential diagnosis:
From the clinical picture, the following differential diagnoses were made:

1. Acute Inhalation of Common Industrial gases like Chlorine, Hydrogen sulfide,
Ammonia

2. Acute Inhalation of pesticide poisoning (Organophosphate / organochlorine
compounds) used for treating insecticides/bugs on fabric in Textile industry

3. Acute Exposure to Formaldehyde (Commonly used Finishing/Shining agent in
Textile Industry)

4.4. Sampling Design:

Present study is done as a case-control study.

Cases are the ones who work in Evening shift in M1 block with symptoms on
the day of Accident.

Controls are the ones who work in Morning shifts in M1 block and M2 block
without symptoms on the day of Accident

4.5. Investigation conducted:

The team conducted the following investigations from bedside and from households:
Factory Visit:

During the inspection of the premises, there was a chemical room at the backside of
the M2 section near the walkway between the M1 and M2 sections. Upon enquiry,
the team was informed that the room was used to store oil for the maintenance of the

tailoring machinery, paints, anti-scalants and non-oxidizing microbicide used in the
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cooling towers, which supply cold water to the AHUs. Most of the employees from
M1 used to cross this room to go to the canteen, while some from M2 who exit using
the door near the chemical room might go near it. However, the material safety data
sheets for the chemicals above did not mention any inhalational hazard in line with
the symptoms reported by the employees.

The industry management installed analyzers for six gases in the ambient air near
the security gate. The analyzers check for the levels of ammonia, methyl
mercaptans, formaldehyde, chlorine, carbon monoxide and volatile organic
compounds. Reports from the industry management and APPCB mentioned that all
the six analyzers recorded a “zero” value

Video Footage: We observed video footage of the outbreak from different
viewpoints. Though the team was shown a few CCTV footage on the first day of the
visit, the team’s request to show detailed CCTV footage during our second visit
when we noticed the chemical room was denied. The reason given was that the
backup of the CCTV footage was going on, and it would take 3.5 days for the
process to complete. Hence, the team could not access the CCTV footage to look
for any potential exposures that could have occurred in this room.

Hospital Visit: We have visited the admitted patients and collected blood, urine
samples and conducted in-depth interviews with patients and treating doctors.
Enquired about the clinical findings such as breathlessness, giddiness, vomiting’s,
and drowsiness.

Biological Samples: Received blood and urine samples from DMHO, Anakapalle

which were collected on Day 2, Day 3, and Day 4 of the outbreak.
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In-depth interviews were conducted with pollution control board team, factory
Manager, factory maintenance in charge, security, and workers in nearby factories.
“The gas might be released within the M1 block with a big sound around 7 pm on
2nd August 2022, and it is not from surrounding factories as we don’t see any other
worker got involved and also similar episode happened two months back from the
same area” told by a worker from nearby factory.

Water and Fabric Samples: We collected water samples from the drinking water
source, drainages, air handling units and washrooms and fabric samples from the
M1 unit where the outbreak has occurred.

Community Visit: We have visited the community and collected blood, urine
samples among discharged patients and from few controls who are also the
employees of same factory.

Telephonic Interviews: Telephonic interviews were done with the patients whose
samples were received on Day 2, Day 3, and Day 4 of the outbreak.

Analysis: The blood samples were tested for acetyl cholinesterase enzyme which is
a biomarker of organophosphate insecticide. The blood markers are sent to ICMR,

NIOH, Ahmedabad for analysis of Insecticides using LC-MS/MS
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Figure 1: IC

S " e

MR- Team at the site of Outbreak
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Figure 4: Collecting Water samples from Drinking water facility at M1 Block

Figure 5: Collecting Water samples from Drainage water at M1 Block

Figure 6: Monitoring the Gas Alarms for Carbon Monoxide, Formaldehyde, Ammonia, Chlorine,
Methyl Mercaptan and VOC (Volatile Organic compounds) at the entrance of M1 Block




4.8 Methodology of pesticide analysis

4.8.1 Samples:

The Water, Blood samples were collected from Anakapalle district of Andhra
Pradesh.

4.8.2 Reagents and LC Columns:

Methanol and acetonitrile (both LC-MS grade) were purchased from Sigma Aldrich
USA, while the formic acid was purchased from Merk, USA. Captiva premium 0.2p
syringe filter was purchased from Agilent Technologies, USA and the LC column
(Agilent SB C18, 1.8um, 4.6 x 150mm and Xterra MS C18, 3.5 ym, 4.6 x 100mm)
were purchased from Agilent Technologies, USA and from Water Corporations, USA.
(OP pesticides analysis)

Standard we have procured from Sigma Aldrich standards for blood and water and
vegetable samples. CDC Atlanta standards for urine metabolite were also brought
and these standards were used in analysis and validation of method.

Solvents of LC-MS grade and analytical grade (AR) reagents were used during this
study. The acetonitrile solvent was purchased from Sigma-Aldrich Chemical Co.,
USA. The standards of DAP metabolites diethyl dithiophosphate (DEDTP), diethyl
thiophosphate (DETP), dimethyl thiophosphate (DMTP), and dimethyl-
dithiophosphate (DMDTP), dimethyl phosphate (DMP) and diethyl phosphate (DEP)
were obtained from CDC, Atlanta, USA. (OP pesticide Metabolite analysis)
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4.8.3 Extraction Techniques:

Extraction of OP pesticides from blood:
Blood samples of OP’s poisoned patients were collected in EDTA tubes after

decapitation and stored at -80°C until analysis. The extraction process is as follows:

100 uL of whole blood was taken into 10 mL test tube
900 uL of acetonitrile (ACN)
was added to the blood sample

It was vortexed for 1 min

The sample was passed through a 0.2 m syringe filter
column i

The elutant was collected into a clean 1 mL vial tubes

}

It was analysed on LC-MS/MS

}

The data was correlated with clinical and enzyme activity
with pesticides concentration

Quality statement: All samples were collected following all scientific procedures
established at the institute. Analytical methods employed in this investigation are as
per institutional SOPs, which are following all international norms. The standards
used for comparisons are sourced from NIST, CDC, Sigma depending on the nature
of samples. The ICMR-NIOH reference lab is also involved in analyzing the samples
which is NABL accredited and GLP complaint.



Extraction method for analysis of Pesticide residues in biological samples
(Blood, Serum)

Take 1.0 ml of blood/serum sample in 15 ml PTFE centrifuge tube and equilibrate

it to room temperature.

Add 3.0 ml 2% acidified Ethyl Acetate (Ethyl acetate was acidified by addition of
concentrated acetic acid) followed by 400mg MgSO4 and slowly shake the tube

for 5 mins.
Centrifuge the tube for 10 minutes at 6000 rpm.

Collect the supernatant organic phase in 10 ml glass test tube and evaporate

under gentle nitrogen stream.
To the above tube, add 1 ml of Ethyl Acetate and vortex it.

Transfer the extract into 15 ml PTFE centrifuge tube containing 50mg PSA

(Primary Secondary Amine) and slowly shake the tube for 5mins.
Centrifuge the tube for 15 minutes at 6000 rpm.

Collect the supernatant organic phase and filter the sample using 0.22 um PTFE
filter into vials for GC-MS/MS and LC-MS analysis.

4.8.4 Chromatography and Mass Spectrometry conditions:

4000 - QTRAP triple quadruple hybrid mass spectrometer (Applied Biosystems MOS

sciex, USA) was used for the analysis of pesticides, as per our previously reported

method (Sinha et al., 2012). Multiple reaction positive Electrospray lonization

(ESI)modes with high-resolution monitoring were used for the analysis of analytes.

This study was done using an ultra-fast Liquid chromatography system equipped

with a triple - quadrupole ion trap hybrid mass detector, operating in the Multiple

Reaction Monitoring (MRM) mode.
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Quantification and Confirmation of Pesticides by Gas Chromatography Mass
Spectrometry (GC-MS/MS):

Instrument name: - Shimadzu GC-MS/MS TQ8040 (Shimadzu Analytical Pvt. Ltd.,
Kyoto, Japan)

List of Pesticides (Organochlorine and Synthetic Pyrethriod)

Organochlorine: - BHC-alpha, BHC-beta, BHC-gamma , BHC-delta , Heptachlor,
Heptachlor epoxide-B, Aldrin, Dicofol, Chlordane-a, Chlordane-g, Endosulfan-l,
Endosulfan-1l, pp’DDT, pp’DDD, pp’DDE, Endosulfan sulphate, Endrin Ketone,
Endrin Aldehyde, Dieldrin, Endrin, Methoxychlor.

Synthetic Pyrethroids: - Alachlor, Butachlor, Fluchloraline, Pendimethaline,
Bifenthrin, Fenpropathrin, Cyfluthrin, Cyhalothrin lambda, Cypermethrin,
Fenvalerate, Deltamethrin.

Instrument Parameters:

Capillary column DB — 5 MS, 30 m x 0.25 mm ID x 0.25 um l.d. Carrier gas - Helium
(UHP — grade). Injector temp - 270°C, carrier gas — helium (UHP - grade) used,
where the column flow is 1.50 mL/min, Splitless Mode,

Oven temperature programming - 120°C, hold for 1min, then ramped 210°C at 20°C
/min, and hold for 9min, then ramped 300°C at 10°C/min and hold for 2 min. Total
run time 24.10 min. Mass Spectrometry — Transfer line temperature is 250°C and ion
source temperature is 230°C, under the in Multiple reactions Monitoring Mode
(MRM). For quantitative purposes, at least 2 ions (product ion) yielding and

considered their relative abundance ratio set as per reference standard.



Quantification and Confirmation of Pesticides by Liquid Chromatography Time
of flight Mass Spectrometry (UPLC-TOF/MS):
Instrument name: - Waters UPLC-TOF/MS SYNAPT
List of Pesticides (Organophosphate and Carbamates)
Acephate, Flonicamid, Monocrotophos, Imidacloprid, Dimethoate, Acetamiprid,
Thiacloprid, Aldicarb, Carbofuran, Thiodicarb, Atrazine, Metalaxyl,
Chlorantraniliprole, Propargite, Azoxystrobin, Malathion, Miclobutanil,
Thiamethoxam, Triadimefone, Triazophos, Difenaconazole, Ethion, Flubendiamide,
Quinalphos, Phenthoate, Tebuconazole, Indoxacarb, Trifloxistrobin, Profenophos,
Fenpyroximate
Instrument Parameters: Column- Acquity UPLC BEH C18; 1.7 um; 2.1 X 50 mm,
Run Time: 5.99 minute,
Mobile Phase- Line A- 0.1 % Formic Acid in Methanol.

Line B- 0.1 % Formic Acid in Water.
Column Temp: 40.0 °C, Sample Temp: 8.0 °C, Flow rate: 500 ml/min Gradient
Injection Volume: 10, Weak wash: Water/Methanol, Weak wash volume: 600 pL
Strong wash solvent name: Water/Methanol, Strong wash volume: 200 pyL
Source (ES+, v- mode), Capillary (Kv): 3, Sampling cone: 30.0, Extraction cone: 3.0
Source Temp (°C): 120, Desolvation temp (°C): 350, Cone Gas Flow (L/Hr): 0.0

Desolvation gas flow (L/Hr): 600.0

Time (min) Flow rate Y%A %B
Initial 0.500 5.0 95.0
0.10 0.500 5.0 95.0
4.23 0.500 100.0 0.0
4.29 0.500 100.0 0.0
4.30 0.500 5.0 95.0
5.98 0.500 5.0 95.0
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5. Results
5.1 Clinical findings:

A total of 59 participants (47 cases and 12 controls) were interviewed for Clinical
symptoms using Case report forms. Out of 47 Cases (46 were females and 1
was male). Out of 12 Controls (3 were females and 9 were males). Mean Age of
Cases was 30.8 years and Controls was 34.3 years.

Major Symptoms in cases were giddiness (77 %), vomiting (66 %), comatose
(66 %), breathlessness (58 %) and burning sensation of Eyes (45 %), Nausea
(35%) (Figure-7).

The severity of cases is mild in 21%, moderate in 27% and severe in 52 %. The
Number of days in ICU is one day is 71 % of cases and six days in 3 % of
cases.(Figure 8)

A total of 64 blood serum samples (52 cases and 12 controls), 38 urine samples
(26 cases and 12 controls with 2 repeat samples) were collected from
participants and 9 water samples were collected from factory drinking,
washroom, drainage and at water cooled ventilation places.

Figure 7: Distribution of clinical symptoms in cases
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Figure 8: Severity of Cases and Number of Days in ICU
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5.3 Biochemical Analysis of samples for Pesticides:

Toxicological analysis:
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* 64 blood serum samples (52 are cases and 12 are controls) were analyzed for estimation of
acetyl cholinesterase enzyme, which is a biomarker of organophosphate insecticide using HPLC

(High-performance liquid chromatography) method. All samples were found negative.

* All Blood serum samples were analyzed for 30 Pesticides and Insecticides estimation using
Liquid chromatography—tandem mass spectrometry (LC-MS-MS) at NIOH, Ahmedabad, four
blood samples were positive for Imidacloprid, an Insecticide.

* Similarly, water and urine samples were analyzed for 30 Pesticides and Insecticides. All
samples were found negative.

* The limitation of this investigation is the delay in collection of blood samples after the
outbreak. Hence, we can not rule out the possibility of more samples to be positive for

Imidacloprid, an Insecticide.

Table1: Percentage of blood samples positive for Pesticides.

S.no. Type Samples Sample

collected positive
1 Cases 52 4
2 Controls 12 0
Total 64 4
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Table 2: Pesticide residues in serum samples (concentration reported in (ng/ml) Using LC-MS

S Acephate | Flonicamid | Monocrotophos | Imidacloprid | Malathion | Triazophos | Thiacloprid
No.

1 ND ND ND ND ND ND ND
2 ND ND ND ND ND ND ND
3 ND ND ND ND ND ND ND
4 ND ND ND ND ND ND ND
5 ND ND ND ND ND ND ND
6 ND ND ND ND ND ND ND
7 ND ND ND ND ND ND ND
8 ND ND ND ND ND ND ND
9 ND ND ND ND ND ND ND
10 [ND ND ND ND ND ND ND
11 [ ND ND ND ND ND ND ND
12 [ ND ND ND ND ND ND ND
13 [ND ND ND ND ND ND ND
14 | ND ND ND ND ND ND ND
15 [ ND ND ND ND ND ND ND
16 | ND ND ND ND ND ND ND
17 | ND ND ND ND ND ND ND
18 [ ND ND ND ND ND ND ND
19 [ND ND ND ND ND ND ND
20 | ND ND ND ND ND ND ND
21 | ND ND ND ND ND ND ND
22 | ND ND ND ND ND ND ND
23 | ND ND ND ND ND ND ND
24 | ND ND ND ND ND ND ND
25 | ND ND ND ND ND ND ND
26 | ND ND ND ND ND ND ND
27 | ND ND ND ND ND ND ND
28 | ND ND ND ND ND ND ND
29 | ND ND ND ND ND ND ND
30 | ND ND ND ND ND ND ND
31 | ND ND ND ND ND ND ND
32 |ND ND ND 340 ND ND ND
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33 |ND ND ND ND ND ND ND
34 |ND ND ND 210 ND ND ND
35 |ND ND ND ND ND ND ND
36 |ND ND ND ND ND ND ND
37 | ND ND ND ND ND ND ND
38 | ND ND ND ND ND ND ND
39 | ND ND ND 628 ND ND ND
40 |ND ND ND ND ND ND ND
41 | ND ND ND ND ND ND ND
42 | ND ND ND 359 ND ND ND
43 | ND ND ND ND ND ND ND
44 | ND ND ND ND ND ND ND
45 | ND ND ND ND ND ND ND
46 | ND ND ND ND ND ND ND
47 | ND ND ND ND ND ND ND
48 | ND ND ND ND ND ND ND
49 | ND ND ND ND ND ND ND
50 | ND ND ND ND ND ND ND
51 |ND ND ND ND ND ND ND
52 | ND ND ND ND ND ND ND
53 | ND ND ND ND ND ND ND
54 | ND ND ND ND ND ND ND
55 | ND ND ND ND ND ND ND
56 | ND ND ND ND ND ND ND
57 | ND ND ND ND ND ND ND
58 | ND ND ND ND ND ND ND
60 | ND ND ND ND ND ND ND
61 | ND ND ND ND ND ND ND
62 | ND ND ND ND ND ND ND
63 | ND ND ND ND ND ND ND
64 | ND ND ND ND ND ND ND




Table 3: Pesticide residues in water samples (concentration reported in (ng/ml) Using LC-MS
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S Acephate | Flonicamid | Monocrotophos | Imidacloprid | Malathion | Triazophos | Thiacloprid
No.

1 ND ND ND ND ND ND ND
2 ND ND ND ND ND ND ND
3 ND ND ND ND ND ND ND
4 ND ND ND ND ND ND ND
5 ND ND ND ND ND ND ND
6 ND ND ND ND ND ND ND
7 ND ND ND ND ND ND ND
8 ND ND ND ND ND ND ND
9 ND ND ND ND ND ND ND
Table 4: Pesticide residues in urine samples (concentration reported in (ng/ml) Using LC-MS

S Acephate | Flonicamid | Monocrotophos | Imidacloprid | Malathion | Triazophos | Thiacloprid
No.

1 ND ND ND ND ND ND ND
2 ND ND ND ND ND ND ND
3 ND ND ND ND ND ND ND
4 ND ND ND ND ND ND ND
5 ND ND ND ND ND ND ND
6 ND ND ND ND ND ND ND
7 ND ND ND ND ND ND ND
8 ND ND ND ND ND ND ND
9 ND ND ND ND ND ND ND
10 [ND ND ND ND ND ND ND
11 [ ND ND ND ND ND ND ND
12 [ ND ND ND ND ND ND ND
13 [ND ND ND ND ND ND ND
14 | ND ND ND ND ND ND ND
15 [ ND ND ND ND ND ND ND
16 | ND ND ND ND ND ND ND
17 | ND ND ND ND ND ND ND
18 [ ND ND ND ND ND ND ND
19 [ ND ND ND ND ND ND ND
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20 [ ND ND ND ND ND ND ND
21 | ND ND ND ND ND ND ND
22 |ND ND ND ND ND ND ND
23 |ND ND ND ND ND ND ND
24 | ND ND ND ND ND ND ND
25 | ND ND ND ND ND ND ND
26 | ND ND ND ND ND ND ND
27 | ND ND ND ND ND ND ND
28 | ND ND ND ND ND ND ND
29 | ND ND ND ND ND ND ND
30 |ND ND ND ND ND ND ND
31 |ND ND ND ND ND ND ND
32 |ND ND ND ND ND ND ND
33 |ND ND ND ND ND ND ND
34 | ND ND ND ND ND ND ND
35 |ND ND ND ND ND ND ND
36 |ND ND ND ND ND ND ND
37 |ND ND ND ND ND ND ND
38 | ND ND ND ND ND ND ND




Figure 9: Standard chromatogram for Organo Phosphorous compound (standard)
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Figure 10: chromatogram of Imidacloprid In Blood sample of Case
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6. Community Diagnosis:

The clinical picture and epidemic pattern are characteristic of a single
exposure outbreak. The acute clinical signs and symptoms were suggestive of
inhalation of organophosphate insecticide. The biomarker of Imidacloprid, an

Insecticide, were found in four samples among the exposed.

This is suggestive of inhalation of Imidacloprid insecticide, but the source of

exposure might be accidental or incidental.
7. Recommendations

e Spraying of any Insecticide in the campus to be done when no workers are present

e Give a day off to the workers after spraying any insecticide or conduct before public
Holidays.

e Modify the threshold of gas identifiers as per The National Institute for Occupational
Safety and Health (NIOSH) standards by CDC,USA . ( For Ammonia- 300 ppm,
Formaldehyde- 20 ppm , Carbon Monoxide- 1200 ppm, Chlorine- 10 ppm, methyle
Mercaptan-150 ppm, VOC- 100 ppm )

e Periodical medical examination of the staff is advised

e Proper ventilation, Personal Protection Equipment to be used by workers as per the

Occupational health regulations.
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GOVERNMENT OF ANDHRA PRADESH
ABSTRACT

E.F.S5. & T. Department - Constitution of Expert Committee to probe into the
causes behind the gas leak and suggest measures to improve the protocol
for industrial safety - Orders- Issued.

----------------------------------------------------------------------------------

ENVIRONMENT, FORESTS, SCIECNCE & TECHNOLOGY (SEC.I) DEPARTMENT

G.O.RT.No. 78 Dated: 03.08.2022.
Read the following:-

1. Industrial accident occurred at about 11:50 AM on 03.06.2022
at M/s Seeds Intimate Apparel India Pvt Ltd., Anakapalli District.

2. Proceedings of the Dist Collector, Anakapalli, Rc.N0.290/2022/D/
dt.03.06.2022

3.Procedings of the Member Secretary, APPCB,
383/APPCB/UH.II/TF/VSKP/2022, dt.04.06.2022

4,Letter dated 14.07.2022 of the Member Secretary, APPCB along
with report.

1
3 ok ok ek ok

ORDER :-

An industrial accident took place at about 11:50 AM on 03.06.2022 at
M/s Seeds Intimate Apparel India Pvt Ltd., existing in M/s. Brandix India
Apparel City Pvt. Ltd., SEZ, Pudimadaka Road, Atchuthapuram, Anakapalli
District and many employees suddenly fell sick with symptoms like vomiting,
irritation, breathlessness due to the accident. 1175 employees in production
floor M1 (32,295 Sqft of carpet area) and 928 employees in production floor
M2 (32,295 Sqft of carpet area) are working in Seeds Intimate Apparel India
Pvt., Ltd., at the time of the incident. 223 workers from M1 Block and 208
workers from M2 Block totalling 431 were admitted in the nearby hospitals.

2. The Collector & District Magistrate, Anakapalli and the Member
Secretary, APPCB have constituted committees to inquire into the incident

vide proceedings 2" and 3" read above.
3. In the letter 4" read above, the Member Secretary, APPCB has
submitted the findings and recommendations of the committee.

4. Meanwhile, another gas leakage incident in the same premises of the
industry occurred on 2.8.2022 around 7.00 PM and several workers were
injured. In view of the recurring incidents, it is proposed to set up a third

party expert committee.
Accordingly, Government after careful consideration hereby constitute

50
a third party expert committee to enquire the whole issue with the following:
(1 Senior Expert ICMR, Hyderabad office
2 Senior Expert IICT, Hyderabad
3 Senior Expert Central Forensic Science Laboratory,
Hyderabad
4 Member Secretary APPCB (Member Convenor)

The Committee can invite other experts, as necessary.
(PTO)
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6. The Member Secretary, APPCB is hereby directed to coordinate with -
the expert committee and submit a detailed report within thirty days.

(BY ORDER AND IN THE NAME OF THE GOVERNOR OF ANDHRA PRADESDH)

NEERABH KUMAR PRASAD
SPECIAL CHIEF SECRETARY TO GOVERNMENT

To

The Member Secretary, APPCB

The Members of the Committee through the MS, APPCB.

Copy to:

The PS to M (Energy, EFS&T, M&G)

The PS to CS

The PS to Spl. CS (EFS&T)

SF/SC (Computer NO.1771168) _

// FORWARDED::BY ORDER // /
ﬁn OFFICER



12/2/22, 5:47 PM Yahoo Mail - Re: A.P. Pollution Control Board - Zonal Office, Visakhapatnam - Incident of sudden sickness of women eﬁplg7.1

Re: A.P. Pollution Control Board - Zonal Office, Visakhapatnam - Incident of sudden
sickness of women employees in M/s. Seeds Intimate Apparel India Pvt. Ltd.,,
Atchutapuram, Anakapalli District - Epidemiological study - Deputation of team -
Requested - Reg.

From: DIRECTOR NIN (dirnin_hyd@yahoo.co.in)
To: directornin@icmr.gov.in; zovsp-jcee@appch.gov.in

Cc pa-ms@appcb.gov.in; collectorpeshianakapalli@gmail.com; geddambabu@gmail.com; unit2-
jcee@appcb.gov.in; zovspappcb@gmail.com; geddambabuj@gmail.com; sukeshnr_sinha@yahoo.com;
drsamarareddy@gmail.com; mahidoc@yahoo.com; pagidoju@gmail.com

Date: Friday, August 5, 2022 at 04:18 PM GMT+5:30

Sir,

As requested by you, the Director, ICMR-NIN has deputed a team of officials from ICMR-NIN,
to undertake epidemiology studies with regard to the incident of sudden sickness of women
employees with dizziness, headache, vomiting etc., occurred on 2nd August, 2022 in M/s.
Seed Intimate Apparel India Pvt. Ltd., (inner wear stitching unit) located in M/s. Brandix India
Apparel City Pvt., Ltd., SEZ, Atchutapuram, Anakapalli District. The team as given below is
lead by Dr. J. J. Babu, Scientist-F & Head (Clinical Epidemiology Division), ICMR-NIN and for
further correspondence you may contact him directly on his mobile N0.9849652497.

Team:

Dr. J.J. Babu, Scientist-F

Dr. S.N. Sinha, Scientist-F

Dr. N. Samarasimha Reddy, Scientist-E
Dr. M. Mahesh Kumar, Scientist-C

Dr. Pagidoju Sreenu Technical Officer-B

arON =

Thanking you,

P.S. to Director

ICMR-National Institute of Nutrition,
DHR, MoHFW, GOlI.

Tarnaka, Hyderabad - 500 007
Ph. No. 040-27018083; 040-27197233

On Friday, 5 August, 2022 at 03:12:19 pm IST, T.Rajendra Reddy JCEE <zovsp-jcee@appcb.gov.in> wrote:

Madam,

It is to inform that there was an incident of sudden sickness of about 100 women employees with
dizziness, headache, vomiting etc., occurred on 02.08.2022 in M/s. Seeds Intimate Apparel India Pvt.
Ltd., (inner wear stitching unit) located in M/s. Brandix India Apparel City Pvt. Ltd., SEZ, Atchutapuram,

about:blank 12



12/2/22, 5:47 PM Yahoo Mail - Re: A.P. Pollution Control Board - Zonal Office, Visakhapatnam - Incident of sudden sickness of women ﬁp?.z

Anakapalli District. Similar incident occurred in the same premises on 03.06.2022 also and women
employees got affected with almost similar symptoms.

In this regard, | am directed by the Member Secretary, A.P. Pollution Control Board, Vijayawada to
request the Director, National Institute of Nutrition, Hyderabad to carryout epidemiological studies to
know the root cause of health effects on the women employees.

| request to depute a team of officials to undertake epidemiological studies and furnish report.

Regards,

T. Rajendra Reddy,

Joint Chief Environmental Engineer,
A.P. Pollution Control Board,

Zonal Office, Visakhapatnam.
Mobile No. 9177301450.

Amrt Mahotsav

about:blank 2/2
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ANDHRA PRADESH POLLUTION CONTROL BOARD
_ D.No-33-26-14D/2. Near Sunrise Hospital, Pushpa Hotel Center,
- Chalamalavari Street, Kasturibaipet, Vijayawada-520010
ANDHRA PRADESH . . . o .
——— Website : www.pcb.ap.gov.in, E-mail : hopcblegal@gmail.com
(T4
W
Lr.No. 703/APPCB/HO/UH-II/TF/VSP/2022, 08/08/2022
To,

The Director,

National Institute of Nutrition (ICMR),

Tarnaka,

Hyderabad.

Email : directornin@icmr.gov.in
dirnin_hyd@yahoo.co.in

Sir,

Sub:- APPCB — HO — UH-II — Expert Committee to probe into the causes
behind the gas leak and suggest measures to improve the protocol for
industrial safety — Committee constituted by Govt., of AP — Nomination
of Senior Expert — Requested - Reg.

Ref:- G.O.RT No.78 dated 03.08.2022.

*k*

The Govt., of Andhra Pradesh vide G.O.RT No 78, dated 03.08.2022 (copy enclosed)
constituted a third party expert committee to probe into the causes behind the industrial
accidents took place on 03.06.2022 and 02.08.2022 at M/s.Seeds Intimate Apparel India
Pvt. Ltd., Anakapalli District (near Visakhapatnam) and to suggest measures to improve
the protocol for industrial safety.

The committee can invite other experts as necessary. APPCB was directed to co-ordinate
with the expert committee and submit a detailed report within 30 days.

In view of the above, you are requested to nominate a Senior expert from your Institution
to be as member of the committee. The nomination may please be communicated by e-
mail to: membersecy@appcb.gov.in at the earliest. APPCB will provide necessary logistic
support for travel, accommodation and local conveyance etc., Once the nominations are
received the inspection date will be communicated.

Yours faithfully,

Encl: a/a.
Vijay Kumar Gsrkr las
MEMBER SECRETARY

Copy to:

i. The Joint Chief Environmental Engineer, APPCB, Zonal Office, Visakhapatnam for
information and necessary action.
i. The Environmental Engineer, APPCB, Regional Office, Visakhapatnam for

Signed by Vijay Kumar
Gsrkr las

Date: 08-08-2022 12:25:22
Reason: Approved
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Annexure - 8

Government of Andhra Pradesh
Police Department

From: To

Gowthami Sali, IPS., The District Collector,
Superintendent of Police, Anakapalli District
Anakapalli District Anakapalli

Anakapalli

C. No.o@ /SP-AKP/2022, Dated: p) .13:2022

Sir,

Sub:  POLICE — Anakapalli District — Forwarding of preliminary enquiry report on the incident
of Toxic Gas leakage occurred in the premises of Seeds Intimate Apparel India Pvt Ltd
at Atchutapuram of Anakapalli District on 02.08.2022 — Reg.

Ref:- (1) Cr. No 220/2022 U/s 336, 337 IPC of Atchutapuram Police Station,
Anakapalli District.
(2)  Preliminary Enquiry Report of Inspector of Police, Yelamanchili
Circle, Anakapalli District.

eee

It is to submit that, on 02.08.2022 at about 6.30 pm, gas leakage incident was taken
place in the premises of Seeds Intimate Apparel India Pvt., Ltd., Company of Brandix at
Atchutapdram village, Anakapalli District wherein 129 workers of that Company were effected
and hospitalized.

In this connection, on a report given by Sri Lalam Ravi, S/0. Somu Naidu, 25 yrs,
k.velama caste, VRO of Dupputuru village, Atchutapuram Mandal, a case cited in the 1¢
reference was registered on 02.08.2022 at 2100 hrs.

The Inspector of Police, Yelamanchili Circle is investigating the Case. He submitted his
preliminary enquiry report on the findings of his investigation and the same is herewith

forwarded for favor of information and perusal.

Yours faithfully,

Encl:  Preliminary Enquiry Report of Cl, YLM

Superintendent of Police,
Anakapalli District
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To

The Superintendent of Police,
Anakapalli District,
ANAKAPALLL.

Respected Madam,

Sub: - POLICE - Atchutapuram P.S — Preliminary enquiry report on the Toxic Gas
leakage Incident occurred in the premises of Seeds Intimate
Apparel India Pvt Ltd — Submission of - Reg.

Ref:-  Cr. No 220/2022 U/s 336, 337 IPC of Atchutapuram Police Station,
Anakapalli District.

~@@@-

Brief facts of the case:

I submit that on 02-08-2022 at about 6.30 pm, | have received information that
some unknown Gas was leaked from the Seeds Company of Brandex, Atchutapuram and
some of the workers of that company are effected with vomiting and irritative smell. On
that, the Police department along with other departments like Pollution control and
factories department rushed to the Seeds Company, Atchutapuram.  Police department
along with company management have made arrangements and started shifting the victims
to hospitals for better treatment. Pollution Control Department and Factories Department
started collection of air samples of that unknown gas and they started their enquiry from the
day of incident.

Regarding to the above gas leakage incident, the complainant Sri Lalam Ravi, s/o
somu Naidu, 25 yrs, K. Velama by caste, VRO of Dupputuru (P), r/o Konempalem village,
Atchutapuram (P) & (M), Anakapalli district have lodged a report on 02.08.2022 at about
21.00 hrs in Atchutapuram Police Station stating that he has been working as VRO of
Duppituru since 2 years. On 02-08-2022 at about 6.30 PM, he came to know that nearly
50 ladies of Seeds Intimate Apparel India Pvt. Limited company in Brandix Company
suffered with indisposition due to leakage of unknown gas and all the victims were shifted to
private hospital at Atchutapuram and some persons were shifted to Anakapalli for better
treatment. Hence, he requested to enquire about the Unit from which the gas was leakage
and to take necessary action in this regard.

Basing on the above report, the Sub-Inspector of Police, Atchutapuram P.S registered
a case in Cr. No 220/2022 U/s 336, 337 IPC on the same day i.e., on 02-08-2022 at 21.00
hrs.

The Kind Superintendent of Police, Anakapalli District has given instructions to me to
take up investigation in the above case.

As per the instructions of the Kind Officer, | have taken up investigation in the above
case on 03-08-2022 and the following are my findings during the investigation.

Investigation findings

During the course of investigation, | visited the scene of offence and examined the
scene and prepared rough sketch of the SOC in the presence of mediators under cover of
scene observation report dated 03-08-2022 and taken photographs.

During course of investigation, the following 144  witnesses including 129
victims/workers, 17 employees of Seeds Intimate Apparel India Pvt and 7 security personnel
and 2 pesticide sprayers and 2 other administration staff were secured and examined and
got recorded their detailed statements in below mentioned dates.
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Date of Victim Hospital
examination Brief work done Or not
03-08-22 Investigation took up by Cl, YLM , L\Ws examined
1. Lalam Ravi, VRO -
2. Marisetti Chandra Yes Usha Prime, AKP
3. Gurram Venkata Sivakumari Yes Usha Prime, AKP
4. Sundarapu Uma Bhawani Yes Usha Prime, AKP
5 Kandregula Vijayakumari Yes Usha Prime, AKP
6. Chukka Madhavi Yes Usha Prime, AKP
rd Gangupakala Lakshmi Yes Usha Prime, AKP
8. Vissarapu Ramalaxmi Yes Usha Prime, AKP
9 Duddupudi Kamakshi Yes Usha Prime, AKP
10. Maturi Lakshmi Yes Usha Prime, AKP
11. Agraharapu Anjali Yes NTR Hosp, AKP
12. Karri Lakshmi Yes NTR Hosp, AKP
13. Dimili Nookaratnam Yes NTR Hosp, AKP
14. Sannela Nagamani Yes NTR Hosp, AKP
5. Daki Haimavathy Yes NTR Hosp, AKP
04-08-22 16. Baddi Padma Yes NTR Hosp, AKP &
Satyadev, AKP
17. Gandi Bharathi Yes NTR Hosp, AKP &
Satyadev, AKP
18. Balireddy Nagamani Yes NTR Hosp, AKP &
Satyadev, AKP
19. Mallela Devi Yes NTR Hosp, AKP &
Satyadev, AKP
20. Pallakila Jhansi Rani Yes NTR Hosp, AKP &
Satyadev, AKP
21. Thotada Venkata Devi Yes NTR Hosp, AKP &
Satyadev, AKP
22. Thotada Venkata Devi Yes NTR Hosp, AKP &
Satyadev, AKP
23. Puvvala Lakshmi Yes Usha Prime, AKP
24, Kollati Lakshmi Yes Usha Prime, AKP
25, Ponnana Uma Yes Usha Prime, AKP
26. Rajahmundry Bharti Yes Usha Prime, AKP
27. Vasupalli Kasulamma Yes Usha Prime, AKP
28. Kandregula Pavani Yes Usha Prime, AKP
29. Karri Padma Yes Usha Prime, AKP
30. Anguluri Sivalakshmi Yes Usha Prime, AKP
31 Pragada Lakshmi Yes NTR Hosp, AKP
32. Vasupalli Chinni Yes NTR Hosp, AKP N
33. Doddi Shanti Yes NTR Hosp, AKP
34, Bommali Lavanya Yes NTR Hosp, AKP
35, Gorantla Venkatalakshmi Yes NTR Hosp, AKP
36. Janapareddy Ramalakshmi Yes NTR Hosp, AKP
37. Mallipati Ramalakshmi Yes NTR Hosp, AKP
38. Allavarapu Ramulamma Yes NTR Hosp. AKP
39. Corantla Venkatalakshmi Yes NTR Hosp, AKP
05-08-22 40. Nakka Venkata Lakshmi Yes Usha Prime, AKP
41. Rajahmundry Sandhya Yes Usha Prime, AKP
42, Takkali Chandrakala Yes Usha Prime, AKP
43, Polamarasetti Mounika Yes Usha Prime, AKP
44, Kanchipati Arjunamma Yes Usha Prime, AKP
45. Madagala Lakshmi Yes Usha Prime, AKP
46. Marapureddi Kumari Yes Usha Prime, AKP
47. Sattada Sai Lakshmi Yes Usha Prime, AKP B
48. Yajjala Malleswari Yes Usha Prime, AKP
49, Yelamanchili Devi Yes Usha Prime, AKP
50. Peela Lakshmi Yes Usha Prime, AKP




177

Date of Victim Hospital
examination Brief work done Or not
03-08-22 Investigation took up by Cl, YLM , LWs examined
1. Lalam Ravi, VRO --
% Marisetti Chandra Yes Usha Prime, AKP
= A Gurram Venkata Sivakumari Yes Usha Prime, AKP
4. Sundarapu Uma Bhawani Yes Usha Prime, AKP
5. Kandregula Vijayakumari Yes Usha Prime, AKP
6. Chukka Madhavi Yes Usha Prime, AKP
7. Cangupakala Lakshmi Yes Usha Prime, AKP
8. Vissarapu Ramalaxmi Yes Usha Prime, AKP
9, Duddupudi Kamakshi Yes Usha Prime, AKP
10. Maturi Lakshmi Yes Usha Prime, AKP
1. Agraharapu Anjali Yes NTR Hosp, AKP
12: Karri Lakshmi Yes NTR Hosp, AKP
13. Dimili Nookaratnam Yes NTR Hosp, AKP
14. Sannela Nagamani Yes NTR Hosp, AKP
15. Daki Haimavathy Yes NTR Hosp, AKP
04-08-22 16. Baddi Padma Yes NTR Hosp, AKP &
Satyadev, AKP
17. Gandi Bharathi Yes NTR Hosp, AKP &
Satyadev, AKP
18. Balireddy Nagamani Yes NTR Hosp, AKP &
Satyadev, AKP
19; Mallela Devi Yes NTR Hosp, AKP &
Satyadev, AKP
20. | Pallakila Jhansi Rani Yes NTR Hosp, AKP &
Satyadev, AKP
21. Thotada Venkata Devi Yes NTR Hosp, AKP &
Satyadev, AKP
22 Thotada Venkata Devi Yes NTR Hosp, AKP &
Satyadev, AKP
23 Puvvala Lakshmi Yes Usha Prime, AKP
24, Kollati Lakshmi Yes Usha Prime, AKP
25, Ponnana Uma Yes Usha Prime, AKP
26. Rajahmundry Bharti Yes Usha Prime, AKP
27. Vasupalli Kasulamma Yes Usha Prime, AKP
28. Kandregula Pavani Yes Usha Prime, AKP N
29, Karri Padma Yes Usha Prime, AKP ]
30. Anguluri Sivalakshmi Yes Usha Prime, AKP 1
31 Pragada Lakshmi Yes NTR Hosp, AKP
32. Vasupalli Chinni Yes NTR Hosp, AKP N
33. Doddi Shanti Yes NTR Hosp, AKP
34. Bommali Lavanya Yes NTR Hosp, AKP
35. Gorantla Venkatalakshmi ~Yes NTR Hosp, AKP
36. Janapareddy Ramalakshmi Yes NTR Hosp, AKP
37, Mallipati Ramalakshmi Yes NTR Hosp, AKP
38. Allavarapu Ramulamma Yes NTR Hosp, AKP
39. Gorantla Venkatalakshmi Yes NTR Hosp, AKP
05-08-22 40. Nakka Venkata Lakshmi Yes Usha Prime, AKP
41. Rajahmundry Sandhya Yes Usha Prime, AKP
42, Takkali Chandrakala Yes Usha Prime, AKP
43. Polamarasetti Mounika Yes Usha Prime, AKP 7
44, Kanchipati Arjunamma Yes Usha Prime, AKP
45. Madagala Lakshmi Yes Usha Prime, AKP
46. Marapureddi Kumari Yes Usha Prime, AKP
47. Sattada Sai Lakshmi Yes Usha Prime, AKP |
48. Yajjala Malleswari Yes Usha Prime, AKP
49. Yelamanchili Devi Yes Usha Prime, AKP
| 50 Peela Lakshmi Yes Usha Prime, AKP
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51. Gedi Nookaratnam Yes Usha Prime, AKP
52. Teku Kumari Yes Usha Prime, AKP
53. Karukonda Vara Lakshmi Yes Usha Prime, AKP
54, Yajjala Rajamma Yes Usha Prime, AKP
85. Lalam Seetha Yes Usha Prime, AKP
56. Gangupamu Lakshmi Yes Usha Prime, AKP
57. Janapareddi Nookaratnam Yes Usha Prime, AKP
58. Chodipalli Padmavathi Yes Usha Prime, AKP
59. Rongali Devi Yes NTR Hosp, AKP
60. Amalakanti Jhansi Yes Usha Prime, AKP
06-08-22 61. Puthi Eswari Yes Usha Prime, AKP
62. Gurram Naga Lakshmi Yes NTR Hosp, AKP
63. Verupalli Chinnaari Yes NTR Hosp, AKP
64. Mamidi Rama Lakshmi Yes NTR Hosp, AKP
65, Rangala Venkata Lakshmi Yes NTR Hosp, AKP
66. Elubandi Nagamani Yes NTR Hosp, AKP
67. Nammi Lakshmi Yes NTR Hosp, AKP
68. Mada Kumari Yes NTR Hosp, AKP
69. Urukuti Aswani Yes NTR Hosp, AKP
70. Pentakota Tri Lakshmi Yes NTR Hosp, AKP
71. Kalaga Devi Yes NTR Hosp, AKP
72. Kattumuri Nookaratnam Yes NTR Hosp, AKP
73. Karu Ramanamma Yes NTR Hosp, AKP
74. Sesetti Lakshmi Yes NTR Hosp, AKP
75, Marturu Jaya Yes NTR Hosp, AKP
76. Gandem Lakshmi Yes NTR Hosp, AKP
77. Kandregula Annapurna Yes NTR Hosp, AKP
78. Bandam Nookaratnam Yes NTR Hosp, AKP
79. Chodipalli Nookaratnam Yes NTR Hosp, AKP
80. Annamdevara Varalakshmi Yes NTR Hosp, AKP
07-08-22 81. Villuri Janaki Yes NTR Hosp, AKP
82. Nalamari Kothaven Yes NTR Hosp, AKP
83. Ganagalla Rajeshwari Yes NTR Hosp, AKP
84. Bhishetti Sujatha Yes NTR Hosp, AKP
85. Korada Shanti Yes Usha Prime, AKP
86. Gandi Nagamani Yes NTR Hosp, AKP
87. Karanam Nagamani Yes NTR Hosp, AKP
88. Karanam Jayalakshmi Yes NTR Hosp, AKP
89. Senapathy Swathi Yes NTR Hosp, AKP
90. Neerukundi Lakshmi Yes Usha Prime, AKP
91. Baddi Ammaji Yes Usha Prime, AKP
08-08-22 92. Reddi Manga Yes Medirise Hospital, ATP
93. Singamapalli Taarakeswari Yes Medirise Hospital, ATP
94. Maavuri Suryakumaari Yes Vaibhav Hospital, ATP
95. Kandukuri Ammaji Yes Vaibhav Hospital, ATP |
96. Kosireddi Vani Yes Vaibhav Hospital, ATP
97. Pentakota Durga Yes Usha Prime, AKP
98. Chitti Shyamala Yes Medirise Hospital, ATP
99. Panduri Lavanya Yes Vaibhav Hospital, ATP
100. Anakapalli Shanthi Yes Medirise Hospital, ATP
101. Danda Bhagyalakshmi Yes Medirise Hospital, ATP
102. Chodipalli Shanthi Yes Medirise Hospital, ATP
103. Muvvala Varalakshmi Yes NTR Hosp, AKP
104. Kalukurasa Tulasi Yes NTR Hosp, AKP
105. Gathada Latha Yes Medirise Hospital, ATP
106. Karanam Lakshmi Yes Medirise Hospital, ATP
09-08-22 107. Marthi Sridevi Yes Satyadev, AKP N
108. | Balija Tejasri Yes NTR Hosp, AKP R
109. Kolli Devi Yes Medirise Hospital, ATP
L 10. Dabburi Nagamani Yes Usha Prime, AKP
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111, Jagarapu Venkatalaxmi Yes Usha Prime, AKP
12. Majji Ram Devi Yes Medirise Hospital, ATP
113. Baddi Bhavani Yes Medirise Hospital, ATP
114. | Marapureddi Anjali Yes NTR Hosp, AKP ]
15. Adari Nagamani Yes Vaibhav Hospital, ATP
116. Gadala Pavani Yes NTR Hosp, AKP
1n7. Kalluri Satyanarayan Murthy production supervisor
10-08-22 118. I.V.Rao General Manager in Pest Cure Solutions &
Fumigation
119, Koviri Mutyalu pest control operator
120. Nadiminti Narasinga Rao pest control operator
121. Gavara Srinivasa Durga Asst. Manager HR in Brandix =
122. Karri Kasi Rao Executive Safety in charge in Brandix
123. Kolli Raj Kumar, Senior Executive Administrative in Brandix
124, Nagamantri Sri Rama Chandra Admin Head in Unit-1 in Brandix
Murthy
125. Kuppili Sesha Vardhan, HR Manager in Brandix
126. Pathangi Bala Krishna Health & Safety In charge in Brandix
13-08-22 127. Voota Naga Mani Yes Satyadev, AKP
128. Sundarapu Jyothi Yes Medirise Hospital, ATP
129. Senapathi Prasanna Rama Yes Medirise Hospital, ATP
130. Shaik Ayeshaa Baby Yes NTR Hosp, AKP
131 Adari Hyma - -- |
14-08-22 132. Madaka Siva Naga Canesh Security head in Seeds Company
133. Maredupudi Raju Security guard in Seeds Company
134. Kodela Appala Naidu Security guard in Seeds Company
135. Marisetti Ganga Devi Woman Security guard in Seeds Company
136. Eswarapu Jyothi Woman Security guard in Seeds Company
137. Sypureddi Padma Woman Security guard in Seeds Company
138. Pathri Girija Woman Security guard in Seeds Company
15-08-222 139. Karu Sanyasamma Yes (victim) | Star Zen Hosp,
Atchutapuram
140. Pulaga Radha Yes Satyadev Hosp, Anakapalli
141. Lalam Devi Yes Vaibhav Hosp,
Atchutapuram
142, Kuramdasu Venkatalaxmi Yes Medirise Hosp,
Atchutapuram
143. Kasireddi Gudupamma Yes NTR Hosp, Anakapalli
144, Karanam Naga Mani Yes NTR Hosp, Anakapalli

During their examination, they have clearly stated about the incident and how they
effected from the toxic gas and also stated that NO suspicion persons came to their company
premises and cause sabotage anything for the above incident.

During course of investigation, | have has collected following CC footages from the

Seeds Company on the day of incident i.e. on 02-08-2022 and on verification following is

the observations:

Some of the Observations from CCTV footages Dt 02-08-2022- Channel-4,
M2 back side:

v' 19:17 hrs- Some of the ladies ladies who clad green colour jackets are going to outside
and then coming to inside.

19:36 hrs- Ladies who clad green colour jackets carrying away two ladies

19:38 hrs- Ladies who clad green colour is running.

19:40 hrs- 1 car and 2 ambulances have come.

Three persons taking away one person who sat in a trolley very fast

The workers shifting one lady from trolley to ambulance.

SHNRNK K
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v' Mini Bus took away some of the workers.

v' 19:58 hrs- One person running by carrying trolley

v 19:59 hrs- One lady was shifting in to car

v' 20:20 hrs- Workers came outside and washing their faces with water.

v' 20:28 hrs- One lady who clad green colour jacket fell down and remaining ladies
caught her.

v 20:33 hrs- Some of the ladies came out side and stood there.

v' 20:33 hrs- Ladies who clad green colour jackets are gathered and discussing

something.
v' 20:58 hrs- Ambulance came and went away.

Dt 02-08-2022- Channel-5, M2 back side:

v 19:20 hrs- Some of the ladies who clad green colour jackets are running to outside.

v" 19:20 hrs- One lady who clad merune colour chuddidar went inside of the company
in hurry mood.

v' 19:26:20 hrs- One of company worker came outside and fell down and then some of

the workers caught her.

19:27 hrs- One person who clad green T-shirt is running by carrying wheel chair.

19:30 hrs- Several male persons who clad white coloured shirts are gathered there

and discussing something.

19:36 hrs- Two laddies carrying one lady

19:41 hrs- Several workers came outside suddenly and running .

19:47 hrs- Some workers taking away one lady by wheel chair very fast.

21:12 hrs- All the workers came out side of the company suddenly at a time

22:29 hrs- Several ladies and gents are discussing something.

S %
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Dt 02-08-2022- Channel-10 ( M1, M2 corridor):

v' 19:06 hrs- 5 male persons who clad white colour shirt, blue colour shirt, pink colour
shirt are observing something and discussing with each other.

v' 19:20 hrs- Ladies who clad green colour jackets are stopped and observing something

in front of them.

19:37 hrs- One lady who was carrying away by wheel chair by the other workers and

that lady is crying.

19:37 hrs- Another lady was also shifting in the same manner.

19:37 hrs- Two person carrying away one lady in hurry mood.

20:01 hrs- 4 persons who clad their clothes (in-shirt) and discussing something

20:02:55 hrs- One lady was taking away by wheel chair.

<
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Dt 02-08-2022- Channel-12, M2 canteen corridor:
v' 19:22 hrs- Three persons taking away one lady in wheel chair.
v' 19:44 hrs- One lady was carrying by the workers.
v' 19:45 hrs- One lady who clad green colour jacket, came out side and caught hold
her head and suffering with vomiting.
v' The lady was taking away by foot by the other workers.
v' 19:50 hrs- One lady was carrying away by other workers in wheel chair and that
lady caught hold her head.
v One lady who clad green colour jacket came out side and herself caught hold her
head.
v 19:54 hrs- One person who clad cream colour jacket is running by carrying wheel
chair
19:55 hrs- One lady was taking away by the workers by wheel chair.
19:56 hrs- One lady came outside and herself caught hold her head she suffering
with vomttings.
Several lady workers are running.
20:00 hrs- One lady was taking away by wheel chair
20:00:52 hrs- Two parsons carrying away one lady.
21:10 hrs- All the workers came out side at a time.

58N
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v" Mini Bus took away some of the workers.

v' 19:58 hrs- One person running by carrying trolley

v 19:59 hrs- One lady was shifting in to car

v’ 20:20 hrs- Workers came outside and washing their faces with water.

v' 20:28 hrs- One lady who clad green colour jacket fell down and remaining ladies
caught her.

v" 20:33 hrs- Some of the ladies came out side and stood there.

v’ 20:33 hrs- lLadies who clad green colour jackets are gathered and discussing

something.
v 20:58 hrs- Ambulance came and went away.

Dt 02-08-2022- Channel-5, M2 back side:

v' 19:20 hrs- Some of the ladies who clad green colour jackets are running to outside.

v 19:20 hrs- One lady who clad merune colour chuddidar went inside of the company
in hurry mood.

v' 19:26:20 hrs- One of company worker came outside and fell down and then some of

the workers caught her.

19:27 hrs- One person who clad green T-shirt is running by carrying wheel chair.

19:30 hrs- Several male persons who clad white coloured shirts are gathered there

and discussing something.

19:36 hrs- Two laddies carrying one lady

19:41 hrs- Several workers came outside suddenly and running .

19:47 hrs- Some workers taking away one lady by wheel chair very fast.

21:12 hrs- All the workers came out side of the company suddenly at a time

22:29 hrs- Several ladies and gents are discussing something.

% %
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Dt 02-08-2022- Channel-10 ( M1, M2 corridor):

v' 19:06 hrs- 5 male persons who clad white colour shirt, blue colour shirt, pink colour
shirt are observing something and discussing with each other.

v' 19:20 hrs- Ladies who clad green colour jackets are stopped and observing something

in front of them.

19:37 hrs- One lady who was carrying away by wheel chair by the other workers and

that lady is crying.

19:37 hrs- Another lady was also shifting in the same manner.,

19:37 hrs- Two person carrying away one lady in hurry mood.

20:01 hrs- 4 persons who clad their clothes (in-shirt) and discussing something

20:02:55 hrs- One lady was taking away by wheel chair.
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Dt 02-08-2022- Channel-12, M2 canteen corridor:
v 19:22 hrs- Three persons taking away one lady in wheel chair.
v 19:44 hrs- One lady was carrying by the workers.
v 19:45 hrs- One lady who clad green colour jacket, came out side and caught hold
her head and suffering with vomiting.
v' The lady was taking away by foot by the other workers.
v' 19:50 hrs- One lady was carrying away by other workers in wheel chair and that
lady caught hold her head.
v" One lady who clad green colour jacket came out side and herself caught hold her
head.
v 19:54 hrs- One person who clad cream colour jacket is running by carrying wheel
chair
19:55 hrs- One lady was taking away by the workers by wheel chair.
19:56 hrs- One lady came outside and herself caught hold her head she suffering
with vomttings.
Several lady workers are running,
20:00 hrs- One lady was taking away by wheel chair
20:00:52 hrs- Two parsons carrying away one lady.
21:10 hrs- All the workers came out side at a time,
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Dt 02-08-2022- Channel-45, M1 area:

v 19:21 hrs- Workers raised up and observing something.

v' 19:22 hrs- One lady was taking to outside.

v 19:37 hrs- All the workers stand up from the machine and going to outside.

v" One person who clad white colour shirt and going to inside by talking in cell
phone.

v 20:00 hrs- One lady sat inside and caught hold her head and feeling
uncomfortable.

v 20:27 hrs- Inside company workers are all are going to outside.

v 21:00 hrs- 4 ladies sat inside and discussing something with each other.

v’ 22:00 hrs- Two male workers came there and chatting with each other.

v

Video ending time- 22:29:57 hrs.

On verification of CC footages, it is clear that no person is found on suspicious
manner in the premises of Seeds Intimate Apparel India Pvt Ltd on the day of incident.

1. During the course of investigation, 10 has addressed a letter to Pollution Control
Board, Visakhapatnam with a request to visit the company and furnish information
and their enquiry report on the above incident.

2. 10 has addressed a letter to Inspector of Factories, Visakhapatnam with a request to
visit the company and furnish information and their enquiry report on the above
incident.

3. 10 has addressed letters to Medical Officers of various hospitals who treated the
victims with a request to furnish information about type of gas and their treatment
and medical report on the above incident.

4. During Course of Investigation, 1O has collected some sample food materials from
the Seeds Company Canteen which food was eaten by the workers of the Seeds
Company and send the same to the Asst. Director, RFSL, Visakhapatnam with a
request to analysis the food material.

5. 1O has addressed a letter to Food & safety Department, Visakhapatnam with a
request to analysis the food which was seized by them on the day of incident and
their report.

6. 10 has addressed a letter to Joint Director, Agricultural Department, Anakapalli
District for their report on above chemical used for pest control.

7. 10 has addressed a Letter to the Director, IICT, Hyderabad with a request to furnish
information and their findings on the above incident.

8. 10 has sent the material objects i.e food material seized in the canteen were sent to
RFSL, Visakhapatnam vide RFSL(VSP)/1633/TX/1068/22 dtd 06-08-2022., and
analysis report is awaited.

In this case, investigation is not yet completed and reports are awaited from
Pollution control Board, Factories Deputy Chief and District Food Safety Officer,
Visakhapatnam and report from the Joint Director, Agricultural Department, Anakapalli
District and medical certificates of the victim and from the Director, IICT, Hyderabad are
awaited and analysis report also awaited. Notices were issued U/s 91 Cr.P.C to Pollution
control Board, Factories Deputy Chief and District Food Safety Officer, Visakhapatnam with a

request to furnish their reports about the incident to finalize this case.
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So far in my investigation, | have verified CCTV Footages at the company, examined
witnesses and made confidential enquiries about the incident and did not find any evidence
to suggest sabotage.

The exact reason for the above toxic gas incident is to be established basing on the
reports given by the Pollution control Board, Factories Deputy Chief and District Food
Safety Officer, Visakhapatnam and report from the Joint Director, Agricultural Department,
Anakapalli District.

Anyway, soon after receipt of information from the concerned departments, further

investigation will be continued accordingly and necessary action will be taken after the

outcome of the investigation.

This is submitted for kind perusal and favour of information.,

Yours faithfully,

be
16\\\\9}
Inspector of Police,
NG )(glgmaqchi;li_;_Cigclg. ICF

VEL ;f\q%apal li Distriety, | ;
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